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Glossary 

 
APCD Air Pollution Control Device 

AAQ Ambient Air Quality 
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CECB Chhattisgarh Environment Conservation Board 
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CSR Corporate Social Responsibility 
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Change 
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MT Metric Ton  
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RO Regional Officer 

SECL South Eastern Coalfield Limited 

SoP Standard Operating Procedure 

SPM Suspended Particulate Matter 

TDS Total Dissolved Solids 

ToR Term of Reference 
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Report of the Joint Committee constituted in compliance with the 

Order dated 26.9.2024 in the O.A. No. 970 of 2024 in the matter of 

Bajrang Agrawal Versus State of Chhattisgarh before the Hon’ble 

National Green Tribunal, Principal Bench, New Delhi.  

1. Background: 

The Hon’ble National Green Tribunal, Principal Bench, New Delhi took cognizance 
of the present case based on the letter petition dated 02.12.2023 of Shri. Bajrang 
Agrawal, Raigarh, Chhattisgarh and the same has been registered as O.A. No.970 of 
2024. The important allegations made therein the letter petition referred therein the 
O.A. is furnished below:  

 

• The coal based medium and large industries operating in Raigarh area of 
Chhattisgarh not disposing the fly ash in scientific manner and dumped in 
agriculture field, forest area etc. and thereby causing damage to the 
environment.  

• The industries are not made any provision for green belt development and 
33% of the total land area of the project have not been developed as green 
belt under Environmental Clearance conditions.   

• The Ambient Air quality of the Raigarh and its nearby area getting 
deteriorated and thus causing disease to the local people.  

• The ponds, lakes and River in the vicinity of 20 km getting polluted due to 
unscientific disposal of fly ash.  

• The State Pollution Control Board and local administration are not acting on 
grievances.  

In the above matter, Hon’ble NGT, Principal Bench, New Delhi vide its Order dated 

26.09.2024 constituted a Joint Committee comprising of (i) Integrated Regional 
Office of MoEF&CC, Raipur, (ii) Central Pollution Control Board, (iii) Chhattisgarh 
State Pollution Control Board and (iv) District Magistrate, Raigarh with the direction 
of the Committee to submit factual report within one month. Further, in the above 
said Order dated 26.09.2024, Hon’ble NGT appointed the Central Pollution Control 

Board as nodal agency for coordination and compliance. Copy of the order dated 
26.09.2024 of Hon’ble NGT is enclosed as Annexure-01.  
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2. Constitution of Joint Committee: 

 

In compliance to the Order dated 26.09.2024 of Hon’ble NGT, New Delhi and based 

on the nominations received from the organizations concerned, a Joint Committee 

has been constituted vide letter dated 18.10.2024 of CPCB comprising of the 

following members:   
 

(i). Dr. M. Thalamadai Karuppiah, Scientist-E, MoEF&CC, Sub-Office, 

Raipur.  

(ii). Sh. P. Jagan, Regional Director, Central Pollution Control Board, Regional 

Directorate, Bhopal. 

(iii). Sh. Ankur Sahu, Regional Officer, Chhattisgarh Environment 

Conservation Board, Raigarh.  

(iv). Sh. Shashikant Kurre, Deputy Collector, Raigarh (representative of 

District Magistrate, Raigarh). 

A copy of the Committee constitution letter is enclosed as Annexure-02.  
 

3. Terms of reference (ToR) to the Joint Committee: 
 

The Terms of the Reference (ToR) of the Joint Committee referred therein the Order 
dated 26.09.2024 of Hon’ble NGT in the above matter inter-alia include the 
following: 

(i). The Committee shall inspect relevant site, collect relevant information and 
find out whether conditions of consent and EC are being complied with by 
industries in respect of disposal of fly ash. 

(ii). Whether conditions of consent and EC are being complied with by industries 
in respect of development of green belt /plantation.  

 

4.   Brief about Raigarh area:  

Raigarh District of Chhattisgarh is an industrial hub for steel and power 
manufacturing units. There are 34 Sponge Iron & Power manufacturing units, and 
7 Thermal Power plants located in the Raigarh area under the Jurisdiction of 
CECB, Raigarh Office. Besides of that Rolling mills, Coal washeries, Rice mills, 
Metal recovery plant, Tyre pyrolysis unit etc. also existing and mainly using coal 
and biomass as fuel in these industries. In Raigarh district only one industrial area, 
i.e. Punjipatra industrial park exists wherein ferro-alloy and allied industries are 
located. The major industrial units are in Taraimal, Girwani village, Tamnar, 
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Gharghoda areas. Except M/s Jindal Steel & Power Ltd. all other major industries 
are located outside the Raigarh city. The Joint Committee observed that majority 
of industrial units were located 12 to 60 km away from the Raigarh city in a 
scattered manner except M/s Jindal Steel and Power Ltd. which is a large scale unit 
located within Raigarh city. The units located in Tamnar and Gharghora blocks 
and their fly ash generation details made available as per fly ash utilisation during 
the year 2022-23 is enclosed as Annexure-03. 

5. Preliminary meeting of the Joint Committee:  

In consultation with the members of the Joint Committee, a preliminary meeting of 
the Committee was convened on 21.10.2024 at 11.00 A.M. at Raigarh. In the said 
meeting all the members of the Joint Committee and the Applicant in the O.A. were 
present and discussed the facts and issues involved in the matter, ToR to the 
Committee and further course of action proposed in this matter. In the said 
preliminary meeting the Committee has given an opportunity to the Applicant to 
submit his views and also requested the applicant physically show the places / 
allegations levelled in the letter petition especially regarding the alleged fly ash 
disposal and greenbelt development. List of participants in the inspection/meeting is 
enclosed as Annexure-04. Despite giving an opportunity as part of Natural Justice, 
the Applicant has neither provided any documental evidence to the Committee in 
support of his allegations nor physically shown the places where the unscientific 
disposal of fly ash and inadequate greenbelt has been made in contravention to the 
conditions of the CTO/EC. Instead, the Applicant misused the opportunity offered 
by the Joint Committee, by publishing the discussions held with him in the digital 
media i.e. before the commencement of the site inspection of the Committee on the 
alleged units and when the matter is pending before the Hon’ble Tribunal, which is 
in contravention to the precedence of the Hon’ble NGT.   

In continuation to the preliminary meeting, subsequent site inspection of the Joint 
Committee was held in two phases (21.11.2024 to 22.11.2024 and 07/11/2024 to 
11/11/2024) to verify the factual status on the allegations raised by the Applicant 
and collect the information from the alleged industries and other authorities 
concerned and also to carryout Ambient Air Quality monitoring and collection of 
surface water samples. Accordingly, the Joint Committee visited all the industries 
mentioned in the letter petition and other coal-based Thermal Power Plants located 
in the Raigarh area which are generating fly ash from their process. Further, effort 
has been made to assess the present status of the surface water quality and ambient 
air quality of the Raigarh area during the visit of the Committee. Meanwhile, 
Hon’ble NGT vide Order dated 04.11.2024 allowed three weeks additional time to 
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the Committee for filing the report.    

6. Observation of the Joint Committee on the ToR to the Committee: 

Based on the deliberations held during the meeting of the Joint Committee, 
subsequent site inspections of the industries under question, sampling and analysis 
of ambient air quality/surface water and documents made available to the 
Committee, the following observations are made on the ToR: 

(i). Whether conditions of Consent and EC are being complied with by 
industries in respect of disposal of fly ash: 

(a). During the preliminary meeting, the Committee has given an opportunity to 
the Applicant to submit supporting documents/information, if any, regarding 
the allegations made in respect of fly ash disposal. Despite giving an 
opportunity, during the site visit the Applicant neither made available any 
supporting document nor shown any illegal dumps of fly ash as he claimed in 
his letter petition.  As directed by Hon’ble Tribunal the Joint Committee 
collected the relevant information regarding ash generation and its disposal 
from the industries to ascertain the compliance of fly ash disposal as per the 
stipulated conditions of the Consent and EC of the project concerned.  

(b). It has been observed that three industries (M/s Shiva Shakti Steel Pvt. Ltd, 
M/s Maa Shakambari Steel and M/s Maa Mangla Ispat) mentioned in letter 
petition neither having power plants nor generating any fly ash.  

(c). The industries M/s Nalwa Steel and Power Ltd. and M/s Mahaveer Energy 
Pvt. Ltd. are not complied with the Fly Ash Notification and the condition 
stipulated. 

(d). The remaining industries referred in the O.A. are complying with the Fly Ash 
Notification, in accordance with the amendment dated 30.12.2022 in the Ash 
utilisation Notification, 2021. 

(e). It has been observed that CECB has already developed a monitoring 
mechanism for regulating the illegal disposal of fly ash and provided toll free 
WhatsApp number specifically for fly ash related complaints redressal. Based 
on the documents made available by the CECB, it has been observed that 81 
number of complaints have been registered, which inter-alia include 18 
industries, wherein so far collected Rs 2,13,56,732/- as environmental 
compensation against the committed violation in respect of transportation and 
disposal of fly ash. The details of Environmental Compensation recovered 
from the industries are enclosed herewith as Annexure-05. The CECB issued 
SoP vide office order dated 26.06.2024 regarding properly covering of 
transportation vehicles carrying raw materials and solid waste generated from 
the industrial units. Copy of the office order is enclosed as Annexure-06. 
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(f). During the visit, the Committee observed that two industries namely M/s 
Nalwa Steel & Power and M/s Mahaveer Energy Pvt. Ltd. disposing fly ash 
within/adjoining their industrial premises. M/s Nalwa Steel & Power 
disposing the ash without obtaining any approval from CECB. M/s Mahaveer 
Energy Pvt. Ltd. obtained permission from CECB vide letter dated 19.01.2023 
for disposal of 3000 MT of fly ash in low laying area. But, it has been observed 
that the unit disposing the ash even after the expiry of permission. The CECB 
initiated action against both the units and issued Showcause Notice (No. 1757 
dated 11.11.2024 and No. 1759 dated 11.11.2024) for imposing 
environmental compensation towards committed non-compliance. 

(g). It has also been observed that most of the units were installed its own fly ash 
bricks manufacturing plant and also supplying the fly ash to the nearby brick 
manufacturing units for further utilization. However, the installed bricks 
manufacturing plant of M/s Adani Power Ltd. is not in operational during the 
visit.  

(h). During the visit, the Applicant verbally informed about two locations of 
illegal fly ash dumping sites and the Committee visited both the locations. In 
one of the said locations not found any illegal dumping of fly ash. In another 
location as informed by the Regional Officer of CECB Raigarh, appropriate 
action has already been taken by the CECB by imposing and recovering 
Environmental Compensation from the unit concerned. The District Collector 
Raigarh has constituted District Level Fly Ash Management Committee for 
granting permissions regarding utilization of fly ash in low lying area and non-
coal mine voids, which is found to be functional. The copy of the said 
Committee constitution order is enclosed as Annexure-07. 

(i). The Committee requested the input from the Chhattisgarh State Forest 
Department regarding alleged illegal disposal of fly ash, if any, in the forest 
land. In this regard State Forest Department vide letter No.4067 dated 
11.11.2024 informed that no such occurrence has been noticed in the forest 
area after verification of all forest block of Raigarh jurisdiction. The copy of 
letter received from DFO, Raigarh is enclosed as Annexure-08. The 
Committee also requested input / comments from the State Agriculture 
Department. In this regard, the State Agriculture Department vide letter No. 
4175 dated 13.11.2024, informed that very few area (46.50 Hectare) was 
affected due to fly ash disposal in 8 villages of 3 Development Blocks. 
However, particulars of affected locations have not been mentioned in the said 
letter and it appears that it is based on the visual observations of field officers, 
hence CECB and Chhattisgarh State Agriculture Department may jointly 
reverify the locations and take action accordingly. The copy of letter received 
from Deputy Director Office of Agriculture, Raigarh is enclosed as 
Annexure-09. Further, it was also sought information from the State Health 
Department regarding impact of fly ash on human health, if any.  The State 
Health Department vide letter No. 14522 dated 30.10.2024 informed that no 
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such type of information is available with them. Copy of the reply received 
from Chhattisgarh State Health Department is enclosed as Annexure-10. 

(j). As per Annual report of FY 2023-24, it has been observed that in Raigarh 
District out of 28 fly ash generating industries, 6 major thermal powers plants 
alone contributing 89.13% ash generation and rest 22 industries contributing 
only 10.87% of ash. 

(k). The Committee observed that out of 16 units visited, the following 5 major 
thermal power plants are having ash ponds/dykes for ash storage purpose and 
the quantities of ash stored in it during the visit is furnished below:  

S.No Name of unit Ash 
Pond/Dyke 
location 

Capacity of 
Ash Pond 

(in lakh m3) 

Quantity 
stored (as on 
31st October, 
2024) 

1 M/s NTPC Lara Lara 56 45.55 lakh MT 

2 
M/s Adani power 
Ltd. 

Bade 
Bhandar 

84.51 23.55 lakh MT 

3 
M/s TRN energy 
private limited 

Bengari 42 20.8 lakhs MT 

4 
M/s Jindal Power 
Ltd, Tamnar 

Tamnar 185 161 lakh MT 

5 
M/s Sharda Energy 
Ltd. (Formerly M/s 
SKS Power) 

Binjkot 9.1 4 lakh MT 

In accordance with the Gazette Notification S.O.6169(E) dated 30.12.2022 of 
MoEF&CC an amendment in the Ash utilisation Notification, 2021 has been 
issued and the relevant amended portion is reproduced below: 

 

(ii) in sub- paragraph (5),- 

(c) after the second proviso, the following proviso shall be inserted, namely: 
“provided that ash stored in all ash ponds or dykes other than operational 
ash pond or dyke designated for temporary storage of ash as specified in sub-
para (6) shall constitute the legacy ash and either to be reclaimed or stabilised 
or utilized.” 

Based on the above amendment the industries are claiming that the existing 
fly ash in the active ash dyke/ash pond is not considered as legacy ash and ash 
disposal is being continued in the existing ash pond without complying with 
the Fly Ash Notification. 
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(l). As per Fly Ash Notification, the industries are disposing fly ash through ash 
dyke raising, filling in low lying area, supplying to the brick manufacturing 
units, road construction, cement plants etc. Legacy ash also stored in ash 
dykes for which action plan is required to be prepared and submitted to the 
CECB for approval and dispose accordingly. During the visit Committee 
verified the fly ash generation & its disposal and legacy ash storage in the 
following units and the details are furnished below. 

S.No Unit Name Total fly 
ash 

generation 
in TPD* 

% utilization 
as per fly ash 
Audit report** 

Mode of Utilization of fly ash 

1 M/s Jindal Power 
Ltd. Tamnar 

21977 101 
(As per Audit 

report 2023-24) 

• 01 Brick plant having capacity of 
3.50 lacs bricks/day. 

• Storing in 04 ash pond lagoons 
having area of 400 acres. 

• Ash disposed in de-coaled mining 
areas 

• Sending to cement plants  
2 M/s NTPC Lara 10000 103.55 

(As per Audit 
report 2023-24) 

• Sending to NHAI for road 
construction.  

• 01 Brick plant having capacity of 
60000 bricks/day. 

• Storing in 03 ash pond lagoons 
having area of 491 acres. 

3 M/s Adani Power 
Ltd 

3512 96.12 
(As per Audit 

report 2022-23) 

• 02 Brick plants having total 
capacity of 1.43 lacs bricks/day. 

• Filling in low lying area outside 
the plant premises. 

• Storing in 02 ash pond lagoons 
having area of 170 acres. 

4 M/s Sharda Energy 
Ltd. Formerly 
known as M/s SKS 
Power  

4000 115 
 (As per Audit 

report 2022-23) 

• Sending to NHAI for road 
construction.  

• Filling in low lying area outside 
the plant premises.  

5 M/s TRN Energy 
Pvt Ltd. 

4000 61.21 
(As per Audit 

report 2023-24) 

• Sending to NHAI for road 
construction.  

• Filling in low lying area outside 
the plant premises. 

6 M/s Jindal Steel & 
Power Ltd. 

1160 100 
(As per Audit 

report 2023-24) 

• 01 Brick plant having capacity of 
3.0 lacs bricks/day. 

• Filling in low lying area. 
• Using in own cement plant  
• Sending to nearby brick plant. 

7 M/s MSP Steel & 
Power Ltd. (Coal & 
Char based Power 
Plant) 

650 100 
(As per Audit 

report 2023-24) 

• In 02 numbers of Brick plants 
having capacity of 16000 nos. of 
bricks each per day  

• Filling in low lying area.  
8 M/s Navadurga 

Fuels Pvt Ltd (Coal 
177 100   • 01 Brick plant having capacity of 

30000 bricks/day. 
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& Char based 
Power Plant) 

(As per Audit 
report 2021-22) 

• Filling in low lying area. 

9 M/s Nalwa Steel & 
Power Ltd (Coal & 
Char based Power 
Plant) 

187 100 
(As per Audit 

report 2022-23) 

• Dumping inside the plant 
premises.  

10 M/s Shree Shyam 
Ispat Ltd (Coal & 
Char based Power 
Plant) 

140 100 
(As per Audit 

report 2023-24) 

• 01 Brick plant having capacity of 
20000 bricks/day. 

• Filling in low lying area outside 
the plant premises. 

11 M/s BS Sponge & 
Power Ltd (Coal & 
Char based Power 
Plant) 

105 98.35 
(As per Audit 

report 2021-22) 

• 01 Brick plant having capacity of 
10000 bricks/day. 

• Filling in low lying area outside 
the plant premises. 

12 M/s Anjani Steel 
Ltd (Coal & Char 
based Power Plant) 

75 100 
(As per Audit 

report 2022-23) 

• 01 Brick plant having capacity of 
10000 bricks/day. 

• Also supplying to other brick plant 
units. 

13 M/s Mahavir 
Energy & Coal 
beneficiation Ltd 
(Biomass based 
Power Plant) 

60 100 • 01 Brick plant having capacity of 
20000 bricks/day. 

• Filling in low lying area in the 
plant premises. 

14 M/s Shiva Shakti 
steel Pvt Ltd 

The unit does not have power plant, hence no fly ash generated. 

15 M/s Maa 
Shakambari steel 

The unit does not have power plant, hence no fly ash generated. 

16 M/s Maa Mangla 
Ispat 

The unit does not have power plant, hence no fly ash generated. 

*The present fly ash generation details provided by the units to the committee during      
the visit. 

**The latest fly ash audit reports available with the units and provided to committee 
at the time of visit is enclosed as Annexure-11. 

(m). The Joint Committee had a deliberation with the Applicant and he has not 
provided any substantive evidence in support of his allegations. During the 
visit of the Committee, despite giving an opportunity, he has not shown any 
illegal dump sites rather he verbally informed two places (namely where 
previously illegal disposal of ash has done i.e. Near Navdurga fuels and near 
Tiwari Dhabha, Lakha Road). The Committee visited both the sites and fly 
ash dump were noticed in the private land adjacent to the M/s Navdurga fuel 
Pvt. Ltd. in this regard CECB has already taken action against M/s Navdurga 
fuel Pvt. Ltd. and already recovered the environmental compensation. No fly 
ash disposal was observed near Tiwari Dhabha and only char waste stored 
which is being used for low laying area filling for its commercial 
establishment.   

(n). No fly ash dump was observed in agricultural field, however at few places 
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near Lakha village, Girwani village char waste disposed on the road side for 
levelling work which may create air pollution during heavy winds. The local 
persons informed that generally needy individuals voluntarily put the char on 
their own land for levelling purpose to construct the house or commercial 
establishment. 

(o).  During the visit, the committee collected the information related to Consent 
status, ash generation, fly ash audit, green belt verification, land area etc. The 
compiled information is enclosed as Annexure-12. The locations of the 
industries visited by the Committee is shown in a google image: 

 

(ii). Whether conditions of consent and EC are being complied with by 
industries in respect of development of green belt / plantation: 

(a). The Applicant alleged that the industries are not made any provision for green 
belt and 33% of land have not been developed as green belt and it is violation of 
Environmental Clearance condition. In this regard during the preliminary 
meeting, the Joint Committee has given an opportunity to the applicant to provide 
supporting documents/information if any, regarding the allegations made in 
respect of non-compliance referred therein the letter petition regrading 33% green 
belt development by the industries. However, the applicant failed to furnish any 
documents in support of his claim.  

(b). The Central Pollution Control Board in the year March, 2000 has published a 
Guidelines for Developing Greenbelts [Probes/75/1999-2000]. The Committee 
perused the said guidelines issued by the Central Pollution Control Board and 
observed that in the said guidelines the percentage of area, number of 
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plants/density of plantation and time line for compliance have not been explicitly 
mentioned. However, it appears that based on the National Forest Policy, 1988, 
condition in the majority of the ECs have been stipulated that 33% area of the 
project needs to be developed green belt with density of 2500 plants per hectare 
comprising of native species.  Further, observed from the said guidelines that it 
mainly explains about the type of plants /species and its sustainability in presence 
of various pollutants.  

(c). Instances have also been noticed that regulatory authorities stipulated a condition 
permitting the green belt development outside the industry premises in few cases.  

(d). CECB vide letter dated 07.12.2021 & 22.03.2024 issued the instructions to the 
Regional Offices that the auditing & evaluation of green belt development may 
be considered by the third party, who has been authorised by the Chhattisgarh 
State Forest Department. The Committee observed that all the visited units have 
conducted 3rd party verification of their green belt development. Accordingly, the 
above units are made available a copy of 3rd party verification reports in 
connection with their green belt development. Considering the limited manpower 
and time constraints, the regulatory authorities while carry out inspections 
considers the 3rd party audit report as supporting evidence, since the instructions 
are issued by the State Authority. 
 

(e). Based on the 3rd party verification reports made available by the project authority, 
it has been observed that all the industries referred therein the O.A. are complying 
with the EC/Consent condition in respect of green belt development. However, 
based on the site inspection, the Committee observed that most of the industries 
have developed green belt as per the EC/Consent conditions. 

 

(f). During the interaction with few project proponents informed that while planning 
the layout, it has been ensured that the existing trees are retained to maintain the 
33% green belt land. It was also informed by some units that to complete the 33 
percent green cover they have planted more trees either on his own land or land 
acquired from private person / Govt. Department in the nearby vicinity to fulfil 
the necessary requirement. The shrubs and herbs also planted on available land 
area.  

(g). During the visit the Committee observed that almost all the industries have 
developed green belt as per the EC/Consent condition but not developed 3 tier 
plantations around the periphery of the industry.  
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(h). The unit wise green belt development details are furnished below: 

S.No. Unit name 

Total 
area 
of 
Plant  
(in 
Acres) 

Total 
green 
belt 
area (in 
Acres) 

% of 
green 
belt 

CTO 
condition 
for green 

belt 
Type of plantation 

1.  
M/s Jindal Power 
Ltd. Tamnar 

889 301 34 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Bamboo, Neem, Gulmohar, 
Amla,Guava, Arkesia, 
Ashok, Mahuwa, Bija, 
Subabool etc. 

2.  
M/s NTPC Lara 1676.

28 
639.78 38 33% Imli, Mango, bamboo, 

Neem, Karanj, Gulmohar, 
Arkesia, Sitapal 

3.  
M/s Adani Power 
Ltd. 

487 195  40 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Mango, Guava, bamboo, 
neem, Citrus, Ashok, 
Almond, Arkesia etc 

4.  
M/s Sharda Energy 
Ltd. (Formerly 
known as M/s SKS 
Power ) 

574 192 33 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Mango, Neem, Karanj, 
Devdar, Amla,Guava, 
Askok etc. 

5.  
M/s TRN Energy 
Pvt. Ltd. 

548 180 32.8 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Mango, Neem, Karanj, 
Shisham etc. 

6.  
M/s Jindal Steel & 
Power Ltd. 

1913 533 27.86 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Bamboo, Neem, Gulmohar, 
Amla, Guava,  Arkesia, 
Ashok, Mahuwa, 
Subabool, Shisham etc. 

7.  
M/s MSP Steel & 
Power Ltd. 

126 41.58 33 33%  Neem, Gulmohar, Arkesia, 
Ashoka, Teak, Peltafarm 

8.  
M/s Navadurga 
Fuels Pvt. Ltd. 

47 
 

15.5  33 33% Cassiasammia, peltaform, 
Karang, Gulmohar 

9.  
M/s Nalwa Steel & 
Power Ltd. 

220  75  34 33% Bamboo, Neem, Gulmohar, 
Arkesia, Lemon, Ashok, 
Mahuwa, Saal, Bija, 
Tendu, Subabool 

10.  
M/s Shree Shyam 
Ispat Pvt. Ltd. 

70 24 34.2 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Mango, Neem, Gulmohar, 
Peltafarm, Guava, Askok, 
Cassiasamia, mahuva 

11.  
M/s BS sponge Pvt. 
Ltd. 

108.0
6 

35.64 33 Extensive tree 
plantation in 
available open 
area in and out 
side of unit. 

Sagwan, Teak, Ashoka, 
Mango, Amla, Tulsi, Curry 
leaves, Neem, gulmohar 

12.  
M/s Anjani Steel 
Ltd. 

150 
 

50 
 

33 Extensive tree 
plantation in 
available open 
area in and 
outside of 
unit. 

Mango, Bamboo, Neem, 
Karang, Gulmohar, Akesia 

13.  
M/s Mahavir Energy 
& Coal 
Beneficiation Ltd. 

27 .15 11 39 33% Gulmohar, 
Arkesiaalestonia, 
peltafarm, Sisam, Kaju, 
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Ratan jot, Teak, Mango, 
Ashok, Neem 

14.  
M/s Shiva Shakti 
Steel Pvt. Ltd. 

123 76 38 Extensive tree 
plantation in 
available open 
area in and 
outside of 
unit. 

Mango, Moringa, Sagoon, 
Cassia Sammia, Royal 
Poinciana and other native 
trees 

15.  
M/s Maa 
Shakambari Steel 

44 15 34 Extensive tree 
plantation in 
available open 
area in and 
outside of 
unit. 

Mango, Bamboo, Neem, 
Karang, Gulmohar, 
Arkesia, Mahuva, Piple, 
Papaya, Tendu, Sitapal 

16.  
M/s Maa Mangla 
Ispat 

48.6 16 33.33 33% Imli, Mango, Bamboo, 
Neem, karang, gulmohar, 
arkesia, Mahuva, Piple, 
Papaya, Tendu, Sitapal 

Green belt verification report of the units and plant lay out map indicating green 
cover is enclosed as Annexure-13. 

7. Other observations:   
 
(a). Monitoring of Ambient Air Quality: 

(i). In order to assess the Ambient Air Quality of the Raigarh area of Chhattisgarh, 
during the visit Ambient Air Quality Monitoring for 24 hours was carried out 
at 8 locations in Raigarh area for the prominent air pollutant parameters viz. 
PM10, PM2.5, SO2, NOx. The AAQ monitored locations are shown in a google 
image: 

(ii). During the visit of the Joint Committee, it has been observed that due to 
existing poor road condition and heavy vehicular movement in the Raigarh 
city, high fugitive emission is being generated, which significantly 
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contributing to air pollution in the city. During the interaction with local 
residents, they informed to the Committee that the frequent movement of 
multi axel trucks for transportation of coal and iron ore is the major source of 
air pollution. It was also informed that during night time the coal and iron ore 
transportation vehicular movement increases. 

(iii). The ambient air quality, monitoring stations were installed at up-wind and 
down wind directions and monitoring carried out for 24-hour basis in Raigarh 
city during 21- 22nd October, 2024 and 7th-8th November, 2024. Monitored 
data of Ambient Air quality is given below:   

Sl. 
No. 

Location PM10 
(µg/m3) 

PM2.5 
(µg/m3) 

SO2 
(µg/m3) 

NOx 
(µg/m3) 

1 RO CECB Office 97 
 

62 32 11 

2 
Bajarang Agrwal 
House, Gulmohar 
Colony 

84 
 

52 12 39 

3 Banjhinpali 148 
82 

12 36 

4 OP Jindal School, 
Raigarh 92 

64 
08 28 

5 
Apex 
Hospital,Chatamu
nd Chowk 

81 52 06 27 

6 M/s JSPL model 
town Kerajhar 87 

54 
12 36 

7 M/s MSP Colony, 
Village Junadih 90 

59 
09 34 

8 Village 
Chakradharpur 76 

49 
08 34 

NAAQ Standard (Ambient 
air quality monitoring 
carried out for 24 Hr basis) 

100 
 

60 80 80 

 

On the basis of above monitored Ambient Air quality data, it has been observed that 
the average concentration of PM10 (24 Hr basis) was found to be in the range of 
76µg/m3 to 148 µg/m3 and exceeding the limit at one location. The PM2.5 was found 
to be in the range of 49µg/m3 to 82 µg/m3 and exceeding the limit at three locations. 
The concentration of primary gaseous pollutants i.e. NOx and SO2 were found to be 
within the limit at all the monitored locations. Movement of heavy vehicle for 
transportation of raw materials i.e. coal, iron ore etc., are the main source of ambient 
dust pollution in nearby area. Damaged and Kuccha Road (unpaved) also 
contributing to increase the dust level in the vicinity of the Raigarh area. High 
concentration of the dust pollutants in ambient air is found in evening time as 
compared to the day time due to slow dispersion of pollutants and heavy vehicle 
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movement in night time. The copy of analytical report of the ambient air quality is 
enclosed at Annexure-14. 

(b). Monitoring of surface and river water Quality: 

The applicant alleged that the water quality of local ponds and river in Raigarh 
getting deteriorated. To assess the present status of water quality 7 samples of 
surface water and 3 samples of river water has been collected and analysed in CPCB 
and CECB Laboratory. The details of the sampling locations are shown below:  

Surface and River water sample collection details 

S. 
No. Location Remarks 

1 
Kelo river upstream near 
Urdana village  

Water is clear no human activity was 
observed. 

2 
Kelo river midstream near 
Chakrapath 

Water is clear and Celebration of Chhath Puja 
being organised at bank of river. 

3 
Kelo river downstream 
near bade Attarmuda 

Water is clear no human activity was 
observed. 

4 Jaisingh Talab  
Lot of algal growth observed. The flowers and 
puja samagri also disposed in it as old temple 
located at this site.  

5 Ganesh Talab 
Water is clear no human activity was 
observed, however due to stagnant condition 
smell observed. 

6 BudhiMai Talab  
Sewage from nearby area mixing into it and 
lot of MSW and C&D waste dumped at the 
periphery of the talab. 
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7 Kirodimal Nagar Talab 
Human activity observed and solid waste and 
plastic pouches observed. 

8 Bhagwanpur Talab 
Bathing and celebration of Chhat puja was 
observed.  

9 Vijyapur Talab Lot of algal growth observed.  

10 Manjhapara Talab 
Algal growth, bathing, idol immersion was 
observed at this site.  

 
Analysis result of water samples  

S. 
No. 

Parameters Kelo River  Talab 

Upstre
am 

Mid-
stream 

Down 
stream 

Jaisin
gh 

Ganes
h  

Budhi
mai 

Kiro
dima

l 

Bhag
wanpu

r 

Vijyap
ur 

Manjha
para 

1 pH 7.14 7.11 7.23 6.63 7.09 6.97 6.89 6.60 7.14 7.22 

2 Total Solids 117 175 181 607 586 850 309 392 276 800 
3 TDS 111 159 162 584 371 828 295 381 268 788 

4 Suspended 
Solids 

<10 16 19 23 15 22 14 11 14 12 

5 COD 06 10 08 28 24 32 22 26 19 39 
6 BOD 02 03 03 12 08 14 08 11 07 16 

7 Chloride as Cl 42 46 48 176 106 220 76 81 69 168 
8 Total 

Alkalinity  
64 78 68 101 98 129 69 84 74 102 

9 Total Hardness 
as CaCo3 

57 68 71 249 204 400 191 189 154 309 

10 Ammoniacal 
Nitrogen  

0.234 0.241 0.230 0.43 0.52 13.02 4.80 5.62 3.21 6.60 

11 Nitrate as NO3 <0.02 0.053 0.055 0.62 0.48 0.72 0.44 0.56 0.033 0.018 
12 Nitrite 

Nitrogen  
<0.30 0.012 0.016 0.049 0.32 0.44 0.02 0.038 0.31 0.54 

13 Sulphate  16 29 26 67 58 176 72 81 74 112 
14 Phosphate as  

PO4--P 
0.48 0.42 0.44 0.52 0.58 0.61 0.26 0.21 0.32 0.51 

15 FC  17 63 84 >1600 >1600 >1600 170 350 210 920 
16 TC 280 430 350 >1600 >1600 >1600 540 710 920 >1600 
All the values in mg/l except pH. TC & FC values are per 100ml of sample. 

As per the classification and Designated Best Use of inland water quality criteria the 

river water quality comes under B category and fit for outdoor bathing (Organised). 

As the Ammonia level was found high in the water samples of Kirodimal nagar 

Talab, Budhimai Talab, Bhagwanpura Talab, Vijaypur Talab and Manjhapura Talab 

so the water quality comes under D category and suitable for propagation of wildlife 

and fisheries. The copy of analytical results of water samples are enclosed as 

Annexure-15. 
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8. Recommendations:   

1. Although the industries have submitted the 3rd party verification report of 
plantation, the Committee is of the view that the verification report should 
contain the minimum basic information inter-alia including total area of the 
Industry/Project, area covered under plantation, density of trees, types of species, 
survival rate, expenditure incurred, layout plan to the scale, duration of 
verification etc. 

2. The compliance status of green belt development may be verified once in a year 
by State or Central Govt. approved agencies. The audited report should be 
uploaded on the website of the company as part of transparency in the monitoring 
mechanism. 

3. Ash must be used for back-filling of mine voids, brick works and other 
construction works. Monitoring of the same should be done periodically and Coal 
Mining Companies should accept the fly ash from the nearby by Power Plants. 

4. District fly ash disposal Committee and representative of SECL may prepare list 
of abandoned Coal mines/ non-coal mines / quarries for back filling of mine void 
purpose and the same may be used by the TPPs in a scientific manner by 
following the guidelines as applicable and with due permission from the 
regulatory authorities viz. CECB, DGMS etc.  

5. Any complaint regarding illegal disposal of fly ash is received, the appropriate 
authorities shall take strict action in accordance with the rules including penal 
action on transporters may be taken. The State authority may instruct to all 
transporters for compliance of the SoP issued by State Government for 
transportation of any raw material and fly ash.   

6. There is need to develop infrastructure and establishment of cement grinding 
units in Raigarh region or any new cement grinding units in Raigarh area. 
Initiation of road infrastructure projects such as ring road/ by-pass road shall 
facilitate both connectivity of the region as well as it will reduce fugitive emission 
within Raigarh City and also create avenues for utilization of fly ash/ fly ash-
based products.  

7. All the internal roads of Raigarh should be widened to the extent possible and 
ensured periodical maintenance and timely completion of repairing works. 

8. CECB and Agriculture department may jointly verify the ash disposal in 
agriculture fields and may take action accordingly. 
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9. Project Authorities concerned shall effectively comply with regular submission

of fly ash utilisation returns and Annual Fly Ash Management Audit report to the

regulatory authorities concerned and the same may be uploaded on the website

of the Company.

l0.Legacy ash also stored in ash dykes for which action plan is required to be

prepared and submitted to the CECB for approval and dispose accordingly.

l l.The catchment and storage areas of ponds should be protected by Municipal
Authorities concerned from any encroachment, since the observed variation on

water availability and quality. Plantation and wooden barricading may be done

all along the periphery of the ponds to protect from windblown trash deposition.

l2.The CECB may randomly verifu the functionality of the brick manufacturing

plants and its significant quantity of fly ash utilization for brick and block
manufacfuring.

ffi-
(shashitdht Kurre)

Deputy Collector,

Raigarh

(Ankur Sahu)
Regional Officer, CECB,

Raigarh

(Pentani
Regional Director

CPCB, Bhopal

ry

(Dr.M.Th ala madaiKaruppiah)
Scientist-E,MoEF&CC,
Sub-Office, Raipur

2-o 2-\
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Photos of site visit of Hon’ble NGT OA 970/2024 Raigarh 

 

Joint Committee meeting with the Applicant Sh. Bajrang Agrawal 

 

Meeting of the Joint Committee Members 

 

Joint Committee meeting with the Applicant Sh. Bajrang Agrawal 
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Joint Committee visit of M/s Shiv Shakti Steel, Raigarh 

 

Green belt development inside M/s Shiv Shakti Steel, Raigarh 

 

Green belt at M/s Mahavir Energy Raigarh 
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Joint Committee visit at M/s MSP Steel Raigarh 

 

Coal washery in M/s Shiv Shakti Steel, Raigarh 

 

Green belt development inside M/s Maa Mangala Steel, Raigarh 

Page 23 of 160

28



 

 

Green belt development inside M/s Maa Mangala Steel, Raigarh 

 

Heavy vehicular movement, Raigarh 

 

Heavy vehicular movement, Raigarh 
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Joint Committee visit of M/s NTPC, Lara, Raigarh 

 

Green belt at M/s Shree Shyam steel Raigarh 

 

Green belt development inside M/s NTPC, Lara, Raigarh 
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Ambient Air Quality Monitoring at office building of RO, CECB Raigarh 

 

Ambient Air Quality Monitoring at H.No. 28, Gulmohar Colony, Raigargh (Sh. 
Bajrang Agrwal ji Ka Ghar, Applicant) 

 

Ambient Air Quality Monitoring at Jindal School, Raigarh 
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Ambient Air Quality Monitoring at Banjhipali Area, Raigarh 

 

Water sampling from Jai singh pond, Raigarh 

 

Water sampling from Kelo River, Raigarh 
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Joint Committee Visit at M/s Adani Power ash pond 

 

Fly ash Brick/tiles manufacturing at M/s Adani Power 

 

Joint Committee visit at ash pond at M/s NTPC, Lara 
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Fly ash utilisation in Brick plant of M/s Mahaveer Energy Ltd. 

 

Joint Committee visit at ash pond location of M/s Jindal Power Ltd 

 

View of Green belt inside M/s Jindal Power Ltd 
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Green belt development inside M/s Anjani Steel, Raigarh 

 

Water sample collection from Manjhapara Talab 

 

Ambient Air Quality Monitoring at Model Town Colony 

Page 30 of 160

35



 

 

Fly ash disposal in plant area by M/s Nalwa Steel Ltd. 

 

Fly ash disposal in low laying area by M/s Sharda Energy Ltd. 

 

View of Thick Green belt in M/s B S Sponge Raigarh 
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Fly ash brick manufacturing plant at M/s B S Sponge Ltd Raigarh 

 

Fly ash brick manufacturing plant at M/s JSPL, Raigarh. 

 

MSW dumping at Budi mai Talab 
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Item No. 02         Court No. 2 
 

  
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI   
 

   
 

Original Application No. 970/2024 

 
 

Bajrang Agarwal          Applicant 
 
 

 

Versus 
 State of Chhattisgarh       Respondent 
 

  
 

Date of hearing: 26.09.2024 

 

 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER  

    
   

 Applicant: Applicant in Person (through VC) 

 
 

ORDER 
 

 
 

 

 

1. Bajrang Agarwal, Adhyaksh, Raigarh Paryavaran Mitra, Office at 

Ram Niwas Talkies Chowk, Raigarh, Chhattisgarh has sent a letter vide 

e-mail dated 02.12.2023 complaining that large number of medium and 

large industries are operating in District Raigarh which are mostly coal 

based such as power plant, furnace industries, coal washeries, coal depo, 

rolling mills etc. These industries have not made any provision for green 

belt though under Environmental Clearance conditions, 33% land has to 

be developed as green belt nor plantation has been carried out. As per 

data disclosed by Environment Department, these industries are 

producing every year approximately 1 core 52 lakhs tons of fly ash which 

is not being properly disposed of in a scientific manner and dumped in 

agriculture field, forest area etc. and thereby causing damage to 

environment. In Raigarh city, every person within a radius of 20 kms is 

suffering on account of unscientific disposal of fly ash. Fly ash fall like 

rain on each and every house and inhabitants, living in the city.  

Annexure-1
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2. Allegations made in letter petition in our view prima facie give rise 

to substantial question relating to environment arising due to 

implementation of Enactments mentioned in Schedule I of National Green 

Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’). However, 

before taking any further action in the matter, we find it appropriate to 

obtain a factual report for which we constitute a joint Committee 

comprising: 

1.  Integrated Regional Office, Ministry of Environment, Forest 

and Climate Change, Raipur;  

2.  Central Pollution Control Board (hereinafter referred to as 

‘CPCB’); 

3.   Chhattisgarh State Pollution Control Board (hereinafter 

referred to as ‘CSPCB’) and; 

4.   District Magistrate, Raigarh.  

 

3. CPCB shall be the nodal agency for coordination and compliance.  

 

4. The aforesaid Committee shall inspect relevant site, collect relevant 

information and find out whether conditions of consent and EC are being 

complied with by industries particularly in respect of disposal of fly ash 

and development of green belt /plantation. The report shall be submitted 

within one month.  

 

5. List on 04.11.2024.  

 

 

 

 

 

 
Sudhir Agarwal, JM 

 
 

 
 

Dr. Afroz Ahmad, EM 
 

 

 

September 26, 2024 

Original Application No. 970/2024 
SN 
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19.05.2023 2,29,950.00
'1.3.06.2023 58,200.00

27.06.2023 45,500.00

7.7.2023 30,000.00

1.0.7.2023 1,69,620.00

31.08.2023 L,43,745.00

17.10.2023 1,51,700.00

21.,12.2023 48,000.00

29.tl.2023 84,tJ 7 0.0 0

8.2.2024 9,30,000.00

1 ilTr gqr
6*-isE (o.l)

ilq-drtt,

30,90,000.00

8.2.2024 9,30,000.00

70.70.2023 28,590.00

2 (urT.)1T0-gr{,

4.4.2024 9,63,195.003 drH]-t,

4,50,000.005.9.20244 qlq-\n-g

3.6.2022 6,00,000,0u

29.08.2022

76.04.2024

30,000.00

20.03.2023 2,14,830.00

10.5.2023 52,695.00

66,495.0026.05.2023

60,480 005.6.2023

5 5,020.006.6.2023

37,350.00L4.07.2023

62,205.0026.07.2023
92,595.008.9.2023

9,30,000.008.2.2024
60,000.0029.05.2024
55 350.0012.6.2024

60,000.0018.06.2024

5 vssq

1,37,500.0021.72.2022
4,50,000.0022.03.2024

6 grgqq.qfl )

14.03.2024
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7 tc$ vs.d.w. m-dr q-{tvn oc-ft (E-dqr-d), ilq- Mc, dT€T,
il6$-d-E-ifuqr, fta-or-vm-a (u q)

76.09.2022 9,37,500.00
24.03.2023 42,150.00
70.5.2023 48,660.00

1.5.05.2023 25,905.00
16.05.2023 29,865.00
24.05.2023 3,04,455.00

6.6.2023 52,680.00
14.07.2023 50,865.00
1.9.07.2023 7,7 4,735.00
27.02.2024 11,57,565.00

4.3.2024 42,720.00
22.05.2024 3,30,000.00
22.05.202+ 1,50,000.00

22.05.2024 3,00,000.00
1.2.6.2024 29,865.00

1.8.07.2024 1.11,345.00

16.08.202+ 3,90,000.00

9

ts'-d d.orn.g{ ,qm s€}e fdftes, fl-q-trmft, il6$-d- wql.sT,

fuor-trq.rd 1s.rr.;

8.72.2022 25,000.00
7.3.2024 12,00,000.00

tw-d frs-d wwddrr (q€ie) fdft-s, qTq-f,{rfud, lo-or-T+.16 (i1,T; 8.7.2022 6,25,000.00
1.2.9.2023 47,790.00

10 hrd trqr-G {srd VU-s m-fi qdie fufrts, flq-ffi, 6gt-qqJ6 @.tt.) L5.07.2022 6,25,000.00
22.08.2023 3,25,000.00
25.07.2024 46,200.00

77 tgs rq-Etrt v{w srtde frft-s, qn-H-ir{qrfr, fuff-nqrr-d
(tr.T.)

2t.06.2022 2,40,000.00
27.092024 2,40,000.00

12 M fr. Ts. siq qdld ffrfr|s, Trq-ilrrfqrd, frror-vr+rr6 (srr.; 9.7.2023 3,00,000.00
1.9.05.2023 85,335.00

6.6.2023 73,785.00
L+.07.2023 1,13,865.00
25.09.2023 93,015,00

13 3111. 3In. TH- -crqrg (u.rr) 6.3.2023 9,50,000.00
14 qI gT. qFI_ (u.r) 7.7.2023 25,590.00

22.08.2023 40,000.00
1.0.10.2023 9,80,000.00
24.05.2024 25,500.00

15 grdl{il-{ qo-g UTTI- qqrq
(tr.r)

{qlq {wa 1TTIIT6

15.06.2023 44,955.00
26.05.2023 27,795.00
10.1.0.2023 34,575.00
2.2.2024 26,565.00

L6
25.0s.2023 1,32,150.00
4.9.2023 28,095.00

L7 sql;ilElrq

-trmg (u.q)
10.70.2023 30,000.00
21.03.2024 27,420.00

18 qrq-Bw{dgx
(o.r)

71.9.2024 89,325.00

2,13,5 732.00

B
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1. F'le tlt*d*l*gy fur Audit

The audit team visited the sites and followed the following methodology for the audit of ash

management study:

1. Enlisting the parameters and preparation of the documentation

2. Filling up of the required documentsforms as per the list/notification

3. Site visits and discussions with the concerned officials

4. Understanding the level of compliance based on field-based observations during the site visit and

review of the documentation provided.

2. A l; ii l l u i 1'r t i c li s il t: tJ l,i t tt i ltl f i * ;t s

This auditing study report is limited to the field observations, the documents reviewed, and other

relevant information provided by the concerned officials to IWs Rawatpura Enviro Private Limited at

the time of the field visit.

li " Acl<ttorvlerlg*mell ts

The study team extends its appreciation to all the individuals who provided verbal, visual, or

documentary assistance during the assessment study.

4. ilindirgs

In the table below, reference is made to general observations made during the documentation

review/assessment, as well as site-specific observations made during the site visit.

TABLE A: Summary of audit details on fly ash generation and utilization for the FY 2023-24

Ash Compliance Report

(for the period April 01, 2023 to March 31,2024)

SN Details (FY 23-24) 1000 MW (4x250 MW)
1 Name of Power Plant NzTs O.P.Jindal Super Thermal Power

Plant
2 Name ofthe company Jindal Power Limited, Tamnar
3 District Raigarh
4 State Chhattisgarh
5 Postal address for communication

6 E-mail Jpl. emd@jin dalpower. com
7 Power Plant installed capacity (MW) 1000 MW (4x25O MW)
8 Plant Load Factor (PLF): % 85.58
9 No. of units generated (MWh) 7 s17 436
10 Total area under power plant (ha):

(including area under ash ponds)
Power Plant-360 Ha (for 4X250 MW
8.4X6OO MW TPPs)
Ash pond- 198 Ha

,(a.

Village & Post- Tamnar, District-
Raigarh (C.G)
Pin Code-496107

Annexure-11
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11 Quantity of coal consumption during
c Tons er Annumeriod

5619372

12 Average ash content in percentage (per
cent

42.65Yo

Quantity of current ash generation during
Metric Tons Annum

2396820

ash (Metric Tons per Annum): t9t7456

13

Bottom ash etric Tons 4-/9364
t4 Capacity of dry fly ash storage silo(s)

c Tons
3200 MT(2X1600 MT)

Details of utilisation of current ash
d eriod

(a) Total quantity of current ash utilised
eriod

2403s85

(b Quantity of fly ash utilised (MTPA) 2403585
(i) Fly ash based products (bricks or blocks
or tiles or fibre cement sheets or pipes or
boards or anels

0

1l Cement man 0
0(iii) Ready mix concrete
0(i") Ash and Geo-polymer

construction material :

based

0(v) Manufacturing of sintered or cold
bonded ash

0(vi) Construction of roads, road and fly over
embankment:

0Construction of dams
7749areav1L1 Filling up of low
23958371X Filling of mine voids
0Use in overburden dx
0xl A ture:
0(xii) Construction of shoreline protection

structures in coastal districts
0otherto countriesExxll1 of ashport
0xiv) Others lease
0c) ed Aashbottom tilisuof (MrPQuantity
0(i) Fly ash based Products (bricks or blocks

or tiles or fibre cement sheets or pipes or
sboards or

0Cement manufacturing:
0Ready mix concrete111

0(iv) Ash and
construction material

Geo-polymer based

0(v) Manufacturing or coldof sintered
atebonded ash

0(vi) Construction ofroads, road and flYover

embankment
0

15

( Construction of dams

@ .(v
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(viii) Filling up of low lying area: 0

0(ix) Filling of mine voids
(x) Use in overburden dumps 0

(xi) Agriculture 0
(xii) Construction of shoreline protection
structures in coastal districts:

0

(xiii) Export of ash to other countries: 0

(xiv) Others (please speci$) 0

Total quantity of current ash unutilised
(MTPA) during reporting period:

6765 MT excess ash utilized from
active ash pond/dyke during
reporting period (FY 23-24).

76 Percentage utilisation of current ash
generated during reporting period (per cent):

]oo 28 t

Details of disposal of ash in ash ponds
(a) Total quantity of ash disposed in ash
pond(s) (Metric Tons)as on 31st March
(excluding reporting period) :

10446097

(b) Quantity of ash disposed in ash pond(s)
during reporting period (Metric Tons):

6765 MT excess ash utilizedfrom
active ash pond/dyke during
reporring period (FY 23-24).

(c) Total quantity of water consumption for
slurry discharge into ash ponds during
reporting period (m3).

8950190

(d) Total number of ash ponds 1

(i) Active 1

(ii) Exhausted (yet to be reclaimed) 0
(iii) Reclaimed 0

t7

(e) total area under ash ponds (ha) 198
Individual ash pond details Ash pond-l,2,
etc (please provide below mentioned details
separately, if number of ash ponds is more
than one)

N.A.

(a) Status: Under construction or Active or
Exhausted or Reclaimed

Active

(b) Date of start of ash disposal in ash pond
(DD/MNI/YYYY or MMYYYY):

Dec,2007

(c) Date of stoppage of ash disposal in ash
pond after completing its capacity
(DD/MM/YYYY or MM/YYYY): (Not
applicable for active ash ponds)

NA

(e) quantity of ash disposed as on 31st
March (Meric Tons):

10439332

(d dyke height (m):
(d volume )

c) area (hectares 198
l6 m

18

a volumeailable lno cent( percentage (per )
and of cttnash furthbe erquanti ty disposed

2843287 .93 M3 (8.58o/o), 25 58959. 1 3
MT

& (tu
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(Metric Tons)

(g) expected life of ash pond (number of
and months

08.5 Months

(e) co-ordinates (Lat and Long). (please
sPeci$r minimum 4 co-ordinates)

Latitude
22.12279
22.13349
22.72592

4 22.11995 83.46389

SN
I
2
3

Longitude
83.44879
83 45347
83.46450

(O type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or No
lining

Clay, LEPE and PCC lining

g) mode of disposal: Dry disposal or wet
slurry (in case of wet slurry please specify
whether HCSD or MCSD or LCS

LCDS

(h) Ratio of ash: water in slurry mix (1:_ 1:03

Yes

No0) Quantity of wastewater from ash pond
discharged into land or water b 3

08.11 .2023, NIT, Raipur(k) Last date when the dyke stability study
was conducted and name of the organisation
who conducted the

26.O 6.2O23,IIT, Bhub Eureswar(l) Last date when the audit was conducted
and name of the organisation who
conducted the audit.

ofl ash utilised (MTPA
i. Fly ash based products (bricks or blocks
or tiles or fibre cement sheets or pipes or
boards or S

ii. Cement m
iii. Ready mix concrete:
iv. Ash and Geo-Polymer
construction material:

based

v. Manufacturing of sintered or cold bonded
ash
vi. Construction of roads, road and flyover
embankment:
vii. Construction of dams

of low lyinviii. F area:

ofmine voids:ix. F
x. Use in overburden

culture:xl.
xii. Construction of shoreline protectron
stmctures in coastal distri

Not applicable
( Ash pond / dyke of JPL, Tamnar is
operational. Hence as per notification
amendment has issued by
MoEF&CC dated 3L.L2.2A22 ash of
ash dyke will not be considered as

legacy ash).

19

xlrl ort of ash to other countries:

@

(i) Ash water recycling system (AWRS)
installed and functioning: Yes or No
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xiv. Others (please specify)
20 Summary:

Details Quantity generated
(MT)

Quantity
utilised
(MT) and
(per cent)

quantityBalance
(MT)

Current ash during
reporting period

2396820 2403585 6765 MT excess ash
utilised from active
ash pond/dyke during
reporting period (FY
23-24 ).

100.28

Legacy ash (Ash pond / dyke of JPL, Tamnar is operational. Hence as
per notification amendment has issued by MoEF&CC dated
31.12.2022 ash of ash dyke will not be considered as legacy
ash).

Total 2396820 2403585 6765 MT excess ash
utilised from active
ash pond/dyke during
reporting period (FY
23-24 ).

27 Any other information:
Soft copy of the annual compliance report,
and shape files of power plant and ash
ponds may be e-mailed to:-
moefcccoalash@gov.in

6765 MT excess ash utilized from
active ash pond/dyke during
reporting period (FY 23-24 ).

GrZ) @
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SN Details (FY 23-24)2400 MW (4X600 MW)
1 Name of Power Plant M/s O.P.Jindal Super Thermal Power

Plant
2 Name ofthe company Jindal Power Limited, Tamnar
J District Raigarh
4 State Chhattisgarh
5 Postal address fcr communication: Village & Post- Tamnar, District-

Raigarh (C G)
Pin Code-496107

6 E-mail Jpl. emd@j indalpow er. com
7 Power Plant installed capacity (MW) 2400 MW (4X600 MW)
8 Plant Load Factor (PLF): % 81 .31

9 No. of units generated (MWh) 17t40564
10 Total area under power plant (ha)

(including area under ash ponds)
Power Plant-360 Ha (for 4X250 MW
& 4X600 MW TPPs)
Ash pond- 198 Ha (Existrrg Ash Dyke
of 4X25O MW is being used after
gening req uired clearances)

11 Quantity
reporting
Annum):

of coal
period

consurnption during
(Menic Tons per

r281.9482

12 Average ash content in percentage (per
cent):

43.88

13 Quantity of current ash generation during
reporting period (Metric Tons per
Annum):

5624740

F1y ash (Metric Tons per Anrrum): 4499792
Bottom ash (Metric Tons per Annum) t124948

t4 Capacity of dry fly ash storage silo(s)
(Metric Tons) :

9200 MT(4X2300 MT)

15 Details of utilisation of current ash
generated during reporting period
(a) Total quantity of current ash utilised
(MTPA) during reporting period:

573rO49

(b) Quantity of fly ash utilised (MTPA): 5737049
(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets or

es or boards or S

170347

(ii) Cement manufacturing 121450
0

(iv)Ash and Geo-polymer
construction material:

based 0

(v) Manufacturing of sintered or cold
bonded ash

0

(vi) Construction of roads, road and fly
over embankment:

0

vii) Construction of dams 0

(viii) of low area:

\P"v-

(iii) Ready mix concrete:

0

e?'
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(ix) Filling of mine voids 5439252
(x) Use in overburden dumps 0

(xi) Agriculture 0
(xii) Construction of shoreline protection
structures in coastal districts;

0

(xiii) Export of ash to other countries 0

(xiv) Others (please specify): 0
(c) Quantity of bottom ash utilised
(MTPA):

0

(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets or
pipes or boards or panels):

0

(ii) Cement manufacturing 0

(iii) Ready mix concrete: 0

(i") Ash and Geo-polymer based
construction material:

0

(v) Manufacturing of sintered or cold
bonded ash aggregate:

0

("i) Construction of roads, road and
flyover embankment:

0

(vii) Constnrction of dams 0

(viii) Filling up of low lying area 0
(ix) Filling of mine voids 0
(x) Use in overburden dumps: o
(xi) Agriculture 0

(xii) Construction of shoreline protection
structures in coastal districts:

0

(xiii) Export of ash to other countries 0

(xiv) Others (please specify) 0

Total quantity of current ash unutilised
(MTPA) during reporting period:

106309 MT excess ash utilised from
active ash pond/dyke during reporting
period(FY 23-24).

,16 Percentage utilisation of current ash
generated during reporting period (per
cent):

101 .89

17 Details of disposal of ash in ash ponds
(a) Total quantity of ash disposed in ash
pond(s) (Metric Tons) as on 31st March
(excludins reporting period) :

57801 1 8

(b) Quantity of ash disposed in ash
pond(s) during reporting period (Metric
Tons):

106309 MT excess ash utilised from
active ash pond/dyke during reporting
period(FY 23-24).

(c) Total quantity of water consumption
for slurry discharge into ash ponds during
reporting period (m3):

16813606

(d) Total number of ash ponds 1

(i) Active 1
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(ii) Exhausted (yet to be reclaimed) 0
(iii) Reclaimed 0

(e) total area under ash ponds (ha) 198
(Existing Ash Dyke of 4X250 MW is
being used after getting required
clearances)

i8 Individual ash pond details Ash pond-1,2,
etc (please provide below mentioned
details separately, if number of ash ponds
is more than one)

Not applicable

(a) Status: Under construction or Active or
Exhausted or Reclaimed

Active
(Existing Ash Dyke of 4X25O MW is
being used after geuing required
clearances)

(b) Date of start of ash disposal in ash
pond (DD/N{},4/YYYY or MMYYYY):

Mar,2Ol4

(c) Date of stoppage of ash disposal in ash
pond after completing its capacity
(DD/MM/YYYY or MIWYYYY): (Not
applicable for active ash ponds)

Not applicable

(c) area (hectares): 198
(d) dyke height (m): 18m
(d) volume (m3):

s673809(e) quantity of ash disposed as on 31st
March (Metric Tons):
(f) available volume in percentage (per
cent) and quantity of ash can be further
disposed (Metric Tons):

2843287.93 M3 (8.58%), 2558959.t3
MT

(g) expected life of ash pond (number of
years and months):

08.5 Months

(e) co-ordinates (Lat and Long): (please
specif,z minimum 4 co-ordinates)

SN Latitude
1 22.72279
2 22.13349
3 22.12592
4 22.11995 83.46389

Longitude
83.44879
83 45347
83.46450

(O type of lining carried rr ash pond:
HDPE lining or LDPE lining or clay
linine or No linine

Clay, LEPE and PCC lining

g) mode of disposal: Dry disposal or wet
slurryr (in case of wet slurry please specif,,
whether HCSD or MCSD or LCSD)

HCDS

(h) Ratio of ash: water in slurry mix
(1: ):

(03:01)

(i) Ash water recycling system (AWRS)
installed and functioning: Yes or No

Yes

0) Quantity of wastewater from ash pond
discharged into land or water body (m3):

No

(k) Last date when the dyke stability study
was conducted and name of the

08.11 .2023, NIT, Raipur

Fl-aa-
Page 56 of 160

61



organization who conducted the study:
(l) Last date when the audit was
conducted and name of the organisation
who conducted the audit:

26..06.2023, lIT, Bhubaneswar

t9 Quantity of legacy ash utilised (MTPA) Notapplicable
( Ash pond / dyke of JPL, Tamnar is
operational. Hence as per notification
amendment has issued by MoEF&CC
dated 31.12.2022 ash of ash dyke will
not be considered as legacy ash).

i. Fly ash based products (bricks or blocks
or tiles or fibre cement sheets or pipes or
boards or panels):
ii. Cement manufactunng
iii. Ready mix concrete
iv. Ash and Geo-polymer based
construction material:
v. Manufacturing of sintered or cold
bonded ash aggregate:
vi. Construction of roads, road and flyover
embankment:
vii. Construction of dams:
viii. Filling up of low lying area:

ix. Filling of mine voids:
x. Use in overburden dumps:
xi. Agriculture
xii. Constn:ction of shoreline protection
structures in coastal districts;
xiii. Export of ash to other countries:
xiv Others (please speciflu)

20 Summary:
Details Quantity

generated
(MT)

Quantity
utilised (MT)
and (per cent)

Balance
(MT)

quantlty

Current ash during
reporting period

5624740 5731049 106309 MT excess
ash utilized from
active ash pond/dyke
during reporting
period(FY 23-24).

101.89

Legacy ash (Ash pond / dyke of JPL, Tamnar is operational. Hence as
per notification amendment has issued by MoEF&CC
dated 31.12.2022 ash of ash dyke will not be considered
as legacy ash).

Total 5624740 5731049 106309 MT excess
ash utilised from
active ash pond/dyke
during reporring
period(FY 23-24).

Any other information:
Soft copy of the annual compliance report,
and shape files of power plant and ash
ponds may be e-mailed to.-
moefcccoalash@gov.in

106309 MT excess ash utilizedfrom
active ash pond/dyke during reporting
period(FY 23-24).

?a,,

27
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Conclusions

As per the information and data provided by Jindal Power Limited, Tamnar to VNIT Nagpur and the

subsequent site visits to the mine area and power plant, it is concluded tliat the fly ash generated afler

coal combustion in the boiler is pneurnatically conveyed and stored in dry fonn in a concrete silo.

100% fly ash is utilized in backfilling of de-coaled areas of Jindal coal mines by mixing of fly ash

with overburden as per DGMS guidelines and in rnanufacturirrg of bricks and cemeut. Fly ash is also

being used for fly ash brick making in a captive fly ash brick plant for intemal consumption. Besides

brick manufacturing, a small qurantity of ash is sent to the cement manufacturing industry and for

reclamation of low-lying areas.

It is noted tltat the activities undefiaken by JPL regarding fly ash marlagelnent are adequately

addressed. The pertinent rules and regulations issued by MoEFCC, CPCB, and CECB for fly ash

management are adliered to. The same practices should be continued
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oR-*
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BXTERNAL ASH DISPOSAL COMPLIANCE AUDIT
REPORT FOT NTPC LARA, RAIGARH DISTRICT,

CHHATTISGARH

Laboratory Proposal No. NITW/ SRIC/ Civil AilED lPYR.124ll34 Dt.27.05.2024

Ref.: CPCB Ash Utilization Notification No.5481(E) dt. 31.12.2021

Our Email Correspondence on 08.08.2024

WATER AND ENVIRONMENT DIVISION
DEPARTMENT OF CIVIL ENGINEERING

NATIONAL INSTITUTE OF TECHNOLOGY
WARANGAL - 506 OO4, TELANGANA, INDIA

Septemb er 2024

WARSGAL

I2
I
a
a

Page 59 of 160

64



l.INTRODUCTION

Ministry of Environment, Forest and Climate Change (MoEF & CC), Government of India
has issued Notification No.S.O.548l(E) dated 31.12.2022 regarding ash utilization from
coal or lignite-based thermal powcr plants, which has bcen amendcd by notification datcd

30.12.2022. The permitted areas of ash utilization are mentioned in Para A (l) & (2), the

permitted storage conditions in operational and un-operational ash ponds are mentioned in
Para A (6)& (8), and the requirement of submitting annual implementation report to

CPCB, concerned SPCB/PCC, CEA and concemed iRO of MoEF & CC by 30th April,
with information in the prescribed anncxure, is mentioned in para E(2) of the notifications.

2. AUDITING OF ASH

As per the notification given, the following is the scope of the work as part of auditing.

l. Verification of ash generation data pertaining to the financial year based on

inspection of records of coal receipt/consumption and average ash content in coal and

comparison of this data with the information provided by the power plant in the annual

implementation report / prescribed Annexure.

2. Verification of fly ash and bottom ash utilization data pertaining to the financial year

based on inspection of records of ash supplied to the user agencies covered under

permitted uses/avenues, and comparison of this data with the information provided by

the power plant in the annual implemcntation report / prescribed Annexure

3. Verification of net ash disposal into ash ponds data pertaining to the financial year

(i.e. difference of ash generation and ash utilization, as above), and comparison of this

data with the infbrmation provided by the power plant in the annual implementation

report / prescribed Annexure.

4. Assessment of total ash storage in operational and un-operational ash ponds and

available storage capacity for further disposal at the end of financial year based on

details and drawings of ash ponds provided by the power plant and ground verification

of the information provided, and comparison of the storage and available storage

capacity with the information provided by the power plant in the annual

implementation report / prescribed Annexure.

5. Assessment of ash slurry disposal and ash water re-circulation system used during

the financial year, in respect ratio of water in the ash disposed to ash ponds, water used

for ash slurry disposal to ash ponds, ash water recycled through AWRS, and ash water

discharged into environment, based on inspection of records provided by the power

plant and ground verification, including the condition of surrounding environment in

respect of ash released or breached, and comparison of the ground situation with the

information provided by the power plant in the annual implementation report /
prescribed Annexure.

Page 2 of3
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3. OBSERVATIONS

The following observations were made during the audit visit held on 17.09.24 at

NTPC Lara, located at Raigarh District, Chhattisgarh.

l. The ash generated in the plant is utilised by about 100% during the audit period i.e
1't April, 2023 to 3 I't March, 2024.

2. During the audit period, the major fraction of fly ash and bottom ash generated was

used for road construction, fly-over embankments, filling low-lying areas, and

filling mine voids.

3. The AWRS system (wet disposal) is found to be working satisfactorily

4. The periphery of Ash Pond was provided with very good afforestation all along and

maintained good housekeeping practices

5. Overall, the plant is found to be using the ash generated effectively for different
purposes as mentioned in the proforma.

4. RECOMMENDATIONS

Based on the field visit and records verification, the plant used about 100% of the

total ash produced for different uses in an environmentally friendly manner.

Prof. Venkateswara Rao

Professor

Department of Civil Engineering

NIT Warangal-TS
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Fly Ash Notification Dated 3'tst December 2021- Statutory Gompllance

Report for the period q1'q4.20?3 to 31.03.2024

st.
No.

Details Reply

1 Name of Power Plant Lara Super Thermal Power Proiect
2 Name of the company

District

NTPC Limited

a Raiqarh
4 Chhattisqarh
5 Postal address for communication Vill-Chhapora, PO&PS-Pussore, Dist.-

Raiqarh. Chhattisqarh-496440
6 E-mail: aulara@ntoc. co.in, hoplara@ntoc.co. in
7 Power Plant instatled capacity (MW): 2 x 800 MW = 1600 MW
I Plant Load Factor r PLF): 83.61
o No. of units generated (MWh): 1 1751553
10 Total area under power plant (ha):

(includinq area under ash ponds)
1004.e7

11 Quantity of coal consumption during
reporting period (Metric Tons per
Annum):

8406939

12 Average ash content in percentage (per
cent):

37.71

13 Quantity of current ash generation
during reporting period
(Metric Tons per Annum):
Fly ash (Metric Tons per Annum):
Boftom ash (Metric Tons per Annum):

3170585
253M68

634117
14 Capacity of dry fly ash storage silo(s)

(Metric Tons):
2100 (3X700MT)

15 Details of utilisation of cunent ash
generated during reporting
period
(a) Total quantity of cunent ash utilised
(MTPA) durinq reporting period:

3283211.4

(i) Fly ash based products (bricks or
blocks or tiles or fibre cemenl sheets or
oioes or boards or panels)

8805.5

il 0
(iii) Ready mix concrete: 0
(iv) Ash and Geo-polymer based
construction material:

0

(v) Manufacturing of sintered or cold
bonded ash agqregate:

0

(vi) Construction of roads, road and fly
over embankment:

27796U.7

(vii) Construction of dams: 0
area: 494721.2

(ix) Fillinq of mine voids: 0
dum 0

4l'
2

-^-.<-
1

State
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0
(xii) Construction of shoreline protection
structures in coastal districts;

0

xiii t Export of ash to other countries: 0
(xiv) Others (please specify): 0
(c) Quantity of bottom ash utilised
(MTPA):

0

(i) Fly ash based products (bricks or
blocks or tiles or fibre cemeht sheets'br
pipes or boards or panels):

0

)ement manufacturinq: 0
(iii) Ready mix concrete: 0
(iv) Ash and Geo-polymer based
construction material:

0

(v) Manufacturing of sintered or cold
bonded ash aqoreqate:

0

(vi) Construction of roads, road and
flyover embankment:

0

(vii) Constructlon of dams: 0
(viii t Fillino uo of low lvino area 0
(ix) Fillinq of mine voids: 0

CA 0
(xi) Aqriculture: 0
(xii) Construction of shoreline protection
structures in coastal districts:

0

Ixport of ash to other countries: 0
(xiv) Others (olease soecifv) 0
Total quantity of current ash unutilised
(MTPA) durinq reportins period:

0

16 Percentage utilisation of current astr
generated during reporting period (per
cent):

't03.55 %

17 0
(a) Total quantity of ash disposed in ash
pond(s) (Metric Tons) as on 31st March
2023 (excludino reoortinq period):

45.53 LMT

(b) Quantity of ash disposed in ash
pond(s) during reporting period (Metric
Tons):

0

(c) Total quantlty of water consumption
for Slurry discharge into ash ponds
durinq reportinq period (m3):

896775

(d) Total number of ash ponds:
(i) Active:
(ii) Exhausted (yet to be reclaimed):
(iii) Reclaimed:

01
01
00
00

(e) total area under ash ponds (ha): 1M
18 lndividual ash pond details Ash pond-

1,2, elc, (please provide below
mentioned detrails separately, if number
of ash ponds is more than one)

One ash pond with three lagoons

(a) Status: Under construction or Active
or Exhausted or Reclaimed

Active

2

(xi) Aoriculture:

Details of disoosal of ash in ash oonds
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(b) Date of start of ash disposal in ash
pond (DD/MM^/YYY or MMYYYY):
(c) Date of stoppage of ash disposal in
ash pond after completing its cApacity
(DD/MMATYYY or MMI/YW): _
(Not aoolicable for active ash ponds)
(d) area (hectares) lr+t
(e) dyke heiqht (m)
(0 volume (m3)
(g) quantity of ash disposed as on 31st
March 2024 (Metric Tons):
(h) available volume in percentage (per
cent) and quantity of ash can be further
disposed (Metric Tons):
(i) expected life of ash pond (number of
years and months):

16 YEAR (20olo DISPOSAL)
I YEAR (40% DTSPOSAL)
5 YEAR & 4 MOilTH (60 % DISPOSAL)
(consider monthly ash
gen-487'2'24'0.37'30'0. 85 =220552 MT)

(k) type of lining carried in ash pond
HDPE lining or LDPE lining or clay
linino or No linino
(l) mode of disposal: Dry disposator wet
slurry (in case of wet slurry please
specify whether HCSD or MCSD or
LCSD)
(h) Ratio of ash: water in slurry mix

(m) Ash water rerycling system (A\A/RS)
installed and functionins: Yes or No

LCSD- 1:6
HCSD- 1:0.58- 1:1.15

(n) Quantity of wastewater from ash
pond discharged inlo land or water body
(m3):
(o) Last date when the dyke stability
study was conducted and name of the
oroanisation who c,onducted the studv:
(p) Last date when the audit was
conducted and name ofthe
organisation who conducted the audit:

19
-QreltU 

plLese ev-aqh qllieedJM rPAI :

i. Fly ash based products (bricks or
blocks or tiles or fibre cement sheets or
pipes or boards or panels):

O ceordinates (Lat and Long):
(please specity minimum 4 co.
ordinates)

01 .1 0.201 I

NA

Starter
LCM

44.40 LCM

65.64% 84.85 LMT

21"44',18'
4"44'02"
21"44',47"
21'43',07"
21"44',O}',

21"43',45"
21"43'39',
21"43',38"

83'28',13"
g3'28'07"

83"27',48',

83"27'49"
83"28'37',
83'28',22"
83'28',02"
83'27'42',

No lining

Boftom ash as f-CSD
Fly ash ds HCSD

Yes

NIL

l4th December202l. tlT Hyderabad

26.11.2023 National Institute of
Technology Rou kela- Odisha

3\_

ii. Cement manufacturino:
iii. Readv mix concrete:
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iv. Ash and Geo-polymer based
construction material:
v. Manufacturing of sintered or cold ,.

bonded aslr aqor@ate:
vi. Construction of roads, road and
flyover embankment:

of dams:

ix. Fillinq of mine voids:

xi. Aoricutture:
xii. Construction of shoreline protection
structures in coastal districts;

of
t;

20 Summary:
Details Quantity

generated (MIP)
Quantity utilised
(MTP)and (per
cent)

Balance quantity
(MrP)

Current ash during
reportinq period

3170585 32832A1.4 t
103.55 %

0

Leqacv ash NIL NIL NIL
Total 3170585 3283211.41

103.55 %
0

21 Any other information:
Soft copy of the annualcompliance
report, and shape files of power plant
and ash ponds may be e-mailed to:-
moefcccoalash@qov.in

22 Signature of Authorised Signatory

L.\6PC2\

S..." {a,r'

Signature of the Head of Project
of the thermal power station
Name .f,fficlffiFueslgnalon AKHTLESH siXtn
Date: eftf61s'qrt

Hem ; r Froia
qr*rlr0-616.r 

11 ;p g;o,
vIlrr (B.rr.) /Raigarh (C.G.)

1* {

4

r. P. Venkateswara Rao
Professor
t of Crvil E

o

rtmDepa e n nee ring ng
WaNIT an a TSv 5 06 00 4

viii. Fillino uo of low ,/tno area:
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ASH UTILISATION REPORT- FY 2023-24
S. No. Month Coal

Consumed in
MT

Coal
Consumed

in Lakh

Ash
Content Yo

Ash
Produced

Ash
Produced
in LMT

Fly Ash Bottom
Ash

Ash
Utilized in

MT

Ash
Utilized in

LMT

% Ash
Utilized

o/o AU
Cumulative

1 Apr-23 706506 7.06506 37.46 264651 2.64657 211125.6 52931.4 411561 4.1165 155.51 155.51

2 May-23 81 I 661 8.19661 37.31 3058'16 3.05816 244652.8 61163.2 454865 4.5496 148.74 1 51.8 8

J Jun-23 112832 1.12832 35.84 255479 2.55479 204383.2 51095.8 315393 3.1550 123.45 143.09

4 )u123 788684 7.88684 35.45 279588 2.79588 223610.4 55917.6 1 92958 1.9300 69.02 124.35

5 Aug-23 647'167 6.47167 38.93 251942 2.51942 201553.7 50388.4 104100.00 1.0410 41.32 108.94

6 Sep-23 802504 8.02504 34.69 278389 2.78389 222110.9 55677.7 76326 0.7633 21.42 95.07

7 0ct-23 781490 7.81490 39.43 308142 3.08142 246513.2 61628.3 233291.54 2.3330 75.711 92.00

8 Nov-23 407835 4.07835 39.4 160687 1.60687 128549.6 32131.4 293288 2.9329 182.521 I8.91

9 Dec-23 451691 4.51691 39.93 180360 1.80360 144288.2 36072.0 256941 2.5694 142.460 102.35

10 )an-24 i66994 7.66994 38.15 2.92608 234086.6 58521.6 289230 2.8923 98.84s 101.95

11 Feb-24 728698 7.28698 39.65 288929 2.88929 231143.0 57785.8 496',111.16 4.9611 171.7 07 108.98

12 llar-24 192811 1.92811 38.34 303989 3.03989 243191.2 60797.8 159't40.73 1.5914 52.351 103.55

Total/ Year 8405939 84.06939 37.71 3170585 31.7059 2536468 634117 3283211..4 32.8354 103.55

\_

Dr. P. Venkateswara Rao
Professor

Departmenf of Civil Engineering
NIT Warangal, TS 506004

292608
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CC: The Member Secretary,
Central Pollutlon Control Board
Parivesh Bhavan, East Arjun
Shahadra, New Delhi-110 O32

74nnelua-e*lla

The Member Secretary,
Chha[tisgarh Environment Conservation 8oard,
Paryavas thawan, North Block Sector - 19,
Atal Nagar DisErlct - Raipur -492002 (C,G),

adanr
I

Power
Ref : AP UR a i g a rhlE NV/M o E FC C/C P C B / F lY ASH n 15 I ?3
Datei 27.O4,2023

To,

Additional Prlncipal Chief Conservator of Forest
IVlinistry of Environment, Forest e' ClimaLe Change
lntegral Regional Office, Aranya Bhawan,
North 8lock, Sector 19, Naya Raipur,
Atal Nagar, Chhattisgarh

Sub: Submlssion of Annual Fly Ash implementalion report for lhe period of April' 2022 lo
March'2O23 for Ralgarh TPP of Adani Power Ltd., Raigarh, Chhattisgarh

Ref: MoEFCC, Fly Ash Notification S.O, 5481(E). daued: 31't December 2021

Dear Sir,

With reference to above subject, we are herewith submilling Annual Fly Ash implementation
report for lhe period of April'2022 to March'2021 in compliance of Fly Ash Notification ot
September'1999 and amendment as on 27th AugusL 2003. The Fly Ash NotificaLion has been

further amended in 2009, 2016, 2021 & 3Oth December 2022.

Total Capacity of TPP: 600 MW

This is for your kind information and record please,

Thanking You,

Yours faithfully,
For Adani Power Limited

(RN ukla)
Authorized Slgnatory

Encl: As above

Nagar,

The Regional Officer
Chhattisgarh Environment Conservation
Board, TV Tower Road, Raigarh-496001
(c.G).

Adani Power Ltd
AdBni Corporate House
Shantigram, S G Highway
Ahmedabad 382 42'l
Guiarat, lndia
CIN: 140100GJ1996P1CO30533

Tel +91 79 2555 4444
Fax +91 79 2555 7177
www. ad a o ipowe r. c o m

RegisteredOfflce: Adani Corpora!eHouse,Shantigram,NearVaishnoOevl Clrcle,SGHighway,Khodlyar,AhmedabadtS24?1,Gu,larat, lndls
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Fly Ash Notification S.O.5481 (E), 31st December 2021 -
Ash Compliance Report for the Period 01.O4.2O22 to 31.03,2023

Sr. No. Details Compliance

1 Name of Power Plant Adani Power Limited, Raigarh

2 Name of the company Adani Power Limited

3 District Raigarh

4 Ch hattisgarh

5 PosLal address for communication

Raigarh Energy GeneraEion Ltd,
P.O: Bade Bhandar, Tehsil: Pussore,
Raigarh, Chhattisgarh
PIN : 496100

6 E-mail Ari ndam. rout(CIadani.com

7 Power Plant installed capacity (/V\W) 600 /v\w

I Plan[ Load Fac[or (PLF) 75,50 %

9 No, of uni[s generaEed (A Wh): 3968284 /V\WH

10 Total area under power plant (ha)
(including area under ash ponds)

PlanI area 362,59
Ash Pond 70.43

11 Quantity of coal consumpLion during
reporLing period (/V\etric Tons per Annum)

2,970,228 f\AT

12 41.82oto

13 Quantity of currenE ash generaEion during
repor[ing period (/V\etric Tons per Annum)

1246303 r\AT

(a) Fly ash (/V\etric Tons per Annum): 997042 
^ 

r
(b) Boctom ash (/V\etric Tons per Annum): 249261 l\AT

14 Capacity of dry fly ash storage silo(s) (/Merric
Tons)

1000 /v\T & 2500 ru\T

15. Details of utilization of current ash generated during reporting period
(a) Total quanti[y of currenI ash utilized

(ru\TPA) during reporIing period:
11,97,979 r\AT

(b) Quantity of fly ash urilized (lV\TPA): 959,059 MT

Fly ash based producEs (bricks or blocks or
Eiles or fibre cement sheeEs or pipes or boards
or panels)

6,000

CemenE manufacEuring 5,600

iii Ready mix concreLe:

State

Average ash conEen[ in percen[age (percenr):

L
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iv Ready mix concreLe:
Ash and Geo-polymer-based construction
maEerial:

vi /V\anufacEuring of sintered or cold bonded ash
aggregaEe:

vii ConsLrucEion of roads, road, and flyover
embankmenE:

viii. Construc[ion of dams

ix Filling up of low-lying area

Filling of mine voids

91,5,682

X 31,777

xi Use in over burden dumps

xii. griculEure

xilt o n S rU C o n o s o Ie n e p ro ec on
S t rU c t U Ie S i n CO a SI a d isIr cES

Ex orE of ash Eo oEher counEries

xiv O[hers (please specify):
c Quantity of bottom ash uEillzed 'r-P

S ase pro UC s c or oc orE es or
i. fibre cemenL sheeLs or pipes or boards or 10,000

ane I

t! Cement manufacEuring:
ilt, Ready mix concreLe:

iv Ash and Geo-polymer based consLruc[ion
material:

v fu\anufacEuring of sintered or cold bonded ash
aggregaEe:

vi ConsLruction of roads, road and fly over
embankmen[:

vii. ConstrucEion of dams:
vlil, Filling up of low lying area: 2,28,920
lx. Filling of mine volds:
x. Use in over burden dumps:

Ag ricu lIu re

xil. ConstrucEion of shoreline proEec[ion structures
in coastal disIricEs:

xilt. ExporE of ash to other coun[ries:
xtv. OEhers (please specify):
ToEal quanEiEy of currenE ash unutilized (/V\TPA)
during reporting period:

48324

16
Percentage utiliza[ion of currenE ash
genera[ed during reporting period(percent)

96,12%

xt.
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17

Details of disposal of ash in ash ponds:

(a) Total quantity of ash disposed in ash
pond(s) (/V\etric Tons) as on 3'lst /V\arch
(excluding reporLing period):

2247000

(b) QuantiEy of ash disposed in ash pond(s)
during reporLing period (lV\erric Tons):

NIL

(c) Total quanLiEy of wa[er consumption for
slurry discharge into ash ponds during
reporEing period(m3):

NIL

(d) Tofal number of ash ponds 01

i.

ii.

iii.

Active:
Exhausted (yet to be reclaimed)
Reclaimed:

01
N/A
N/A

(e) Total area under ash ponds (ha)
Ash Dyke-1 ', 7O.43 ha

lndividual ash pond detailsAsh pond 1,2, etc (please provide below menIioned
details separa[ely, if number of ash ponds is more Ihan one)
a) Status: Under cons[rucLion or Active or
Exhausted or Reclaimed

Active

b) Date of sLarE of ash disposal in ash pond Si nce commissioning (2014)

c) Date of stoppage of ash disposal in ash
pond after compleling its capacity
(D D//V\ ru\/YYYY o r IV\ M\/YYYY) :

(Not applicable for acEive ash ponds)

d) Area (hectares): 70.43 ha

e) Dyke height(m): '12 m[r

f) Volume (m3)

g) Quantity of ash disposed as on 31st /V\arch
(lVletric Tons):

NIL

h) Available volume in percentage (percent)
and quanLity of ash can be further disposed
(/Vletric Tons):
i) Expected life of ash pond (number of years
and monlhs):

15 years as per design

j) co-ordinates (Lat and Long):
(please specify minimum 4 co-ordinates)

"520(W),508.5(S)
12e.5(E),508,5(S)
12e,5(E),8e5.113(S)
520(W),812,334(S)"

k) Type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or No lining H DPE

18,
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l) /V\ode of disposal: Dry disposal or weE slurry
(in case of wel slurry please specify wheuher
HCSD or /VICSD or LCSD)

HCSD

m) Ratio of ash: water in slurry mix (1:): 65:35 raEio

n) Ash waLer recycling sys[em (AWRS) insLalled
and functioning: Yes or No Yes

o) Quantity of wastewater from ash pond
discharged inro land or wauer body(m3):

Zero waLer discharge from Ash
Pond

p) Last da[e when the dyke stability scudy was
conducted and name of lhe organization who
conducted Ehe sEudy:

2020

q) Last date when the audiE was conducLed
and name of the organizaLion who conduc[ed
Ehe audit:

N/A

19,

Quantity of legacy ash utilized (MTPA): NoE applicable due to Ash Pond 1 is
operational

Fly ash based products (bricks or blocks
or tiles or fibre cemenE sheets or pipes or
boards or panels):

ii. CemenE manufacturing:

iii. Ready mix concrete

iv, Ash and Geo-polymer based consLruction
maEerial:

v /Vlanufacturing of sin[ered or cold
bonded ash aggregaEe:

vt. ConsLrucLion of roads, road, and flyover
embankmenE:

vii. ConsLruction of dams:

viii. Filling up of low-lying area:

ix. Filling of mine voids:

x. Use in over burden dumps:

xi. AgriculIure:

xii. Construction of shoreline proEec[ion
sIrucEures in coasEal disEricEs;

xiil. ExporE of ash Io oIher counIries:

i.
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xiv. Others (please specify):

20

Summary:

Details Quantity generaIed
(/V\TP) and (percenr)

Quantity utilized
(ru\TP) and (percenu)

Balance Quantity
(rv\TP)

CurrenI ash during
reporEing period
(FY 2022- 23)

12,46,303 MT 11,97,979 MT
96,12oto

OMT

Legacy ash Not applicable as per fly ash notificaEion S.O, 6169 (E) daEed
30.12.2022

Total 12,46,303 MT 11,97,979 MT 2195000 MT

21

Any oEher informaEion:
Sofr copy of Ehe annual compliance reporL, and
shape files of power planE and ash ponds may be e-
mailed Eo:- moefcccoalash@gov. in

22, Signature of Authorised Signa[ory

REMARKS :

1,OO,OOO MT Ash is used for Ash dyke bund SIrengIhening, bund Raising leveling/filling
of ouIer side (around) Ash Pond bund as well, the purpose of Soil/Topsoil conservaLion.
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To

The Member Secretary
Central Pollution Control Board, New Delhi
Parivesh Bhawan, East Arjun Nagar

New Delhi-l 10032

Sub. Annual Compliance Audit of Fly Ash Generation and Utilization of M/s SKS Power
Generation Limited Raigarh, Chhattisgarh for the Financial Year 2022-23

Dear Madam/Sir,

Enclosed herewith please find a copy of the Annual Compliance Audit of Fly Ash Generation and

Utilizqlion M/s SKS Power Generation Limited Raigarh, Chhattisgarh for the Financial Year 2022-

23.

The main objective of this audit was to ascertain the utilization and disposal of coal ash (both fly ash and

bottom ash) of lWs SKS Power Generation Limited Raigarh, Chhattisgarh for the Financial Year 2022-23

as per ash utilization notification nos. 5481(E) dated December 31,2021 and 6169(E) dated December

30,2022.

M/s SKS Power Generation Limited Raigarh, Chhattisgarh approached National lnstitute of Technology

Rourkela as per Central Pollution Control Board (CPCB) Office Memorandum dated March 06,2023 to

carry out the compliance audit of fly ash utilisation and disposal for their Unit for the financial year 2022-

2023 and NIT Rourkela accepted it.

On the basis of the audit findings, it is foundthat utilisation of ash generated during April 01,2022to

March 3l , 2023 is 57 4017 MT ( I I 5.92 %) and there is NO legacy ash as per ash utilization notification

nos. 5481(E) dated December 31,2021 and 6169(E) dated December30,2022.

I would like to thank and acknowledge the cooperation and assistance extended by the Executives of IWs

SKS Power Generation Limited, Raigarh Chhattisgarh particularly Mr. Sanjay Singh, Sr. Manager -

Environment & Ash Utilization, M/s SKS Power Generation Limited, Raigarh Chhattisgarh during the

Plant visit for audit work.

Yours Sincerely,

c H trrA RANjA N p ArRA 3:T:llj;ff 93,:Illi#il-'^*^
Prof. Chittaranjan Patra

Copy to:
l. The Member Secretary, Chhattisgarh Environment Conservation Board, Paryavas Bhawan, Sector-

19, Nava Raipur, Atal Nagar, District-Raipur (C.G.) 492002

2. The Sr. Manager, Environmental and Ash Utilization, IWs SKS Power Generation Limited Raigarh,

Chhattisgarh

2
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Sl. No.

I Name of Power Plant M/s SKS Power Generation Limited Raigarh,
CG

2 Name of the company M/s SKS Power Generation Limited Raigarh,
CG

J District Raigarh
4 State Chhattisgarh

5 Postal address for communication Village: Binjkot & Darramura, Tehsil- Kharsia,

Raigarh (C.G) - 4961,1.1-

6 E-mail: r kse lr4rqlruex(ArLs! 1. ca! r

7 Power Plant installed capacity (MW): 600 MW (2 x 300 MW)

B Plant Load Factor (PLF) 43.68 %

9 No. of units generated (MWh) 195001.7

10 Total area under power plant (ha):
(including area under ash ponds)

240.73

11 Quantity of coaVfuel consumption during
reporting period (Metric tons per Annum)

rt2t26t MT

t2 Average ash content in percentage (per cent) 44.04%

Quantity of current ash generation during
reporting period (Metric Tons per Annum)

49s19s MT

Fly ash (Metric Tons per Annum): 398512 MT

l3

Bottom ash (Metric Tons per Annum) 96683 MT

14 Capacity of dry fly ash storage silo(s) (Metric
Tons):

2500 MT

l5 Details of utilisation of current ash generated

during reporting period

(a) ( Total quantity of current ash utilised
(MTPA) during reporting period:

574017 Nrl

477331}IT(b) Quantity of fly ash utilised (MTPA):

As per E,nclosure l.pdf

Sr. Manager, Environment & Ash Utilization

As per CTO Enclosure Lpdf

As per Plot Plan, Attached as Enclosure 2.pdf

As per Ash Compliance Report for FY 2022-23,

Attached as Enclosure l-pdJ

Attached as Enclosure 1.pdf

Attached as Enclosure 1.pdf

As per Ash Silo drawing, attached as Enclosure

3-pdf

The total ash utilized includes the ash taken from the
ash pond for utilization

Details Observatiorr Refere nce/Remarks
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IV Ash and Geo-polymer based construction
material:

0

V Manufacturing of sintered or cold bonded

ash aggregate:
0

vl. Construction of roads, road and fly over
embankment:

0

vii Construction of dams: 0

vlll Filing up of low lying area 00

Filling of mine voids 96686 MT
x. Use in overburden dumps: 0

xl. Agriculture 0

xll. Construction of shoreline protection

structures in coastal districts:
0

xlll. 0 Export ofash to other countries: 0

xlv (xiv) Others (please specifi) 0

Total quantity of current ash unutilised
(MTPA) during reporting period:

00

I6 Percentage of utilisation of current ash

generated during reporting period (per cent)
115.92 o/"

t7 Details of disposal of ash in ponds

(a) Total quantity of ash disposed in ash ponds

(Metric Tons) as on 3l't March2022
(excluding reporting period):

410000 MT

(b) Quantity of ash disposed in ash pond(s)

during reporting period (Metric Tons):
-78,822MT

2,01,600 m'lwater consumed during lagoon
19562 m3(c) Total quantity of water consumption for

slurry discharge into ash ponds during reportir

As per Enclosure I A.pdf

As per Enclosure 3.pdf

4,

tx.
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L Fly ash based products (bricks or blocks or til
or fibre cement sheets or pipes or boards or
panels)

I1393 MT

Cement manufacturing: 46868 MT
1ll. Ready mix concrete: 0

Ash and Geo-polymer based construction
material:

0

V Manufacturing of sintered or cold bonded ash

aggregate:
0

Construction of roads, road and fly over
embankment:

0

vll. Construction of dams 0

vlll. Filling up of low lying area: 337236 MT
lx. Filling of mine voids: 81834 MT
x. Use in overburden dumps

xi. Agriculture 0

xll. Construction of shoreline protection

structures in coastal districts:
0

xlll Others like

Export ofash to other countries:
0

xiv Others (Making of Ramp and approach road

ofash dyke):
0

(c) Quantity of bottom ash utilised (MTPA) 96686 MT

l. Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or boards r

panels):

0

ll. Cement manufacturing: 0

l1l. Ready mix concrete 0

As per Enclosure I .pdf', Enclosure 4.pdf and
Enclosure 5.pdfdocuments showing fly ash sent to

Low Lying Areas and Mine voids

As per Enclosure I .pdf zrnrl Enclosure 6.pdf
document showing fly ash sent to cement factory

4

I l.

iv

vl.

0
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i) expected life of ash pond (number of years

and months): Depends upon plant operation, and ash generation
with day to day ash utilization

i) Coordinates (Lat and Long):
(please specify minimum 4 coordinates)

Lat./Long
22.006964t83.200293
22.007 467 t83.197 601
22.0097 50t83.197 499
22.0t0643/83.197901

Lat./Long
22.00661s183.202003
22.007603183.202379
22.006897/83.203st4
22.00623 U83 .20394t

k) type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or No
lining

LDPE lining with PCC

D mode of disposal: Dry disposal or wet slurry
(in case of wet slurry please specify whether

HCSD or MCSD or LCSD)

HCSD Pumps for Fly
Ash

Conveyor System for
Bottom Ash

m) Ratio of ash: water in slurry mix (1:J 60% Ash : 40o/oWater in HCSD

n) Ash water recycling system (AWRS)
installed and functioning: Yes or No

Advanced WRS system Installed

Operational
NA

o) Quantity of waste water from ash pond

discharged into land or water body (m3)
Nil NA

p) Last date when the dyke stability study was

conducted and name of the organisation who

conducted the study:

Date of Stability Study of Dyke:- 2016
Name:- Dr. Chittaranjan Patra Professor,
Department of Civil Engineering, NIT Rourkela,
Odisha

q) Last date when the audit was conducted and

name of the organisation who conducted the

audit:

There are two lagoons in Ash Pond. One lagoon is

for fly ash and another one for bottom ash disposal
Bottom ash is disposed in dry form. while fly ash is

d in HCSD fornr

Attached as Enclosure 7.pdf

As per observation during Plant visit

As per observation during Plant visit

As per Enclosure 10.pdf

7

luly 2022
M/s Ultimate Envirolytical Solutions
IIDD-272, Phase- 3,Kabir Nagar, Raipur,

Chhattisgarh
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period (mj) changeover)

(d) Total number of ash ponds: 02 (Two)
L Active: 02 (Two)

11. Exhausted (yet to be reclaimed): NA
lll. Reclaimed NA

(e) Total area under ash ponds (ha) 12.14 ha

l8 Individual ash pond details

Ash pond 1,2 etc, (please provide below
mentioned details separately if number of ash

ponds is more than one)

Ash Pond-1 Ash Pond-2

a) Status: Under construction or Active or

Exhausted or Reclaimed Active Active

b) Date of start of ash disposal in ash pond

(DD/MM/YYYY or MMYYYY) :
(2U01t20t7) (2U01/2017)

NA NA

c) Date of stoppage of ash disposal in ash pond

after completing its capacity (DD/MIWYYYY
or MM/YYYY)
(Not applicable for active ash ponds)

d) area (hectares) 6.47 5.67

e) dyke height (m):
6 6

388542 3972500 volume (mr):

0
quantity of ash disposal as on 3lst March

2023 (Metric Tons):
-78822MTs)

0 0

h) available volume in percentage (per cent)

and quantity of ash can be further disposed

(Metric Tons):

Ash pond is operational as observed during the Plant

vrsrt

As per Plot Plan, Attached as Enclosure 8.pdf

As per Ash Pond layout and cross section drawin;

Attached as Enclosure 9.pdf

As per Enclosure 9.pdf

6
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19 Quantity of legacy ash utilised (MTPA) 00

t. Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or boards r

panels):

0

ll Cement manufacturing: 0

Ready mix concrete: 0

tv Ash and Geo-polymer based construction
material:

0

Manufacturing of sintered or cold bonded

ash aggregate:

0

vl. Construction of roads, road and flyover
embankment:

0

vll. Construction of dams: 0

vlll. Filling up of low lying area: NA
tx. Filling of mine voids NA

Use in overburden dumps 0x.

xl. Agriculture 0

0xl1. Construction of shore line protection

structures in coastal districts; Export of ash to

other countries

0xlll. Export ofash to other countries:

xtv Others (please specifr) 0

As per ash utilization notification nos. 5481(E) dated

December 31,2021 and 6169(E) dated December

30,2022

a

lll.
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20 Summary

Details Quantity
generated

(MTP)

Quantity utilised (MTP) and

(per cent)
Balance quantity (MTP)

Current

ash

during
reportin
g period

ash

495195 574017 MT
(115.92./")

-18,822li4T*

Legacy

ash

NA NA NA

Total 49519s 574017 MT -18,822MT*

21 Any other information:

Soft copy ofthe annual

compliance report, and

shape files or power plant

and ash ponds

NA

22 Signature of Authorised

Signatory c H I rrA R A N J A N p Ar RA 3:l[:,1 j.Ti3i]"'fl Iml]* oo'*

Name Dr. Chittaranjan Patra

Designation Professor

Address Professor, Department of Civil Engineering NIT Rourkela

E-mail crpatra(@n itrkl. ac. i n crpatra I 9@yahoo. co. in

Telephone 0661-246-2316

Mobile No 7854012178

Date of Plant Visit

23 Signature of Authorised

Signatory
cH |TTARANTAN pArRA 3:1::g;l'Ji3il,:flxf#jl*'^'*

Dr. Chittaranjan Patra
. Professor

Department of Civil Engineering

National Institute of Technology Rourkela

*Stored ash dredged from active ash pond for utilisation in various sectors till March 31,2023

NA:Not Applicable

o
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TABLE A: Summrr-v of nudit detnils on fly ash generation nnd utiliz*tion for the l"Y 2*23-24

Ash Complinnce Report
'(for tlre period Aprit 01, 2023 to March 3l,2t24it

Details

",

I arne of Pou,er l)lant

I
3

5

6

7

8

10

l1

13

!5

Fly ash based products (bricks or blocks or tiles or tibre
sheets or pipes or boards or pnnels)

sl. \o.

Name of the compan!''

il,{ls TRN Energir Private l-imited

tr{1s TRN Eneigl' l}rivate l.imited

RaigarhDistlict

ChhattisgarhState

Postal address tbr contmunication Village - Bhengari, Narvapara (Tenda),
Tehsil - Gharyhoda, District- Raigarh -
4e6fi r (c G,)

l.-rnail environment,,@trnenergy. com

Porver Plant installed capacit-v- (MW) 600 MW (2 ;. 300lv{W)

Plant Load Factor (PLf)

9 No. ollunits generated (MWh)

65.82

3468616

Total area under power plant (ha):

(including area under ash ponds)

?20 ha

Quantity of coal/fuel consumption during reporting period

(l\,letric tor$ per Annunr):

2526578

l2 Average ash content in percentage (per cent) 40.64

Quantit.v of current ash generation cluring

reporting per:iod Metric Tons per fuinurn)
r026799

821439Fly ash (tv{etric Tons per Annum)

205360Ilottom ash (tr'letric Tons per Annum)

td 02 Nos. (2 x 1280 L{T)Capacit.v of dly t1.v a-sh storage silo(s) (lr{eric lons}:

Details of utilisation of current ash generated during
fepQ:ting lwriod

(a) 'total quantiE* of current ash utilised (h{TPA) during

I 898

?0

Ii Qrrantity of fly ash utilised (MTPA):

pericd:

0

0

(ii) Cement nianufacturing:

(iii) Readir mix concrete;

0(iv) Ash and Geo-polvmer based constructic,n material

0v) ll{anulacturiug of sintered or cold bonded

a.ggregate

flx
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{}r{
r:i) Construction of roads, roail and flv over embankment 1710

(i(vii.t Ciinstmctior: of dams

lviii) Filling up of low lvitig area 240840

24t881) Filling of mine voids:

x) lise in overburden dtttnps.

(xi1 Agricultr-u'e 0

alxii) Construction ol shoreline protectifil

structures in coastal clistricts.

0(xiii) Export of ash to other r:ountries

(xiv) Others (Making of Ramp and approach road ol'ash

dyke):

0

(c) Qnantity of bottom ash tttilized (MfPA) I 021 41

(i) F:ly ash based products (hdcks or blocks or tiles or fibre

cement sheets or pipes or boards or panels):

(ii) Cenrent manufacturing 0

(iii) Ready mix concrete: 0

(iv) Ash and Geo-polymer basecl constnlction material. 0

(v) i\{anulhcturine of sintered or cold bonded

ash aggregate:

It

(vi) Construction of roads. road and fly over embankment 97413

0(r,ii) Construcrion of dams:

(viii) Filing up of low I-ving area. 4728

(ix) Filling of mine voids 0

{xi Use in overburden dumps: 0

xi) {griculture

(xii) Constnrclion of shoreline protection
struciures in coastai districts:

0

0

(riii) Hxpolt of ash ro orher countries: 0

) 0thers (please specily): 0

quantity of runent ash unutilizcd (lVITpA) duringI'otal
repo$ing period:

398329

61.21"/aof utilisation of turrent ash genernted during

of disposai of ash in porrds

Percentage

reportiEg period (per cent):
I?

TottI r:i'quanttt ash!' tn ashdisposed ponds
1c(Metri

Sclll AS 3ofi st1 2423March) excl( reportrnguding
I 43e0?e

i6

fl'/
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\o.

I

398329(b) Quantity of ash disposed in ash pcnd(s) during repc.rrting

period (Metric 1'ons).

17000 cu.m (After recovery 909'i, from
ash pond )

c) Total quantity of rvater consulllption ibr slurry disch:rrgc

o ash ponds during reporting period {m3}

L(d) Total number of ash Ponds:

L(i) Active

t)(ii) Exhausted (yet to be reclaimed)

ll(iii) Reclaimed

6l Ilectare(e ) fotal area under ash ponds (hai

Individual ash pcirid cletails

Ash pond- l . 2 etc. (please provide below mentioned details

separately, if number of ash ponds is more rhan one)

AshPond- i (Ac.tive)
AshPond-2iActive)

(a) Status: Under constntction or :{ctive or Exhausred

or Reclaimed

Ash Pond -- 1 {1810412017)
Ash Pond "- 2 t08ia7i2a18)

(b) Date of stat olash disposal in ash pnnd

(DDiI,lM,ff YYY or MMYYYY):

(c) Date of stoppage of ash disposal in ash pond after

compl eti ng its capaci t-v ( DD/lr'{ \'1,/Y Y Y Y o r i\4.11{/Y1' YY)
{i(ot applicable tbr active ash ponds)

Ash Pond - 1 (i9 Hectare)
Ash Pond - 2 (42 Hectare)

(e ) D5,ke height (m)

(fl) Volunre (m3) Ash Pond - 1 ( l0 Lakh nr3)
Ash llcrnd -.2 (32 Lakh m3)

6 meter

2578587 MT (out of this 741 l?c, Settled
FY 22-23\
Ash Pond - l: 8,00,000 MT
Ash Pond * 2. 17-78,587 MT

(h) Available volume in percentage (per cenr) and quantitv
of asli can be funher disposed (Metric Tons):

Ash Pond - 1'.20.Affio, 2,00,000 MT
Ash Purrd *2.41.429i. 14.21.413 I\ilT

(i) Expectcd lifc r:f ash pond (number of years and morrths) Ash Pond-]: 02 months
Ash Pond-2: 0l year and 02 montils

specify mininrum 4 coordinates)

Coordinates (t.at and t,ong) Lntitutlc
32" 8',26''
22" 8',22"
2?" 8',33"
22" 8'44"

L,ongitutle
220 g'44"

83" 15',6"

830 Is',12"
83" 15'29''

{v/

l8

(d) Area (hectares):

(g) Quantit-v o1'ash disposal as on 31st March (Metric Tons)
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Detnils

k) Tlpe of lining caried in ash pond: FIDPE lining or

PE linins or clay lining or No lining

(l) N{ode of'disposal: l}rv disposal or wet slurry

(in case of wet slurrv please specily rvhether HCSD or

or [.CSD)

Ash Fond I LDPE
AshFond-2LDPE

Ash Pond- t l{S{ll)
AshPond-?llclsi)

65?i, Ash '.35Vb lVater(m) Ratio of aslt: water in slun,v mix (1. .):

Yes(n) u\sh water recYcllrrg system (AWRS)

installed and functioning: Yes or Nt>

0(o) Quantit.v of u,aste rvater liottt ash pond discharged into

Iand or rvate,: bodY (m3)

(p) Last date rvlren the dyke stability study was conducted

and name of the organisation w'ho conducted the studv:

FY 2A24-25 by Chittaranjan Das Patra

Dyke stability test cnndtrcted on 28th

I*ne2A24 by Mis NI'f Rourkela

04ll0i2$23 fbr FY ?022-23

Prof Rabi Narayari Behera, NIT Rourkel

Odisha

(q) Last date when the audit was condLrcted and name ot-the

organisatiori who conducted the audit:

Quantitv of legacy ash utilised (&{TPA)

(i) f lv ash based products (bricks or biocks or tiles or
fibre cemenl sheets or pipes ol boards or panels):

(ii) Cetrent manufir cturing

(iii) Read;" mix concrete.

{iv) Ash and Geo-polymer based corrstruction ntaterial

(v) fulanulactudng ofsintered or cold bonded

ash aggregate:

(vi; Ctx.;truction of roads, road and fiyover embankment

{vii) Construction of dams:

(viii) Filling up of lou., Iying area.

(ix) Filling o1'mine voids:

) Conslnrcti<ln of shoreline protection

tise in overburdeu dumps

xi) Agriculture:

es in coastal districts

i) Export ,:f ash to other countries:

t9

v) (please specify )Others

NA

fr

(x)

6#'
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Sttntntirry

2tl

Conclusiros

As per the information and data provided by }v{/s Rawatpura Enviro Private Limited to \.'NI'I Nagpur

and the subsequent site visits to the plant and ash dyke area and power plant, it is concludecl that tlre

fly ash generated after coal conrbustion in tlre boiler is pneumatically conveyed and stored in dry

form in a concrete silo. 1000,6 flv ash is utilized in different activities as supplv to NHAI

Dharmjaigarh fbr road making, brick plants and low laying area. Besides of this, a snrall quantitv o{'

a*.h ic sent to the stone mines for reclamation of low-lyirrg areas.

the activities undertaken by TRN Energy Private Limited regzu'ding fly ash

adequately addressed. The pertinent rules and regLrlations issued by Iv{oF.FCtl.

mB, and CE(IB for fty ash management are adhered to. The same practices should be continuetl

.+P€€{''\-?*t**
Dr:. Aiit P. Rathod Ivladurwar

i(

Dr
Asso.

tr
as

Profl - Chemical Engg Assg. Prof * Civil Engg.

(Y\$I4,\t'?'rl
Dr. Yashu'ant katpatal

I\'r:fbssor & Dean (R&C)

Dean / iiwqlqql .

Research & Consultancy I srTt'JH { g$lil

vntrtlag},rr't0l i{' 1I' *' d' ailg(-to

Qrrantity
grnerated
(*ITPA)

Qrrantity ut'ilised

(MTPA) *rrd
{per cent)

Balance
quantity
(*{TPA)

Drscri;rtion

102b'799 62847A ({'l .21016) 398-l19(-'urrent 3-sh during reporting period

143907i) 1 4390790Unutilized aocumu lated Ash

(Ash pond r' dyke of TRN, Narvapara is
operational. l{ence as per notification amendment
has issueti bv MoEF&CC dated 31 .12 2022 ash of
ash dyke will not be considered as legacy ashl.

I.egacy- ash

0 0 1837408'Iotal

Generated ash is being used tbr manrifacturirig of

bricks/blocks" NI{AI Dharnrjaigarh area, and

plar fr:r abandoned mines and other applications

nray be explored including c.enrent plant.

7l Aay other information:

Soft copy of the annual compliance

report, and shape files or power plant and

ash ponds nuy be e-mailed to: moetbc-

coalasli(@gov.in

& [{ea.d. Chemical llngg

.@
Dr StrirariTlsil-r -.a,-rc '

ksfussor - Cliemical Engg.

ett

t
Dr:

Professor
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Ash Compliance Report (for the period l'r April 2023-3lsr March 2024)

(FY 2023-24)

Dr run
Assistant Professor
0epartment of Mining Engineering
lndian lnstitlte of Tr:*tl.iri
{Banaras Hindu Uni';t,siiy}, \rs;3ns3i.lt I fl nE

't Lr
L\

S.No. Details

I Name of Porver Plant Captive Porver Plant

Jindal Steel & Power Limited

2. Name of company Jindal Steel& Power Limited

3 District Raigarh

4 State Chhanisgarh

5 Postal address lor communication Post Box No. l6

Kharsia Road

Raigarh - 49600 I

6. E-mail p i naki.bhattacharj ee@j indal stee l.com

7 Power Plant installed Capacity (MW) AFBC

CFBC

-il0Mw
-24MW

8. Plant Load Factor Considering CPPs, it may varies

depending upon power requirement. The

main pou'er requirement is met from

JSPL TPP located at Dongamahua,

Tamnar, District Raigarh, Chhatisgarh

9 No. of units generated (MWh) AFBC - I l0 MW (coal fine + Char)

CFBC - 24 MW (80% Char)

WI{RB - 40 MW (flue heat DRI-I)

WHRB - 50 MW (tlue heat DRI-?)

WHRB - 75 MW (flue heat Coke Oven)

l0 Total area under Power Plant (Ha)

Including area under ash pond

AFBC - 56 acres (2?.66 Ha)

CFBC - 69 acres (27.92 Ha including

coke oven

Ash Pond - 187 acres (75.67 Ha)

ll Quantity of Coal consumption during reporting

period (Metric Ton Per Annum)

791149 T (Mixed fuel i.e. char, middling

& coal fines)

12 Average ash content in percentage (per cent): Around 48.59%

l3 Quantity of current ash generation during reporting Fly Ash - 307577 T
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period (Metric Tons per Annum): Fly ash (Metric

Tons per Annum): Bottom ash (Metric Tons per

Annum)

Bottom ash - 768947

t4. Capacity of dry f1y ash storage silo(s) (Metric Tons) 3x600T:1800TPI)

l5 Details of utilization of cunent ash generated during

reporting period

(a) Total quantity of current ash utilized (MTPA)

during reporting period:

384472Ton

(b) Quantitv of fl,v ash utilized (MTPA) 384472Ton

(i) Fly ash based products (bricks or blocks or tiles or

fiber cernent sheets or pipes or boards or panels)

1 07954 Ton

(ii) Cement manufbcturing 31268

(iii) Read,v mix concrete: Nit

(iv) Ash and Geo-polymer based construction

material:

NiI

(v) Manufacturing of sintered or cold bonded ash

aggregate:

Nit

(vi) Construction of roads. road and fly over

embankment:

Nit

(r,ii) Construction of dams Nil

(viii) Filling up of lorv Iying area: I 68356 Ton

(ix) Filling of mine voids Nit

(x) Use in overburden dumps Nil

(xi) Agriculture: Nil

(xii) Construction of shoreline protection structures

in coastal districts;

Nil

(xiii) Export of ash to other countries: Nil

(xiv) Others (plcase specifo) Nil

(c) Quantity of bottom ash utilized (MTPA): 76894 Ton

(i) Fly ash based products (bricks or blocks or tiles

or fibre cement sheets or pipes or boards or panels):

768947

(ii) Cement manufacturing: Nil

W
ilr. Tarun Verma

Assistant Professor

0ecartment o{ Mrning Engineering

lnd'ian lnstitute o{ TechnoloPY

iiirrrirtiiro, Universilv)' !arana:i'221 005
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(iii) Ready rnix concrete: Nil

(iv) Ash and Geo-polymer based construction

material:

Nit

(v) Manufacturing of sintered or cold bonded ash

aggregato:

Nil

(vi) Construction of roads. road and flyover

embankment:

Nit

(vii) Construction of dams: Nit

(viii) Filling up of low lying area: N it

(ix) Filling of mine voids: Nit

(x) Use in overburden dumps: Nit

(xi) Agriculture: Nil

(xii) Construction of shoreline protection structures

in coastal districts

Nil

(xiii) Export of ash to other countries: Nil

(xiv) Others (please speciff) Nit

Total quantity of current ash unutilized (MTPA)

during repoding period:

Nit

16. Percentage utilization of current ash generated

during reporting period (per cent):

100%

Details of disposal of ash in ash ponds

(a) Total quantity of ash disposed in ash pond(s)

(Metric Tons) as on 3lst March (excluding reporting

period):

Nil

(b) Quantity of ash disposed in ash pond(s) during

reporting period (N{etric Tons):

Nil

(c) Total quantity of water consumption for slurry

discharge into ash ponds during reporting period

(m3 ):

Nil

(d) Total number ofash ponds:

(i) Active:

(ii) Exhausted (yet to be reclaimed):

(iii) Reclaimed:

ffi,
r-ii. J arun Vetnia

I\ssistant Professor

Arortt*tnt of Mining Engineering

lndian lnstitute of Technolo0Yrnasr.22l00b

tBanaras Hindu UniversitYl'

02

None

None
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(e) total area under ash ponds (ha): I87 Acres (75.67 Ha)

l'7 Individual ash pond details Ash pond-1,2, etc

(please provide belorv mentioned details separately,

if number of ash ponds is more than one)

There are 2 lagoons (Lagoon | - 125

Acre, Lagoon 2 - 62 Acres)

18. (a) Status: Under construction or Active or

Exhausted or Reclaimed

Active

(b) Date of start of ash disposal in ash pond

(DD/MM/YYYY or MMYYYY):

Since commencement

(c) Date of stoppage of ash disposal in ash pond

after completing its capacity (DD/MM/YYYY or

MM/YYYY): (Not applicable for active ash ponds)

Active

c) area (hectares): 187 acres (75.67 Ha)

(d) dyke height (m): 26I M RL

(d) volume (m3 ): Around 18.8 million cu.m

(e) quantity of ash disposed as on 3 lst March

(Metric Tons):

18.7 million

(f; available volume in percentage (per cent) and

quantiqv of ash can be further disposed (Metric

Tons):

Around 0.1 million cu.m

(g) expected life ofash pond (number ofyears and

months):

Around2-3years

(e) co-ordinates (Lat and Long): (please speci[

minimum 4 co-ordinates)

210 55" 16',N-830 19" 43' E

210 55" 03' N-930 20' I 3', E

210 54" 56', N-g30 l g" 33' E

210 54'4l ' N-830 20" 08', E

(0 tf'pe of lining carried in ash pond: [{DPE lining

or LDPE lining or clay lining or No Iining

Clay lining

(g) mode of disposal: Dry disposal or \yet slurry (in

case of wet slurry please specif"v whether HCSD or

MCSD or LCSD)

High concenrations slurry' disposal

systems (liCSDS)

(h) Ratio of ash: water in slurry mix (l:3.33): 307o water

(i) Ash water recycling system (AWRS) installed

and functioning: Yes or No

Yes

7ffi#6
, i.:ititfl Vi:rma

'r,s si-1iant Pr ofessor

0eparlment of Mining Engineering

lndian tnstitute o{ TechnologY

igrnr,ru Hindu Universityl, Varanasi'221005
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O Quantity of rvastewater from mh pond discharged

into land or \Yater bod;*- (m3):

None

(k) Last date when the dyke stabilitv study rvas

conducted and name of the organization rvho

conducted the study:

March 2023

NIT'Rourkela

(l) Last date rvhen the audit was conducted and

name of the organization who conducted the audit:

Last year audit conducted by M/s

Institute of Environment Management

for FY 2A22-23

l9 Quantity oilegacy ash utilized (MTPA):

i. Fly ash based products (bricks or blocks or

tiles or fibre cement sheets or pipes or boards

or panels):

Partially removed (around 1.7 Lakh T)

and used in filling of open voids at

Timarlaga (Chandrapur) through

external transporter. Rest will be utilized

in low lying areas or as per demand in

any road construction projects.

ii. Cementmanufacturing:

iii. Readl' mix concrete:

iv. Ash and C.eo-polymer based construction

rnaterial:

Manufacruring of sintered or cold bonded ash

aggregate:

vi. Constmction of roads, road and flyover

embankment:

vii. Construction of dams:

viii. Filling up of lorv lying area:

ix. Filling of mine voids:

x. [Jse in overburden dumps:

xi. Agriculture:

xii. Construction of shoreline protection structures

in coastal districts;

xiii. Export of ash to other countries:

xiv. Others (please specif.v)

20. Summarv

Details Quantity

generated

(MTP)

Quantity utilized

(MTP) and (pcr cent)

Balance quantity (MTP)

a1 v\

tlll:t.Iil*ffi iffi:::,,,,,,,

Page 90 of 160

95



Current ash during

reporting period

384472Ton 384472 Ton (100%) Nil

Legacy ash Nil 170000 (WHRB Ash) Lal,ing in ash pond

Total 384472Ton 100% Nir

21. Any other infomration: Soft copy of the annual

compliance report" and shape tlles of power plant and

ash ponds may be e-mailed to:- moefcc-coalash@gov.in

KML file provided

22. Signature of Authorized Signatory

)i

Note:

l. The fly ash generated from AFBC and CFBC is utilized 100% as per Fly Ash

Notification

2. The V/HRB ash (ESP hopper ash) is disposed in ash pond. for which permission is

granted.

0r. Tatun Verma

Assislanl Pro{essor

Deoartment ol Mining Engineertng

tniian lnstitute ol TechnoloSYrnasi.2Zl00S

(Banaras Hindu UniversitYl'

W
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Ash Compliance Report (for the period lst April 2023 to 31st March 2024)
MSP Steel & Power Limited Ra G

SI No. Details

I Name of Power Plant MSP Captive Power Plant

2 Name of the Company MSP Steel & Power Limited
Rai

3 District Raigarh

4 State Chhattisgarh

5 Postal Address for communication MSP Steel & Power Limited
At/Po:- Jamgaon, Dist:- Raigarh

6 E-mail sanj ay.parihar@msprgh. mspsteel.com

7 Power Plant installed capacity MW) 48.5 MW (34+10+4.5) MW
AFBC Bio mass based &

8 Plant Load Factor (PLF) 75.99%

9 No. of units generated (MWh) 322845

10.1 I ha (25 Acre)l0 Total area under power plant (ha) (including
area under ash ponds)

Quantity of coal consumption during reporting
Tons Annum

378520 MT (Rice hush Coal & Dolochar)l1

5l.22Yot2 Average ash content in percentage (per cent)

194094 MTQuantity of current ash generation during
reporting period (metric Tons per Annum) :

155275 MTFly ash (Metric Tons per Annum)

38819 MTBottom ash (Metric Ton per Annum)

r3

1175 MT
(3 X 125 MT+ 1 X200MT+2 X 300 MT)

t4 Capacity of dry fly ash storage silo (s) (Metric
Tons)

194094 MT

Details of utilisation of current ash generated

during reporting period
(a) Total Quantity of current ash utilised
(MTPA) during reporting Period:

155275 MT(b) Quantity of fly ash utilised (MTPA):

t47275 MT(i) Fly ash based products (bricks or

tiles or fibre cement sheets or pipes
blocks or
or boards

or panels):

(ii) Cement manufacturing:

(iii) Ready mix concrete:

(iv) Ash and Geo-Po lymer based construction

material:

(v) Manufacturing sintered or cold bonded

ash aggregate:

of

(vi) Construction of roads,road and flYover

embankment:

(vii) Construction damsof
8000 MT nh olTecofLEtutl11Salolying area:lowofillF upingi)(vii

15

[J\s

Rourkela' I

sy
)
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(xi) Agriculture

(xii) Construction of shoreline protectiotr
structures in coastal districts:

(xiii) Export of ash to other countries

(xiv) Others (please specify)

(c) Quantify of Bottom ash utilized (MTPA): 38819 MT

(i) Botlom ash based products (bricks or blocks
or tiles or fibre cement sheets or pipes or
boards or panels):

388 r9 MT

(ii) Cement manufacturing:

(iii) Ready mix concrete:

(iv) Ash and Geo-polymer based constmction
material:

(v) Manufacturing of sintered or cold bonded
ash aggregate:

(vi) Construction of roads and flyover
embankment:

(vii) Construction of dams

(viii) Filling up of low lying area:

(ix) Filling of mine voids:

(x) Use in overburden

(xi) Agriculture:
(xii) Construction of shoreline protection
structures in coastal districts:

(xiii) Export of ash to other countries:

(xiv) Others (please specifu):

Total quantity of current ash unutilised
(MTPA) during reporting period:

Nil

16 Percentage utilization of curent ash unutilized
(MTPA) during reporting period:

100%

Details of disposal of ash in ash ponds The Unit has no ash pond (Not Applicable)
(a) Total quantity of ash disposed in ash
pond(s) (Metric Tons) as on 3l't March
exclud

NA

(b) Quantity of ash disposed in ash pond(s)
during reporting period (Metric tons):

NA

of water consurnption for
slurry discharge in ash ponds during reporting
period (m3):

(c) Totalquantity NA

Total nurnber of ash ponds:(d)

Exhausted(ii) beto(yet reclaimed)
III Reclaimed:

(i) Active:
NA

t7

(ix) Filling of mine voids:

2e

HEAD, OEPT, OF CIVIL ETVCG

Natlonal lnstltuta of TechnologY
Fi*irkrie - 7!gl 84* (ODISHA)

(e) Total area under ash ponds (ha): NA

(x) Use in overburden
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18 lndividual ash pond details
Ash pond-l ,2, etc. (please provide below
mentioned details separately, if number of ash
ponds is more than one)

NA

(a)Status: Under construction or Active or
Exhausted or Reclaimed

NA

(b) Date of start of ash disposal in ash pond
(DD/MM/YYYY or MMYYYY):

NA

(c) Date of stoppage of ash disposal in ash
pond after completing its capacity
(DD/MMiYYYY): (Not applicable for active
ash ponds)

NA

(d) Area (hectares): NA

(e) Dyke height (m): NA

(fl Volume (m3): NA

(g) Quantity of ash disposed as on 3lst
March,2023 (Metric Tons): [Volume x Bulk
density(O.95 kg/m3)l

NA

(a) Available volume in percentage (per cent)
and quantity of ash can be further disposed
(Metric Tons):

NA

(i) Expected life of ash pond (no of years and
months):

NA

O Co-ordinates (Lat. and Long.):
(please speciff minimum 4 co-ordinates)

NA

(k) Type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or No
lining

NA

(l) Mode of disposal : Dry disposal or wet
slurry (in case of wet slurry please specify
whether HCSD or MCSD or LCSD)

NA

(m) Ratio of ash: water in slurry mix
(l : ):

NA

(n) Ash water recycling system (AWRS)
installed and functioning: yes or No

NA

(o) Quantity of wastewater from ash pond
discharged into land or water body (m3):

NA

(p) Last date when the dyke stability study was
conducted and name of the organisation who
conducted the study:

NA

(q) Last date when the audit was conducted and
name of the organisation who conducted the
audit:

Last annual ash audit was done by Prof. S. P.

Singh, NIT Rourkela, Odisha in October

2023.

t9 Quantity of legacy ash utilised (MTPA): /rYr,*.uNA

(i) Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or
boards or panels):

Y
Natlonat ns

Rourkela' ?89 oos (oDlsHA:

/67oYlw-NA

oF C'wL Ft{i
HEAD, DEPT,
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(ii) Cement manufacturing NA

(iii) Ready rnix concrete NA

NA(iv) Ash and Geo-polymer based construction
material:

(v) Manufacturing of sinfered or cold bonded
ash aggrcgatc:

NA

(vi) Construction of roads and flyover
embankment:

NA

(vii) Construction of dams: NA

(viii) Filling up of low lying area NA

(ix) Filling of rnine voids: NA

(x) Use in overburden: NA

(xi) Agriculture: NA

(xii) Construction of shoreline protection
structures in coastal districts:

NA

(xiii) Export of ash to other countries: NA

(xiv) Others (please specify): NA

z0

Details Quantity
generated

(MrP)

Quantity
utilised (MTP)

& (Percent)

Balance

Quantity
(MrP)

Current ash during reporting period (Apr 2023-
Mar 2024)

194094 MT 194094 MT
(100%)

Nil

Legacy ash Nil Nil Nil

Total 194094 \/rc 194094 MT
(100%)

Nit

2l Any other information:

Soft copy of the annual compliance repoff, and
shape files of power plant and ash ponds may
be e-mailed to:- moefcc-coalash@gov.in

Major amount of generated ash is being used
for manufacture of bricks/blocks.
Management of ash is satisfactory.

Attached
1. Cornpliance report,
2. Month wise generation & utilisation data

3. Shapefile
22 Signature of Authorised Signatory

-r9yt'

HEAD, DEPT. OF C'VIL E'VGG

Natloral lnstltute of TechnolcgY
Rourkela '?89 008 (oDlsHA)
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Nav Durga Fuel Private Limited

lndustrial Auditln association with

Ash Compliance Report (for the period 1't April 2021 to 31st March 2022)

Detail

Name of Power Plant

Sl.No

I NavDurga Fuel Pvt. Ltd

2 Name of the Company NavDurga FuelPvt. Ltd

J Raigarh

4

District

State Chhattisgarh

5 Saraipalli (Vill), Gerwani,
Ghargoda Road.

Postal address for communication

6 E-mail navd urgafuel s@gmail. com

7 Power plant instal led capacity(MW) 7MW(WHRB)+ sMWAFBC

8 Plant load factor(PlF)

AFBC-14441.440 MWH
(l6046.04srvrvAH)
WHRB- 10602.71 l MWH
(lr780.79lMVAH)
TOTAL-25044.15 I MWH
(27826.836 MVAH)

AFBC -32.97%

9

l0

No. of units generated (mwh)

Total area under power plant(ha)
(including area under ash pond)

76 acre

Coal - 2722.850 MT Dolachar
- 60482.870MT

Quantity of coal consumption reportl1

70%Average ash content in percentaget2

Total Ash - 44244.004 MT (CPP)

FLY Ash -30970.803 MT
Bottom Ash - 13273.201 MT

Quaintity of current ash generation during reporting
period (Metric Tones per Annum)
Bottom ash(Metric Tones per Annum)

13

80 MTCapacity of dry fly ash Silo(s) (Metric Tones)t4

l5 Details of Utilization of current ash generated during

reporting period.
(a)The Quantity of current ash utilized (MTPA)
during reporting period.
(b) Quantity of fly ash utilized (MTPA)
(i)Fly ash based products (bricks or blocks or tiles or fiber

cement sheets or pipes or boards or pancis)

(ii) Cement manufacturing

a.) 44244.004 MT
b.) 30970.803 MT (Shanti

Construction for making
of Fly Ash bricks and

blocks.

(iii) Ready mix concrete.

(iv) Ash and Geo PolYmer based construction material.

Fly ash Audit

5 MW CPP, Nav Durga Fuel Pvt. Ltd.

PllNDFPLRI 22-26

L9-05-2022

Rev No.0

23
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13213.201Iil{T
13273.201MT (Shanti
Construction for making of Fly
Ash bricks and blocks

PllNDFPLRt 22-26

L9-05-2022

Nav Durga Fuel Private Limited

lndustrial Audit

Rev No. 0

24

-1-
I

i

ln association with

(v) Manufacturing of sintered or cold bonded ash
aggregate.
(vi)Construction of roads road and fly over embankment
(vii) Construction of dams
(viii)Filling up of low laying area.
(ix)Filling of mine voids.
(x) Use in overburden dumps.
(xi) Agriculture
(xii) Construction of shoreling protection structures in
coastal distriets.
(xiii) Exports of Fly ash to other countries.
(xiv) Other (please specifu)

(C)Quantity of bottom ash utilized (MTPA)
(i)Fly ash based products (bricks or blocks or tiles or fiber
cement sheets or pipes or boards or pancis)
(ii) Cement manufacturing
(iii) Ready mix concrete
(iv) Ash and Geo polymer based construction material
(v) Manufacturing of sintered or cold bonded ash

aggregate.
(vi)Construction of,roads road and fly over embankment
(vii) Construction of dams
(viii)Filling up of low laying area.
(ix)Filling of mine.
(x) Use in overburden dumps.
(xi) Agriculture
(xii) Construction of shoreling protection structures in
coastal distriets.
(xiii) Exports of Fly ash to other countries.
(xiv) Other (please specify)
Totalquantity of curent ash unutilized (MTPA) during
reporting period.

Fly ash Audit

5 MWCPP, Nav Durga Fuel Pvt. Ltd.

t6 Percentage utilization ofcurrent ash generated during
reporting period (per cent)

100%

t7 Details of disposalof ash in ash ponds
(a) Total quantity of ash disposed in ash pond(s)(Metric
Tons)
as on 31'r March (excluding reporting periods)

(b)Quantity of ash disposed in ash pond(s) during
reporting period(Metric Tons)
(c) Total quantity of water consumption for slurry
discharge into ash pond(s) during reporting period(M3)

NILL

I
I
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Nav Durga Fuel Private Limited

lndustrial Auditln association with

(d) Total number of ash ponds:
(i) Active
(ii)Exhausted (yet to be reclaimed)
(iii) Reclaimed

(e) total area under ash ponds (ha)

r8 Indivisual ash pond details
Ash pond 1,2 etc (please provide below mentioned details
separately. If number of ash ponds is more than one)
(a) Status under construction or active or exhausted or
reclaimed
(b) Date of start of ash disposal in ash pond

@D/MMTYYYY) or (MM/YYYY)
(c) Date of stoppage of ash disposal in ash pond after
completing its capac iIy(DDAvIM/YYYY) or
(MM/YYYY)
(not applicable for active ash ponds)
(c) Area in (hectares)
(d)dyke heigh(m)
(d)Volume(m3)
(e)Quainty of ash disposed as on 3 1't March (Metric
Tones)
(f) Available volume in percentage (per.cent) and quainty
of ash can be further disposed(Metric Tons)
(g) Expected life of ash ponds(number of years and
months)
(e)Co-ordinates (lat and long)
(Please specifl, minimum 4 co-ordinates)
(DType of lining carried in ash pond:HDPE lining or
LDPE lining or clay lining or no lining.

| 
(S) Ufod" of disposal: Dry disposal or wet slurry (in case

lof wet slurry please specifu whether (HCSD or MCSD or
LCSD)
(h)Ration of ash water in slurry mix(l:J
(i) Ash water recyling system (AWRS) installed and
functioning: Yes or No.

O Quantity of waste water from ash pond discharged into
Iand or water body (m3)
(k) Last date when the dyke stability study was conducted
and name of the when the audit was conducted the study:
Last date when the audit was conducted and name of the
organisation who conducted the audit:

MLL

Fly ash Audit

5 MW CPP, Nav Durga Fuel Pvt. Ltd

PrlNDFPLRT 22-26

79-05-2022

Rev No. 0

25
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Nav Durga Fuel Private Limited

lndustrial Auditln association with

t9 Quantity of legacy ash Utilised (MTPA)
(i)Fly ash based products (bricks or blocks or tiles or fiber NILL
cement sheets or pipes or boards or pancis)
(ii) Cement manufacturing
(iii) Ready mix concrete.
(iv) Ash and Geo polymer based construction material
(v) Manufacturing of sintered or cold bonded ash
aggregate.
(vi)Construction of roads road and fly over embankment
(vii) Construction of dams
(viii)Filling up of low laying area.
(ix)Filling of mine voids.
(x) Use in overburden dumps.
(xi) Agriculture
(xii) Construction of shoreling protection structures in
coastal distriets.
(xiii) Exports of Fly ash to other countries.
(xiv) Other (please specifl,)

20

Quantity generated
(MrP)

Balance Quantity
(MrP)

Current ash during
reporting period

Details

44244.004MT 44244.004 MT (r00%) 0

Legacy ash 0 0 0

Total 44244.004MT 44244.004 MT (100%) 0

S

Will be sent.2t Any other information
Soft copy of the annual compliance report and shape files
of power plant and may be emaild to moefcc-
coalash@gov.in

22 Signature of Authorised Signatory pas!lcqlnY

i,
l_.

I e6r o 
^eN

Fly ash Audit

5 MWCPP, Nav Durga Fuel Pvt. Ltd.

PrlNDFPLRT 22-25

1945-2022

Rev No.0

26

Quantity utilised (MTP)
And (Per cent)
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I

3 Itaigarh

.'.j :r. Chhattisgarh

,5 Postal address fbr ceimmunication:

E-mail

Nah+.a Steeland Porver Limited
T[raimal, Raigarh,
Chhattisgarh, Pin49600 I

6 mlsahu@nalwa.conr

7 Power Plant installed capacity (fuIW): t6 MW
(]
o Plant Load Factor (PLF): 64.66ah

I No. of units generated (MWh):

10. Total area under power planr (ha):
(including area under ash ponds)

II QuantitS' of coal con sumption duri ng reporting psriod
(MEtric Tons per Annum):

Coal: 106216 MT
Char/Dolochar: ?9924 lv'tT
Total: 136140 MT

t7. Average ash content in percentage (per cent): 54.63a/o

I3. Quantitv of curent ash generation during repo(ing period
(Metric'fons per Annum i.e. MTPA):

Fl3'nsh &ITPA):
pgttom ash {MTPA):

l4 Capacitl, o1'dry t1y ash storage silo(s) (Meffic'l'ons) 240 tt"lT

l5 Details of utilisation ol'curent ash generated during
reporting period
(a) Total quantity cf current ash utilised (MTPA)

during reporting periotl:
t'b) Qutntitl' of fly ash utiliscd (MTPA): 63569 MT'

(i) Fll' ash based products (bricks or blocks or tiles or
fibre cement sheets or pipes or boards or panels)
(ii) Cement manufacturing

(iii) Ready mix conoete

(iv) Ash and Ceo-polymer based construction material

(v) Manufacturing of sintered or cold bonded ash

aggregate
(vi) Constuction of roads. road and fly over embankment

(vii) Construction of dams

63569 M'r

(x) Use in overburden dumps

i,

Nahv:r Ster:l :rrrd Pcwer Limited, Itaig*rh (C.(i.)
Aills:rl Aslr (lompli:ruct Report {l'r April 202? to Jl'r ll{arch 20?3}

Nrllrn Steel ltlttl l'owrr l,irnited
h C.C.)

Name of the company Nalwa Steel and Pouer Limited

District

90640 h.{wh

5 ha t(:PP)

7{381 iltT

6356e Ml'
t0812 N{T

74381 \1'r

I
I-j
I

I

I

t?-_

I GiiD eiitine ut ofiow tying area

| {ix) fittins of mine voids

M
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(xiii) Export of aslr to other counkies:

(xiv) Others (pl*ase specify)

{e} Quantig of bof tom ush utilised (MTPA):

{iii) Re*dy mix con*ete

(vii) Construction of dams:

(viii) Filling up of low lying area:

(ix) Filling of mine voids:

(x) Use in overburden dumps:

(xi) Agriculture:

ixiii) Export of ash to other countries:

cos$tal disrricts

i (il rtl, ash based products (hricks or blocks or tiles or
, tibre cement sheets or cr boards or ls

(ii1 Cement manuf,acturing:

{iv) Ash and Geo-polymer based construction material:

10812 Jtr't"

i (v) Manufacturing cf sintered or cold bonded ash

I aggregate:

1vi) Construction ol'roads. road and fl-vover enrbankment:

(xii) Construction of shoreline protection structures in
s$$tal distriots:

ixiv) 0thers (please speciS):
!

r08r2 MT

Ntr1,

17

Tottl quantitl of crtrrent s-ch unutillsed (MTI'A)
: during repnrting period:

(d) Total number of ash ponds:
(i) Active:
{ii) Exhausted (yet tc be reclaimed):
(iii) Reclaimed;

tci 'lbtal area under ash ponds (ha)

l6 Percentage utilisation ol'current ash generated during
rcporting period (per cent):

t{}0%

Drtails of disposal of ash in ash ponds:
(a) Tctal quantity of ash disposed in ash pond(s) (Metric

"l ons) as on 3lit March (excluding reporting period):

NA
The Unit has no Ash Pond

(tr) Quuntity of ash disposed in ash pond(s) during
rsporting period (Metric Tons):

(c) Total quantity of water consumption for slurry
discharge into ash ponds during rcporting period (m3)

Ashpond-1, 2, etc. (please provide below rnentioned
details separately, if rumber af ash ponds is more than
ane)

Individual ash pond cletails

(a) Status: Under construction or Active or Exhausted or
Re*lainred

{b) Date of start of ash disposal in ash
or

pond

EL

i

II
t

I
I

t-

i
I*t
i

/' 
rF
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pond after
.j il '\

,i

(h) Available volume in percentage {per cent) and
ciisposerd (.Mctriu l't1i; 1

(i; Expected liib of ash pond lnurnkr of years and
r]1

fi) Co-ordinates (Lat. and Longj:
(please specify minimum 4 co-ordinates)

(l) Mode of disposal: Dry disposal or wet slurry {in case
of wet slurry please specity rvhether

(p) I-ast date when the dyke stability rtudy was conducred
*nd namri ot'the organisation rvho conducted the

l

Volume (m3)

(gt Quantity o{'ash disposed as on i Ist March (Me*ic
-i-r 

rll i; j

(ki ?ype of lining carried in ash pond: HDPE lining or
LDPE lining or clay lining or No lining

(mlRatio of ash: water in slurry nrix (l:_)
(n) Ash water recycling system (AWRS) installed and

functioning: Yes. or No
(o) Quantity of irfisstewater from ash pond discharged into

land or rvater body (rn3):

(q) Last date *fien the audit was conducted and name of
_ the organisation who conducted the audit:

Quantity of legacy ash utilised ffiTPA):
i. Fly ash based products (bricks or blocks or tiles or

fibre cement sheets or pipes or troards or panels):

NA

ii. Cement manulacturing:

iii. Readl' mix concrete
iv. Ash and Geo-polymelbqsed construction material
v. Manufhcturing of sintered or cold bonded ash

aggregate:
vi. Construction of roads, road and flyover embankment:

y{i..Filllng up of low lying area

vii. Construction of dams:

x. tjsc in overburden dumps:

of rnine voids:ix. Fit

xii. Construction of shoreline protection structures in
coastal disqjcts;

xiii. Export of ash to other countries:

xi. Agriculturq:

t9.

xiv. Others (please sp,ecify):

ti

t'
t-

il{. sD,l\1( SI}:1

I

I

I-

I__)

Page 102 of 160

107



. Quantity Gelrerated

i {MTP]
Balance Quantity
(MrP)

Signature of Autlrorised Signatory

Quantit-v Utilized
(MrP) &
(percent)

I,

7438r MT
(r00%)

L.egacy ash

'fotal 743f{r iHT 74381 lf.TT

{100%}
NIL

'i Any other inkrrmation:

Soft copy of the annual compliance report and shape'files
of porver plant and ash ponds may be e-mailed to : -
m oefccco*lash@)gov.in

Totql ash pr*<luced is cur*ntl1' being
used for filling of low-lying aroas. The
guidelines for the sarne wns obtainsl
from lndian School of Mines, Dhanbad
and Statc Environmcntal Conscrvation
Board of C.C. However. State

Environmental Conservation Board of
i C.C is requested to review this and ma1' j

take initiativc ro persuade the Power l

plant to go for more value added

applications af generated ash.

I. Compliance rcport,
2. Month wise generrtion & utilisation
data
3. Shape file of power plant

11 ffi*
:

t
I

t

PNOFES$CR
Dipartment o? clvll *nglnocring
Nstiqnal tnttltuts of T*thnologY

Rourltstr " 76e 00! {OOISHA}

I
-..,{

!

I
I
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Shri Shyam lspat (lndia) Private Limited

lndustrial Audit

M/s SHRI SHYAM ISPAT (INDIA) PW. LTD.

RAIGARH

ln association with

Ash Compliance Report (for the period 1't April 2023 to 31't March 20241 to be submitted on or before 31't May

Sl.No Detail

1 Name of Power Plant SHYAM CPP (AFBC)

2

3 District

4 State

Name of the Company

I

;
:5
i

I
I

l-

Postal address for communication

6 iE-mail
I

Power plant installed capacity(MW)

Plant load factor(PLF)

mWh)

10 plant(ha)

(including area under ash pond)

L1 , Quantity of coal consumption report

t2 Average ash content in percentage

13 Quaintity of current ash generation during reporting period

(Metric Tones per Annum)

Bottom ash(Metric Tones per Annum)

14 rCapacity of dry fly ash Silo(s) (Metric Tones)

CHHATTISGARH

Village- Taraimal, PO- Gerwani, Raigarh

Chhattisga rh, Pin-496001

si nghalenviro@gmail.com

12 MW

91%

31852.510 MW

28.344 Hect. (The Unit is lntegrated Steel

Plant having Sponge lron, lnduction

Furnace, Rolling Mill and Power Plant in

same premises)

75975.00 MT

41%

41106 MT

3s75 MT

120 MT

41106 MT

7

8

9
t- l-

I
I
I
I

I

I

I

I

L.*.__ _L____-- -,

15 Details of Utilization of current ash generated during reporting

period.

(a)The Quantity of current ash utilized (MTPA) during reporting

period.

i(b) Quantity of fly ash utilized (MTPA)

i 1l1f ty asfr based products (bricks or blocks or tiles or fiber cement

sheets or pipes or boards or pancis)

(ii) Cement manufacturing

Fly ash Audit

12 MW cPP, Shri Shyam lspat (lndia) Pvt' Ltd'

ln manufacturing of Fly Ash Bricks

31624 MT

PrlssilPL 24-

27-06-2024

Rev No.0

29

Nil

\
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ln association with

(iii) Ready mix concrete

(iv) Ash and Geo polymer based construction material.

(v) Manufacturing of sintered or cold bonded ash aggregate.

(vi)Construction of roads road and fly over embankment

(vii) Construction of dams

(viii)Filling up of low laying area.

(ix)Filling of mine voids.

(x) Use in overburden dumps.

(xi)Agriculture

(xii) Construction of shoreling protection structures in coastal

distriets

Shri Shyam lspat (lndia) Private Limited

lndustrial Audit

Nii

NiI

Nil

Nil

Nil

9025 MT

Nil

Nil

Nil

Nil

Nil

Nil

ln manufacturing of Block

3s75 MT

Nil

Nil

Nil

457 MT

Nil

ry
I

i

I
I

-+

(xiii) Exports of Fly ash to other countries.

(xiv) Other (please specify)

(C)Quantity of bottom ash utilized (MTPA)

(i)Fly ash based products (bricks or blocks or tiles or fiber cement

sheets or pipes or boards or pancis)

(ii) Cement manufacturing

(iii) Ready mix concrete

(iv)Ash and Geo polymer based construction material

(v) Manufacturing of sintered or cold bonded ash aggregate.

(vi) Construction of roads road and fly over embankment

(vii) Construction of dams

(viii)Filling up of low laying area

---.-.-.1

Nil

(ix)Filling of mine.

(xii) construction of shoreling protection structures in coastal
distriets.

(xiii) Exports of Fly ash to other countries

(xiv) Other (please specify)

Fly ash Audit

12 MW CPP, Shri Shyam tspat (tndia) pvt. Ltd.

Nil

Nil

Nil

Nil

Nil

PllssilPL 24-

27-06-2024

Rev No.0

30

(x) Use in overburden dumps

(xi)Agriculture

Nil

I+_

I.

i
I
I

I

t-
I

I
t.

I

Ii Nit
!-l
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ln association with

Total quantity of curent ash unutilized (MTPA) during reporting
period.

Percentage utilization of current ash generated during reporting
period (per cent)

Details of disposal of ash in ash ponds

(a) Total quantity of ash disposed in ash pond(sXMetric Tons)

as on 31't March (excluding reporting periods)

(b)Quantity of ash disposed in ash pond(s) during reporting
period(Metric Tons)

(c) Total quantity of water consumption for slurry discharge into

ash pond(s) during reporting period(M3)

(d) Total number of ash ponds:

(i)Active

(ii)Exhausted (yet to be reclaimed)

(iii) Reclaimed

) total area under ash ponds (ha)

lndivisual ash pond details

Ash pond 1,2 etc (please provide below mentioned details

separately. lf number of ash ponds is more than one)

(a) Status under construction or active or exhausted or reclaimed

(b) Date of start of ash disposal in ash pond (DD/MM/YYYY) or
(MM/YYYY)

(c) Date of stoppage of ash disposal in ash pond after completing
its capacity(DD/M M/YYYY) or (M M/YYYY)

(not applicable for active ash ponds)

(d)Area in (hectares)

(e)dyke height(m)

(f)Volume(m3)

(C)Quainty of ash disposed as on 31't March (Metric Tones)

Shri Shyam lspat (lndia) Private Limited

lndustrial Audit

3575 MT

1.00%

Not Applicable

Not Applicable

I

I

L
I

1 6

t7

18

(h) Available volume in percentage (per.cent) and quainty of ash

can be further disposed(Metric Tons)

(i) Expected life of ash ponds(number of years and months)

(j)Co-ordinates (lat and long) (Please specify minimum 4 co-

Fly ash Audit

12 MW CPP, Shri Shyam lspat (lndia) Pvt. Ltd.

PrlsslrPL 24-

27-06-2024

Rev No.0

31

l.
I

I

I

I

i

I

--.,]

i

I
L
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ln association with

ordinates)

(k)Type of lining carried in ash pond:HDPE lining or LDPI liningor
clay lining or no lining.

(l) Mode of disposal: Dry disposal or wet slurry (in case of wet

slurry please specify whether (HCSD or MCSD or LCSD)

(m) Ration of ash water in slurry mix(1:_)

(n) Ash water recyling system (AWRS) installed and functioning: Yes

or No.

(o) Quantity of waste water from ash pond discharged into land or

water body (m3)

(p) Last date when the dyke stability study was conducted and

name of the when the audit was conducted the study:

Last date when the audit was conducted and name of the

organisation who conducted the audit:

Quantity of legacy ash Utilised (MTPA)

(i) Fly ash based products (bricks or blocks or tiles or fiber cement

sheets or pipes or boards or pancis)

{ii) Cement manufacturing.

Shri Shyam lspat (lndia) Private Limited

lndustrial Audit

Not Applicable

19

r'-- --
(iv) Ash and Geo polymer based construction material

(v) Manufacturing of sintered or cold bonded ash aggregate.

(vi) Construction of roads road and fly over embankment

(vii) Construction of dams.

(viii) Filling up of low laying area

(ix) Filling of mine voids

I

I

I

L

(x) Use in overburden dumps.

(xi)Agriculture

(xii) Construction of shoreling protection structures in coastal

distriets.

(xiii) Exports of Fly ash to other countries.

{xiv) Other (please specify)

Fly ash Audit

12 MW CPP, Shri Shyam lspat (lndia) Pvt. Ltd

PllssilPL 24-

2r-06-2024

Rev No. 0
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(iii) Ready mix concrete.

I

I

-l
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w Shri Shyam lspat (lndia) Private Limited

lndustrial Auditln association with

20 Summary:

Details

I

I

ll
Quantity utilised (MTP)

And (Per cent)

Balance Quantity (MTP)

44681MT (1OO%) 0.00 MT

Nil

We wi ll send the reports in time

Current ash

reporting period

during

21.

22

Any other information

Soft copy of the annual compliance report and shape files of
power plant and may be emaild to moefcc-coalash@gov.in

Signature of Authorised Signatory

L

Quantity generated (MTP)

44681 MT

Legacy ash Nil Nil

Total 44681MT 44581MT (rOO%) 0.00 MT

Fly ash Audit

1-2 MW CPP, Shri Shyam lspat (lndia) Pvt. Ltd.

PrlssilPL 24-

21.-06-2024

Rev No. 0
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l

,
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durmnrg€hr BS Sponge Pvt. Ltd

lndustrial Auditln assocratron wrtn

Ash Compliance Report (for the period 1st April 2020 to 31't March 2021):

NOT APPLICABLE SINCE THE 4 MW AFBC Boiler technology based Captive Power Plant is operational
since 01 October 2021.

Ash Compliance Report (for the oeriod 1't Oct 2021 to 31't March 2022)

Sl. No Detail

1 Name of Power Plant

3

Name of the Company

District

4 State

Plant load factor(PLF)

No. of units generated (mWh)

11

1.2 Average ash content in percentage

1,3 Quaintity of current ash generation during reporting period (Metric
Tonnes per Annum)
Bottom ash(Metric Tonnes per Annum)

4MW AFBC (Plant started on

01.10.2021)

B/s Sponge Pvt Ltd

Raigarh

Chattisgarh

85%

17,472 mWh

54986 MT

33%

10

fi736 Mr (01.10.2021TO 31,O3.2022)

16500 MT fly ash

1236 MT Bottom ash

15 Details of Utilization of current ash generated during reporting
period.
(a)The Quantity of current ash utilized (MTPA) during reporting
period.
(b) Quantity of fly ash utilized (MTPA)

(i)Fly ash based products (bricks or blocks or tiles or fiber cement

sheets or pipes or boards or pancis)

(ii) Cement manufacturing
(iii) Ready mix concrete.
(iv) Ash and Geo polymer based construction material.

(v) Manufacturing of sintered or cold bonded ash aggregate.

(vi)Construction of roads road and fly over embankment

(vii) Construction of dams

(a) 17444 MT

(b) 16s00 MT Bricks

ma n ufactu ring

5 Postal address for communication Gerwani Post

6 E-mail

7 Power plant installed capacity(MW) 4MW (AFBC)

8

9

Total area under power plant(ha)
(including area under ash pond)

2'Hectares; no ash pond available

Quantity of coal consumption report

15OMT74 Capacity of dry fly ash Silo(s) (Metric Tonnes)

PrlsEPRr 22-25

t6-05-2022

I

2

li:aarcgiE$arvec m3].iggl]]

Fly ash Audit

4 MW CPP, BS SPonge Pvt. Ltd.

Rev No. 0

26
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dmnnreeb{
ln assocralon wttn

BS Sponge Pvt. Ltd

lndustrial Audit

77

(viii)Filling up of low laying area.
(ix)Fllling of mine voids.
(x) Use in overburden dumps.
(xi) Agriculture
(xii) Construction of shoreline protection structures in coastal

districts.
(xiii) Exports of Fly ash to other countries.
(xiv) Other (please specify)

(C)Quantity of bottom ash utilized (MTPA)

(i)Fly ash based products (bricks or blocks or tiles or fiber cement
sheets or pipes or boards or pancis)

(ii) Cement manufacturing
(iii) Ready mix concrete
(iv) Ash and Geo polymer based construction material
(v) Manufacturing of sintered or cold bonded ash aggregate.
(vi)Construction of roads road and fly over embankment
(vii) Construction of dams
(viii)Filling up of low laying area.
(ix)Filling of mine.
(x) Use in overburden dumps.
(xi) Agriculture
(xii) Construction of shoreline protection structures in coastal

districts.
(xiii) Exports of Fly ash to other countries.
(xiv) Other (please specify)
Total quantity of current ash unutilized (MTPA) during reporting
period.

Percentage utilization of current ash generated during reporting
period (per cent)

Details of disposal of ash in ash ponds
(a) Total quantity of ash disposed in ash pond(s)(Metric Tons)

as on 31't March (excluding reporting periods)
(b)Quantity of ash disposed in ash pond(s) during reporting
period(Metric Tons)
(c) Total quantity of water consumption for slurry discharge into ash
pond(s) during reporting period(M3)
(d) Total number of ash ponds:

(i)Active
(ii)Exhausted (yet to be reclaimed)
(iii) Reclaimed

(e) total area under ash ponds (ha)

lndividual ash pond details
Ash pond 1,2 etc (please provide below mentioned details
separately. lf number of ash ponds is more than one)

(c )944 MT
(i) 944 MT Brick manufacturing

292MT

98.35%

NA

NA

NA

Fly ash Audit

4 MW CPP, BS Sponge Pvt. Ltd.

Pt/sEPRt 22-2s

76-05-2022

Rev No. 0

27
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dmmnrg€bil
ln assocratron wrtn

BS Sponge Pvt. Ltd

lndustrial Audit

(a) Status under construction or active or exhausted or reclaimed
(b) Date of start of ash disposal in ash pond (DD/MM/YYW) or
(MM/YYYY)

(c) Date of stoppage of ash disposal in ash pond after completing its

capacity( DD/M M/YYYY) or ( M M/YYYY)

(not applicable for active ash ponds)
(c) Area in (hectares)
(d)dyke height(m)
(d)Volume(m3)
(e)Quantity of ash disposed as on 31" March (Metric Tonnes)
(f) Available volume in percentage (percent) and quantity of ash can

be further disposed(Metric Tons)

(g) Expected life of ash ponds(number of years and months)
(e)Co-ordinates (lat and long)
(Please specify minimum 4 co-ordinates)
(f)Type of lining carried in ash pond: HDPE lining or LDPE lining or
clay lining or no lining.
(g) Mode of disposal: Dry disposal or wet slurry (in case of wet slurry
please specify whether (HCSD or MCSD or LCSD)

(h)Ration of ash water in slurry mix(1:_)
(i)Ash water recycling system (AWRS) installed and functioning: Yes

or No.
(j) Quantity of waste water from ash pond discharged into land or
water body (m3)
(k) Last date when the dyke stability study was conducted and name

of the when the audit was conducted the study:

Last date when the audit was conducted and name of the

organisation who conducted the audit:

Quantity of legacy ash Utilised (MTPA)

(i)Fly ash based products (bricks or blocks or tiles or fiber cement

sheets or pipes or boards or pancis)

(ii) Cement manufacturing
(iii) Ready mix concrete.
(iv) Ash and Geo polymer based construction material

(v) Manufacturing of sintered or cold bonded ash aggregate'

(vi)Construction of roads road and fly over embankment

(vii) Construction of dams

(viii)Filling up of low laying area.

(ix)Filling of mine voids.

(x) Use in overburden dumPs.

(xi) Agriculture
(xii) Construction of shoreline protection structures in coastal

districts.
(xiii) Exports of Fly ash to other countries'

(xiv) Other (Please sPecifY)

20 Summary

Fly ash Audit

4 MW CPP, BS SPonge Pvt. Ltd

19
NA

NA

PtlsEPRt 22-25

t6-05-2022

Rev No. 0
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BS Sponge Pvt. Ltd.

lndustrial Audit

Details Quantity generated
(MrPA)

Quantity utilised (MTPA)

And (Per cent)
Balance Quantity (MTP)

Current ash during
reporting period

t7736 77444 (98.3s%l 292

Legacy ash 0 0 0

Total 77736 77444 (98.35%\ 292

2t Any other information
Soft copy of the annual compliance report and shape files of power
plant and may be emaild to moefcc-coalash@gov.in

Will be sent

22 Signature of Authorised Signatory

Fly ash Audit

4 MW CPP, BS Sponge pvt. Ltd.

PllsEPRt 22-25

16-05-2022

Rev No. 0
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Ash Compliance Report (for the period April 0t,2023 - March 31,2024) of M/s Anjani Steels Limited, Raigarh (C.G.)

I Name of Power Plant M/s Anjani Steels Limited

2 Name of the company M/s Anjani Steels Limited

J District Raigarh

4 State Chhattisgarh

5 Postal address for communication Village: Ujalpur, Tehsil: Gharghoda, PO: Gerwani,

District: Raigarh-496001 (CG)

As per CTO obtained
from CECB, Raipur,
Attached as I.:t r..:;r;i,;.i i'r.r-.l

accountsr?anj anisteels.com Factory Manager6 E-mail:

Refer' , . ,
7 Power Plant installed capacity (MW) 12 MW (CPP: 06 MW & WHRB: 06 MW)

Plant Load Factor (PLF) 88.9s %8 As per Power generation,

fuel consumption and

Coal proximate analysis

report, Attached as

Iinclosu rc*f

93841.09 No. of units generated (MWh):

As per Plant layout

drawing, Attached as

[.nclosurc-5
As per observation during

Plant visit

1.469 ha

No Ash Pond
l0 Total area under power plant (ha):

(including area under ash ponds)

55351 MT [Coal: 43939 MT & Dolochar: 11412

MT]
ll Quantity of coal/fuel consumption during

reporting period (Metric tons per Annum):
Refer linclosure-2

54.62%Average ash content in percentage (per cent):12

Sl. No. Details Observation Reference/f{emarks
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Quantity of current ash generation during
reporting period (Metric Tons per Annum):

25422.74 MT

Fly ash (Metric Tons per Annum): 20342.118 MT

l3

Bottom ash (Metric Tons per Annum) 5080.622 MT

r\s per coal ash generation

and utilization reporl,

Attached as., : r,:',,:,: " .'

t4 Capacity of dry fly ash storage silo(s) (Metric

Tons):

250 m3 (! 197.5 MT) As per Silo Layout

drawing, Attached as

[inclosure-,t and as per

fly ash density test report,

Attached as {'l lr *:ir.r:,ur r-r,-ti

Details of utilisation of current ash generated

during reporting period

(a) Total quantity of current ash utilised
(MTPA) during reporting period:

25422.74 MT

(b) Quantity of fly ash utilised (MTPA): 20342.1r8 MT
(i) Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or boards

or panels)

20342.1 l8 MT

(ii) Cement manufacturing: 0

(iii) Ready mix concrete: 0

0(iv) Ash and Geo-polymer based construction

material:

(v) Manufacturing of sintered or cold bonded

ash aggregate:
0

0(vi) Construction of roads, road and fly over

embankment:

Refer liliclnsr*;''tr'"-1. and

Annual fly ash report

submitted to CECB,

Raigarh, Attached as

linclosu rc*S

15

(vii) Construction of dams: 0

4

SI. No. Details Observation ReferencelRemarhs
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(viii) Filling up of low lying area: 0

(ix) Filling of mine voids: 0

(x) Use in overburden dumps: 0

(xi) Agriculture: 0

(xii) Construction of shoreline protection

structures in coastal districts:
0

(xiii) Export of ash to other countries: 0

(xiv) Others (Making of Ramp and approach

road ofash dyke):
0

(c) Quantity of bottom ash utilised (MTPA) 5080.622 MT
(i) Fly ash based products (bricks or blocks or

tiles or fibre cement sheets or pipes or boards or
panels):

s080.622 MT

(ii) Cement manufacturing:

(iii) Ready mix concrete:

(iv) Ash and Geo-polymer based construction

material:

(v) Manufacturing of sintered or cold bonded

ash aggregate:

(vi) Construction of roads, road and fly over

embankment:

(vii) Construction of dams:

(viii) Filing up of low lying area:

(ix) Filling of mine voids:

(x) Use in overburden dumps:

(xi) Agriculture:

5

Sl. No. D6tails Observation Reference/[temarks
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(xii) Construction of shoreline protection
structures in coastal districts:
(xiii) Export of ash to other countries:
(xiv) Others (please specif,):
Totalquantity of current ash unutilised (MTPA)
during period:

0

16 Percentage of utilisation of current ash

generated during reporting period (per cent):
100"h

Details of disposal of ash in ponds

(a) Total quantity of ash disposed in ash ponds
(Metric Tons) as on 3l't March 2023 (excluding
reporting period):

N/A

(b) Quantity of ash disposed in ash pond(s)

during reporting period (Metric Tons):
N/A

(c) Total quantity of water consumption for
slurry discharge into ash ponds during reporting
period (m3):

N/A

(d) Total number of ash ponds: No Ash Pond
(i) Active: N/A
(ii) Exhausted (yet to be reclaimed): NiA
(iii) Reclaimed: N/A

17

As per observation during

Plant visit

(e ) Total area under ash ponds (ha): N/A
Individual ash pond detailsl8

Ash pond-l ,2 etc. (please provide below
mentioned details separately, if number of ash

ponds is more than one)

No Ash Pond

h

SI. No. Details Obsen,ation Referenee/Ilemarks
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(a) Status: Under construction or Active or
Exhausted or Reclaimed N/A

(b) Date of start of ash disposal in ash pond

(DD/MM/YYYY or MMYYYY): N/A

(c) Date of stoppage of ash disposal in ash pond

after completing its capacity (DDA4M/YYYY
or MM/YYYY)
(Not applicable for active ash ponds)

N/A

(d) area (hectares): N/A
(e ) dyke height (m): N/A
(f) volume (m3): N/A
(g) quantity of ash disposal as on 3lst March

2024 (Metric Tons):
N/A

(h) available volume in percentage (per cent)

and quantity ofash can be further disposed

(Metric Tons):

N/A

(i) expected life of ash pond (number of years

and months):
N/A

N/AO Coordinates (Lat and Long):

(please speci$ minimum 4 coordinates)

(k) type of lining carried in ash pond: HDPE

lining or LDPE lining or clay lining or No

lining

N/A

N/A
(l) mode of disposal: Dry disposal or wet slurry

(in case of wet slurry please speciff whether

HCSD or MCSD or LCSD)

As per observation during

Plant visit

N/A(m) Ratio of ash: water in slurry mix (i:J
7

SI. No. Details Observation ReferencelRemarks

Page 117 of 160
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(n) Ash water recycling system (AWRS)
installed and functioning: Yes or No

N/A

(o) Quantity of waste water from ash pond

discharged into land or water body (m3)
N/A

(p) Last date when the dyke stability study was

conducted and name of the organisation who

conducted the study:

N/A

(q) Last date when the audit was conducted and

name of the organisation who conducted the

audit:

Fly ash compliance Audit
report for FY 2022-23.

Attached as

The Annual Ash Compliance Audit was conducted

by Prof. R N Behera of NIT Rourkela for the

financial year 2022-23 and the audit report was

submitted to CPCB & CECB on Znd December

2023

Quantity of legacy ash utilised (MTPA): 0

(i) Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or boards or
panels):

0

(ii) Cement manufacturing: 0

(iii) Ready mix concrete: 0

(iv) Ash and Geo-polymer based construction

material:
0

(v) Manufacturing of sintered or cold bonded

ash aggregate:
0

0(vi) Construction of roads, road and flyover
embankment:

(vii) Construction of dams: 0

Fi.efer and

0

19

(viii) Filling up of low lying area:

8

Sl. No. Details Observation Reference/Remarks
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(ix) Filling of mine voids: 0

(x) Use in overburden dumps: 0

(xi) Agriculture: 0

(xii) Construction of shoreline protection

structures in coastal districts:
0

(xiii) Export of ash to other countries: 0

(xiv) Others (please specify) 0

I

20 Summary

Details Quantity generated

(MrPA)
Quantity utilised

(MTPA) and (per cent)

Balance quantity

(MrPA)

Current ash during reporting period (01't April 2023-

3l't March 2024)

2s422.74MT 2s422.74 MT (100%) Nil

Legacy ash (Till3l't March 2023) Nil Nil Nil
Total 25422.74 MT 25422.74 MT (100%) Nil

2t Any other information:

Soft copy ofthe annual compliance report, and shape

files or power plant and ash ponds may be e-mailed

to: moefcc-coalash@gov. in

Some Selected Photographs during Plant visit and best practiced adopted

within Plant premises are attached as [,lnclosiri'*:-9 along with other

Enclosures as mentioned above.

22 Auditor details

Name Dr. RabiNarayan Behera

Designation Associate Professor

Address Department of Civil Engineering, Geotechnical Engineering Division,

9

SI. No. Dbtails Observation Reference/Remarks
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National Institute of Technology Rourkela, Rourkela-769008, Odisha

Ernail beherarabin@nitrkl.ac.in, rnbeheraS2@smai l.com

Telephone 0661 246 2348

Mob. No. 78731 00435

Date of Plant Visit September 11,2024

23 Signature of Authorised Signatory

Dr. R. N. Behera
Dr. Rabi Naravan Behera Associale Professor

Assoc iate P.of.rro, ffiHi:*t?tfJir?:$1ffi;:
Department of Civi I Engineering Rourkela (odisha)

Geotechnical Engineering Division

National Institute of Technology Rourkela

N/A: Not Applicable

FY: FinancialYear

'10
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Compiled information of the industrial units regarding Green Belt Development and Fly ash 

S. 
no. 

Name of 
Industry  

Validy of 
Consent 

Type of 
Industry 

Plant 
Total 
Area 

in 
Acres 

Green 
Belt 
Area 

in 
Acres 

Coal 
Consu
mption 
(TPD) 

Fly Ash 
Generati
on (TPD) 

Fly Ash 
Storage Facility 

and mode of 
disposal 

Own Brick 
Plant 

Green 
Belt Audit 
conducted 

Yes/No 

Fly Ash 
Audit 

conducted 
Yes/No 

1.  
 
 

M/S Jindal Power 
Ltd.  Village- 
Tamnar,  Tehsil-
Tamnar, District-
Raigarh (C.G.) 

CTO of 4 x 
250 MW is 
valid up to 
30.11.2024. 
CTO of 4 x 
600 MW is 
valid up to 
31.12.2024. 

Large  TPP 
(3400 MW 
TPP) 

 

889  301  15395 
 

6567 MT 
/Day and 

15410 
MT/Day 
=21977 

Silos 
back filling of de-
coaled mine and 

bricks plant 

JPL has 
installed brick 

plants with 
capacity of 
3,55,000 

bricks per day 

Yes Yes 

2.  M/s N.T.P.C. Ltd., 
Lara Super Thermal 
Power Project, 
Village- Lara, Tehsil- 
Pussore,  District-
Raigarh (C.G) 

30/04/2025 Large TPP 1676.28 639.78 22970 10000 3 Nos of Silo Capacity: 
60000 

bricks/day 

Yes Yes 

3.  M/s Adani Power 
Ltd., Village- Bade 
Bhandar, Tehsil- 
Pussore,  District-
Raigarh (C.G) 

31/03/2025
. 

 

Large TPP 
 

487 195 8256  3512 Silo and Ash 
Pond (HCSD) 

1.43 lakh/ day Yes Yes 

4.  M/s Sharda Energy 
Ltd. formerly known 
as SKS Power 
Generation 
(Chhattisgarh) 
Limited (2x300 MW, 
Coal Based Thermal 
Power Plant), 
Village–Binjkot, 
Darramuda, Kharsia, 
District - Raigarh 

30.11.2025 Large TPP 574 192 
(33% 
of the 
total 
Plot 
area) 

 

9000-
10000 

4000 03 Silo and NHAI 
for filling low 

lying areas 

1.35 Lacs/ 
Day 

Yes Yes 

5.  M/s TRN Energy 
Private Limited 
Village – Bhengari, 
Nawapara (Tenda), 
Tehsil – Gharghoda, 
District- Raigarh – 

30.11.2024 Large TPP 548 180 
out of 
total 
548 

Acre is 
develo

10000 4000 02 Nos. (2 × 1280 
MT) RCC Silo 

and HCSD Pumps 

Presently no 
Ash Brick 

Plant is 
installed. 
However 
order for 

Yes Yes 

Annexure-12
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496111(C.G.) ped as 
green 
belt 

procurement 
of Brick Plant 

Placed. 
6.  M/S Jindal Steel & 

Power Ltd. Village- 
Patrapali, Tehsil & 
District- Raigarh 
(C.G.) 

31.12.2024  
 

Large 
Integrated 
Steel plant 

 

1913 533 2350 
 

1160 
 

bricks making, 
cement making 

and 
landfill 

Bricks plant of 
Capacity 3 

Lakh Bricks/ 
day is 

installed 

Yes Yes 

7.  M/S MSP Steel & 
Power Ltd. Village- 
Jamgaon,  Tehsil & 
District- Raigarh 
(C.G.) 

31.01.2025 Large Steel 
& Power  

TPP  

126 41.58 
 

1000  650 Silo 02 brick plants 
capacity of 

16000 
bricks/day 

each 

Yes Yes 

8.  M/S Navdurga Fuels 
Pvt. Ltd.  Village- 
Saraipali,  Tehsil-
Tamnar, District-
Raigarh (C.G. 

31/07/2026 
 

Medium 
TPP / 

Sponge 
Iron  

47 15.5 8.570 177 Fly Ash Silo 
installed 80 MT 

and Road 
Transport 

30,000 
Unit/Day 

Yes Yes 

9.  M/S Nalwa Steel & 
Power Ltd.  Village- 
Taraimal,  Tehsil-
Gharghoda, District-
Raigarh (C.G.) 

30.04.2025 Medium 
sponge iron 

220 75 325 187 BY  Truck No Yes Yes 

10.  M/S Shri Shyam 
Ispat (India) Pvt. Ltd. 
Village- Taraimal,  
Tehsil-Tamnar, 
District-Raigarh 
(C.G.) 

30.04.2026 Medium 
Sponge 

Iron Plant 
with CPP 

70 24 250 140 Ash Silo of 120 
TPD and filling 

Low Laying Area. 

20,000 Nos 
per day 

Yes Yes 

11.  M/S B.S. Sponge Pvt. 
Ltd.  Village- 
Taraimal,  Tehsil-
Tamnar, District-
Raigarh (C.G.) 

31.08.2025 Medium 
Sponge 

Iron Plant 
with CPP 

108.06 35.64 117 105 Fly ash sent to 
bricks 

manufacturing 
unit. 

Bricks- 10000 
Nos per day 

Yes Yes 

12.  M/S Anjani Steel Pvt.  
Ltd. Village- 
Ujjavalpur,  Tehsil-
Tamnar, District-
Raigarh (C.G.) 

30.04.2029 Medium  
Sponge 

Iron Plant 
with CPP 

150 50 300  
 

75 Use in bricks 
plant 

Capacity 
10000 Nos  

Per Day 

Yes Yes 

13.  M/S Mahaveer 
Energy & Coal 
Benification Ltd. 

31.10.2026 Medium 
Husk based 

27.15 11.0 54 60 Stored in silo and 
low layinfg area 

20000/Day Yes No 

Page 122 of 160

127



Village- 
Bhengari,Tehsil –

Gharghoda,  District-
Raigarh (C.G) 

Power 
Plant- 
12MW 

14.  M/S Shiv Shakti 
Steel Pvt. Ltd.  
Village- 
Chakradharpur, 
Tehsil & District- 
Raigarh (C.G.) 

30.04.2028 Medium 
Sponge 

Iron Plant 

123 76 250 No Fly 
Ash 

Generation 

NA NA Yes NA 

15.  M/s Maa Shakambari 
Iron & Steel Private 
Limited, Village-
Sambalpuri, Tehsil 
and District-Raigarh 
(C.G.) 

31.12.2025 Medium 
Sponge 

Iron Plant 

44 15 
 

220 No fly ash 
generation 

NA NA Yes NA 

16.  M/S Maa Mangla 
Ispat Pvt. Ltd. 
Village- Natwarpur,  
Tehsil & District- 
Raigarh (C.G.)  

28.02.2026 
 

Medium 
Sponge 

Iron,  
WHRB & 

AFBC  

48.6 16 
 

210 
 

No fly ash 
generation 

NA Under 
installation 

capacity 
10500 Nos  

Per Day  

Yes NA 

 NA- Not Applicable 
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Regional Directorate (Central)
Central Pollution Control Board

"Parivesh Bhawan", Paryavaran Parisar, E-5, Arera Colony,
Bhopal - 46zot6

Tel: o755 -2725385/86, Fax: ITSS-2775587
EPA Recog nized Lab- z o t5

TEST NT,PORT

Ambient / Fugitive Air Analysis Report
F/LAB/o6/TR-03

Sample from: M/s. CECB Regional Office,
Raigarh (CG.)

Req. No: 126 Test report No:
AAQM/24-2st39

Sample Description: CECB R O Building Raigarh Registration
No:.

AAQM/24-2st39

Date of collection: 21-22.10.2024 Type of sample:
grab/composite

Date: 06.11.2024

Date of receipt : 25.10.2024

Date of analysis : 30.10.2024 Sample collected By
Dr. Anoop Chaturvedi, Sh. R.
Bandewar & CECB official

S.

No.
UnitParameters Result Method

I Suspended Particulate Matter
(sPM) / PMro

pg rM3 97 ISC Method No. 501, Page no. 427 -
439,3'd ED. 1989
IS Method No. 5182, (Part -4), 1999

2. Particulate Matter
PM- 2.5

pglM3 62 ISC Method No. 501, Page no. 427 -
439,3'd ED. 1989

J Nitrogen Dioxide (NO, pglM3 32 IS Method No. 5182, (Part -6),2006

4 Sulphur Dioxide (SOz) pglM3 1l IS Method No. 5182, (Part -2),2001

5 Fluoride pgiM3 AS 3580- 13.2- t99ll 3580.13.3 -
1993, Sodium Acetate method

6. Ammonia pglM3 EPA -401 3'd Edition 2000
Indo -phenol method

7 Other Specific Parameters
pg /M3 USEPA- 29;3'd Edition 1998

( AAS/ Graphite generation)
APHA31 18

Authorised Signatory

ftiin pgr frqii,,i,4ili;rd Krim,:r Niinie
il ei;1'*' r,. -:rr',*;7'j:it: r lt c'r.;i,it llsi.it-.r;
,SCi0:tii: l, ,ll' lai: ii,.,ilrj i rl,r.'yi:tt,rr:ei'il Allir;';t

&)-* il :,'i i:i.i I'riI..'_./ I I ;:l i r",. ; I i tJ I r(r iji.-lii ! i:
AlCi T';ii:l'ri i';|6:;':i .1;1.<.',:i1 lr i1.;r' i r1.-q.'

Ctn; e: Il.Jil (rtlt,t'r .i)c' ir i ;i: i lJ'u.^i g, ij i.. vlld I ( i!,.,J )

Prepared sy: ffi.

Vra."'"""'.,,',."

Annexure-14
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GP*B Regional Directorate (Central)
Central Pollution Control Board

"Parivesh Bhawan", Paryavaran Parisar, E-5, Arera Colony,
Bhopal - 46zo16

Tel: o755 -2775385/86, Fax: 0T55-2775587

"^;;;:;;;1';^!;""
Ambient / Fugitive Air Analysis Report

F/LABiO6lTR-03

,5M-
Lab Head

Authorised Signatory

ffi ;;1: q;i:;:' l;Fri, i.l ilirir: i,u lnst ll imi,.
Ut 

',1:::i.. 
li',i.]f :a.r '.t;:i Eril.it ie:ri.,ti.*;

Scitii,;i 'i i..l :.i:i;.: i ,_i,;.;;,;Jprr-.,r,, Iiri3iygl
r.--:r11i : r'i-ill, :TrJ,;,,, ! :; ;ir i1,; ;1 : {l; i-e < l.:r r .-]t r. 

-
;.tijilt: ';ii+1rj f']rU,'.i'rr Ll;::,:qri;i;; 1;r;; ;

iler:ir;:i ::a,iiuiaan (icirirJi E(i;;;u St-,xraiil,i r. J

Sample from: M/s. Bajrang Agrawal House No. 28
Gulmohar Colony Raigarh (CG.)

Req. No: 126 Test report No:
AAQMl24-2s140

Sample Description: House No. 28 Gulmohar Colony
Raigarh

Registration
No:.

AAQMt24-2st40

Date of collection: 2t-22.10.2024 Type of sample:
grab/composite

Date: 06.11.2024

Date of receipt : 25.10.2024

Date of analysis : 30.10.2024 Sample collected By
Dr. Anoop Chaturvedi, Sh. It.
Bandewar & CECB official

S.

No.
Parameters Unit. Result Method

I pg rM3 84 ISC Method No. 501, Page no. 427

- 439,3'd ED. 1989
IS Method No. 5182, (Part -4), 1999

Particulate Matter
PM- 2.5

pglM3 <, ISC Method No. 501, Page no.427

-439,3'd ED. l98g
a
J Nitrogen Dioxide (NO, pglM3 39 IS Method No. 5182, (Part -6), 2006

4. Sulphur Dioxide (SOz) pgrM3 t2 IS Method No. 5182, (Part -2),2001

5 pg/M3 AS 3580- 13.2- t99113580.13.3 -
1993, Sodium Acetate method

6. Ammonia pglM3 EPA -401 3'd Edirion 2000
Indo -phenolmethod

7 Other Specific Parameters
pg /M3 USEPA- 29,3',d Edition 1998

( AAS/ Graphite generation)
APHA31 1B

Prepared By:

Suspended Particulate Matter
(sPM) / PM10

2.

Fluoride
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!Regional Directorate (Centr
Central Pollution Control Board

"Parivesh Bhawan", Paryavaran Parisar, E-5, Arera Colony,
Bhopal - 46zoti

Tel: o755 -2725385/86, Fax: oZ 55-2775587
*^;;;T;,v,:;d;""

Ambient / Fugitive Air Analysis Report
F/LAB/o6/TR-03

'-._'....,

\
Lab

Authorised lgrlatory

itfui ,Frt i-.iqti,iiliiinr.i i(urtlei ii'
;Hf+;.-9'r',+lq er.g :i;t i:;i+rtt ft'''
[iCir,;ntii:i' 'i':' l.a?.' li+La i, r.i;';rrni-rer:i A

tYiEi li ki r'.l.'i .,' { i::.li : :" i;': ! i:.'I r'i}ctr;
q,*;iii; ;;t q':'l firi6,1r; ti;!.'if :;';'11 1'

..rlntt i: 'iolil,:l!oi: L:':tiit;'-'! []a'l;C'i;ii:oc:l' ': ': '

Prepared By, d{fu _

Sample from: M/s. Near Schehool Banjhil Pali Area
Raigarh (C.G.)

Req. No: 126 Test report No:
AAQMtz4-zs/47

Samplc Dcscription: Near Schehool Banjhil pali Area
Raigarh

Registration
No:.

AAQM/z4-zsl4t

Date of collection: 2t-22.10.2024 Type of sample:
grab/composite

Date: 06.11.2024

Date of receipt : 25.10.2024

Date of analysis : 30.10.2024 Sample collccted By
Dr. Anoop Chaturvecli, Sh. R.
Bandewar & CECB official

S.

No.
Parametcrs Unit Result Method

I Suspended Particulate Matter
(sPM) / PM10

,Lg [M3 148 ISC Metlrod No. 501, Page no. 427 -
439,3'd ED. lggg
IS Method No. 5I 82, (Part -4\, 1999

2. Particulate Matter
PM- 2.s

pg/Ml 82 ISC Method No. 501, Page no. 427 -
439,3'd ED. lggg

3 Nitrogen Dioxide (NO, pg/M3 36 IS Method No. 5 I 82, (Part -6),2006

4. Sulphur Dioxide (SOz) pg/M3 t2 IS Metlrod No. 5 I 82, (Part -2),2001

5 Fluoride pg/M' AS 3580- 13.2- 1991/ 3s80.r3.3 -
1993, Sodium Acetate method

6. Ammonia pglM3 EPA -401 3'd Edirion 2000
Indo -phenolmethod

7 Other Specifi c Parameters
pg /M3 USEPA- 29,3',d Edition 1998

( AAS/ Graphite generation)
APHA3 1 1 B

t
I
t
I
I
I
I
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Regional Directorate (Central)

Central Pollution Control Board
"Parivesh Bhawan", Paryavaran Parisar, E-5, Arera Colony,

Bhopal - 46zo16
Tel: o755 -2TT5385186, Fax: oZS5-2775587

EPA Recog nized Lab - z o t 5
TESTREPORT

Ambient / Fugitive Air Analysis Report
F/LAI}/06/TR-03

Sample from: M/s. Jindal School, Raigarh (C.G.) Req. No: 126 Test report No:
AAQM|24-25/42

Samplc Description: Jindal School, Raigarh Registration
No:.

AAQMt24-25t42

Date of collection: 2l-22.t0.2024 Type of sample:
grab/composite

Date: 06.t t.2024

Datc of rcccipt : 25.10.2024

Sample collected By
Dr. Anoop Chaturvedi, Sh. R.
Bandewar & CECB officialDate of analysis : 30.r0.2024

S.

No.
Parameters Unit Result I\{ethod

1 Suspended Particulate Matter
(sPM) /PM10

pg /M3 92 ISC Method No. 501, Page no. 427 -
439,3'd ED. 1989

IS Method No. 5182, (Paft -4), 1999

2 Particulate Matter
PM- 2.s

pglMr 64 ISC Method No. 501, Page no.427 -
439,3'dED. l9g9

3 Nitrogen Dioxide (NOz) pg/Ml 28 IS Method No. 5l82, (Part -6),2006

4 Sulphur Dioxide (SOz) pg/M3 8 IS Method No. 5 I 82, (Part -2),2001

5 Fluoride pg/M3 AS 3580- 13.2- 199113580.13.3 -
1993, Sodium Acetate method

6. Ammonia pg/M3 EPA -401 3'd Edition 2000
Indo -phenol method

7 Other Specifi c Parameters
pg /M3 USEPA- 29,3',d Edition 1998

( AAS/ Graphite generation)
APHA3 1 1 B

prepared Oy, ffi - lh,+
Lab Head

Authorised Signato

ffiAt-i r,.,:;iir itl;*l'$liinii i(rUal ii'"
4[$,;-il"'.;;fi r,'.JIr r1";'il1'':1dl f'$:'f ii' :r

5;,"t 1;5t."-,' ;-31: ii;i' i ii ::i1!'J0llliilriili l :' 3"
iT jtr.i jii qli:illi . 

;' l-{riii r I I : il i i.: ; :':r':;1 c I :' :

l;.,1;ri liirtoi li::in ,:ii.'rifrrj-'r:i (;t;' '
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REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARI)
T.V, TOWER ROAD, RAIGARH

Date of Monitoring
Date of Analysis
Monitoring Done by
Analysis Done by

Checked by

AAQM ANALYSIS REPORT

07 .11.2024 to 08.1 1.2024

08.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)

Navin Chandra Malviya (Chief Chemist)

27

2

4

,,.-#",# tN'
ef CHemist Regional Officerchi

S.No. Location PMlO
(pg/m3)

PM2.5
(us/m3)

so2
(ug/m3)

NO2
(pgim3)

I

Apex Hospital,
Chhatamunda Chowk B1 E.) 603

M/s JSPL Model Town
Kerajhar B7 54 1 1.98 JO

M/s MSP Colony,
Village- Junadih 90 59 8.47 34

Village-Chakradharpur
76 49 9.27 34

NAAQS (Ambient air monitoring
carried out for 24 Hr basis)

100 60 80 BO

D:\New PC\Patel sir\AAQM NGT Report\AAeM report - 2024.docx
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Ccntral l'ollution Conlrol Board
llegional Directorate (Central)

"l)arivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

El)A Recognised Lab
Tcsl Report : Fresh Water (Physico Chemical Paramctb r

-.-- !

\ .....,.. , ""'--:l -,.,.-*,--"i'''

Project Name NGT Case No.- 970/2024 Test Report No. FW/24-25/57

Sample Description Kelo River, Raigarh Ut Rcquisition No. t0l

Datc of sample collection 23.10.2024 Date 30.\0.2024

Dalc of sample receipt 25.10.2024 Type of sample Grab

Datc of analysis 25.1 0.2024 to 30.10.2024 Sample collected by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB,RO Team

S.No. Pa rameters Unit Itesult Mcthod
I Temperature oc

2 Odour

3 Appearance 0

4 Colour Pt-Co Scale APHA,212O-B

mg/L5 Residual Chlorine APHA 45OO-CI-B

Dissolved Oxygen mglL APHA 45OO-O-C6

I pll pH unit 7.14 APIrA,4500H+B
8 Specific Conductivity ;rmho/cm 181 APHA 25IO B

9 Suspended Solids mg/L BDL (DL:10) APHA 2540 D

l0 Total Dissolved Solids mglL III APHA 2540 C

lt Total Solids mg/L 117 APHA 2540 B

t2 Fixed Dissolved Solid ntglL APHA 2540 E

13 COD mg/L 6 APHA, 5220 B

t4 BOD (3 days,27oC) mg/L 2 IS 3025, 1993

l5 Chloride mg/L 42 APHA,4500-CLB
t6 Total Alkalinity mg/L 64 APHA 2320-8

t7 T. Hardness (as CaCO3) mg/L 57 APHA 2340-C

r8 Ca Hardness (as CaCOr) mg/L 34 APHA 350O-Ca-B

19 Mg Hardness (as CaCO3) mg/L 23 APHA 3500-Mg-B
20 Oil & Grease mg/L APHA 5520-D

21 Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

Turbidity N.T.U. I APHA,2l30-B
z3

12

Phosphate (as P) mg/L 0.48 APHA 45OO-P-D

24 Sulphate (as SOa) mg/L l6 APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L 0.234 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mglL BDL (DL:0.02) APHA 450O-NO2-B

2'7 Nitrate Nitrogen (as NO3) mg/L BDL (DL:0.3) APHA 4500-NOJB

28 Fluoride (as F) mg/L 0.012 APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L API-IA 35OO-K-B

31 Chromium (as Cr'6) mg/L APHA 3500-Cr B

5Z Boron (as B) mg/L APHA 45OO-B-C

33 Faecal Coliform MPN/l00ml t7 APHA 9221.8,

34 Total Coliform MPN/l00ml 280 APHA 9221-A,B,C

35 Bioassay Test o% Survival APHA 89IO A-C
36

it
38 /

':F. :6 1ilili Fiqi, l,illir:C i(u4ir', i.l:45
i);:i:ay:r :';f il1n ;iair.: iiri qTiilr-{i ii-e::il'lff
iicir;:; :,s'i-:' i.:;i. I 11:;:r::'i; (iC'Y;rr ::,1;tiii - tI'ii ;'I i

rl :i1 1 ;::ii11;;i :l .j ii' l:,:i;a*i ii rc:ct': :;: r'':

1i:-.r;;1; litits;i ii:1li1u: eij:":lF:l;i'' i:: 'r l
i)(i)riiiil [t+iiirlii--.t :j'j':ir.:rl i']a:ix.-ih+pxl ii';.i: ;

Ip,
p,{udt, l-aboratory Head:

Annexure-15
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REGIONAL OFFICE

C.G. ENVIRONMEI\IT CONSERVATION BOARD
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM
DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAMPLE COLLECTED BY

ANALYSED BY

CHECKED BY

WATER ANALYSIS REPORT

11

14

IJ

Kelo River
Kelo river midstream near chakrapath
08.11.2024
08.11.2024
09 11 2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)

Navin Chandra Malviya (Chief Chemist)

29.0
430

2

-MJr.-Scientist
\"\\

Regional OfficerChief Chemist

S.No. 
,

Characteristics Unit Results
1 Temperature oc

21
Appearance Clear

J Odour Threshold No OL
4 pH pH Unit 7.11
5 Specific Conductivrty Micro Mhos 221 0
6 Total Solids Mg/L 175.0
7 Dissolved Solids Mg/L '159.0

B Suspended Solids Mg/L 160
o Phosphate (as POa) Mg/L 0.42
10. t Chloride (asCL) Mg/L 46.0

Sulphate (as SOn) Mg/L
12 Total Coliform MPN/100m1
13 Dissolved Oxygen (D.O.) Mg/L 7.42

B.O.D. (3 day 27oC) MglL 3.0
COD Mg/L 10.0

16 Total Alkalinity Mg/L 78.0
17 Total Hardness Mg/L 68.0

D:\New PC\Patel sir\Minars NGT Report\Minar water report - 2o24.docx

dr/
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REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARD
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM
DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAMPLE COLLECTED BY

ANALYSED BY

CHECKED BY

WATER ANALYSIS REPORT

Kelo River
Kelo river down stream near bade attarmuda
08.11.2024
08.11.2024
09.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)
Navin Chandra Malviya (Chief Chemist)

B

"'WowE,-
Jr{cientist

s
Chief Chemist gional Officer

S.No, Characteristics Unit Results
1 Temperature UC 22
2 Appearance Clear
J Odour Threshold No OL
.+ pH pH Unit 7.23
5. Specific Conductivity Micro Mhos 247.0
o. TotalSolids Mg/L 181 .0
7 Dissolved Solids Mg/L 162.0

Suspended Solids Mg/L 19.0
I Phosphate (as PO.) Mg/L 0.44
10 Chloride (asCL) Mg/L 48.0
11 Sulphate (as SOa) Mg/L 26.0
12 Total Coliform MPN/100m1 3s0
13. Dissolved Oxygen (D O.) Mg/L 7.61
14 B.O.D. (3 day 27oC; Mg/L 3.0
15 C.O.D Mg/L 8.0
16. TotalAlkalinity Mg/L 68.0
17 Total Hardness Mg/L 71.0

D:\New POPatel sir\Minars NGT Report\M nar water report - 2024.docx
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Central Pollution Control Board i ... ,:,,,,r, ii.;..1.,i:,'i i
Regional Directorate (Central) \ ."r.,,,,: :' ::'" 

, ,,,.,. \
'rparivesh Bhawan', : .., "'

i. . ,, . .., '. ,:t t,.;,,.ii i ",. r/taii/oolrn-or \
ParyavaranParisar,E-5,AreraColony,Bhopal..,.....',:..,....

EPA Recognised Lab 
^ 

' 
\ ,..,:{,.:, ,;r..iij.i ii!: ,;1.; ::.:.::;:.'.::-;':::':':' 

1':i1"J

Test Report : Fresh Water (Physico Chemical Paranryter)- L.).'.:-.-. ''

i*fr.< qflx .Mi,,ii4iiii,i iiiilnei i'itrnir

{a;illl+- tl' r'.ttq';::qi3i I {ri' E::'i;iii ll}ttirFril
Sii,ir,:.ltl ''U' r-,ii, :ll:;,iu {i iic"r+r:lr'ieil p'r12ri1'1:?

g-; ;1, f : i :ittt'i:"ii r; .,,' It l: e; r ii r, i r i D i r., ct o a a 1F;

.,,,.-,:,-, 
:.":.1 : :y:; ":.,,f:T*!l 

lr],

Project Name NGT Casc No.- 97012024 Test Report No. FW/24-25t58

Sample Description
Jaisingh Talab, Niklemahadev Mandir ke

pass, Raigarh
Requisition No. l0l

Datc of sample collection 23.10.2024 Date 30.10.2024

Date of sample receipt 25.10.2024 Type of sample Grab

Datc of analysis 25.1 0.2024 to 30.1 0.2024 Sample collected by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB,RO Team

S.No. Parameters Unit Result Method
oc

I Temperature

2 Odour

-) Appearance

4 Colour Pt-Co Scale APHA,212O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

Dissolved Oxygen mglL APHA 45OO-O-C6

7 pH pH unit 6.63 APHA, 450011+l]

pmho/cm8 Specific Conductivity 102 APHA 25IO B

9 Suspended Solids mg/L 23 APHA 2540 D

l0 Total Dissolved Solids mg/L 584 APHA 2540 C

mg/Lll Total Solids 607 APHA 2540 B

12 Fixed Dissolved Solid mg/L API-IA 2540 E

t3 COD mglL 28 APHA, 5220 B

14 BOD (3 days,27oC) mg/L t2 ts 3025, 1993

l5 Chloride mg/L 176 APHA,4500-CL-B

Total Alkalinity mg/Lt6 10r APHA 2320-8
17 T. Hardness (as CaCO3) mglL 249 APHA 2340-C

t8 Ca Hardness (as CaCO3) mg/L 182 APHA 3500-Ca-B

t9 Mg Hardness (as CaCOr) mg/L 67 APHA 3500-Mg-B

20 Oil & Grease mglL API]A 5520-D

21 Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

Turbidity 8 APHA,2l30-B.,2

z3 Phosphate (as P) mg/L 0.s2 APHA 45OO-I'-D

24 Sulphate (as SOa) mg/L 67 APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L 0.43 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/L 0.049 APHA 4500-NO2-B

27 Nitrate Nitrogen (as N03) mglL 0.62 APHA 4500-NO3B

28 Fluoride (as F) mglL 0.01 I APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mglL APHA 35OO-K.B

3l Chromium (as Cr{) mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B-C

33 Faecal Coliform MPN/I00ml >l 600 APHA 9221.8

34 Total Coliform MPN/I00ml >l 600 APHA 9221-A,B,C

35 Bioassay Test 7o Survival APHA 89IO A-C

36

37

38

Prepared by Laboratory IJead:

t

tu-

N.T.U.
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Central Pollution Control Board
Itegional Direclorate (Cenlral)

"Parivesh Bhawan"
Paryavaran l)arisar, E-5, Arera Colony,

EPA lLecognised Lab
Test Report : Fresh Wate r (Phy,sico Chemical

i
I

....-)

:: **--::-*.. l
'r**r-i.'r;!!Fno

G]}SB
F/.LAB,/0.6/r-R-01'

1..^.i., r

Projecl Name NGT Casc No.- 970/2024
t4-,."-'

Test Report No. FW/24-25t59

Samplc Description Ganesh Talab, Ghadi chowk, Raigarh Requisition No. 101

Date of sample collection 23.10.2024 Date 30.10.2024

Date of sample receipt 2s.10.2024 Type of sample Grab

Date of analysis 25 .10.2024 to 30.10.2024 Sample collected by
Dr. A Chaturvedi. Sh. R Bandewar &
CECB,RO Team

S.No. Paramcters Unit Result Method

I Temperature oc

2 Odour

-) Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mg/L APHA 45OO-CI-B

Dissolved Oxygen mglL APHA 45OO-O-C(,

/ pH pH unit 7.09 APHA,4500Il+B
8 Specilic Conductivity pmho/cm 6s8 APHA 25IO B

9 Suspended Solids mg/L l5 APHA 2540 D

l0 Total Dissolved Solids mglL 371 APHA 2540 C

ll Total Solids mglL 586 APHA 2540 B

l2 Fixed Dissolved Solid mglL APHA 2540 E

t3 COD mglL 24 APHA, 5220 B

t4 BOD (3 days,27oC) mg/L 8 IS 3025, I993

l5 Chloride mg/L r06 APHA,45OO-CL-B

l6 Total Alkalinity mg/L 98 AI'HA 2320.8

t7 T. Hardness (as CaCOr) mg/L 204 APHA 2340-C

18 Ca Hardness (as CaCOr) mglL t38 APHA 3500-Ca-B

t9 Mg Hardness (as CaCOr) mg/L 66 APHA 3500-Mg-B

20 Oil & Grease mglL APHA 5520-D

2l Total KjehdalNitrogen mg/L APHA 4500-Norg-C

Turbidity N.T.U 6.2 APHA,2I3O-B12

_3 Phosphate (as P) mClL 0.s8 APHA 4sOO-P-D

24 Sulphate (as SOa) mg/L 58 APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L 0.52 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mglL 0.032 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mglL 0.48 APHA 4500-NO3B

28 Fluoride (as F) mg/L 0.009 APHA 45OO-F.D

29 Sodium (as Na) mglL AP[{A 3500-Na-B

30 Potassium (as K) mglL APHA 35OO-K-B

3l Chromium (as Cr{) mg/L APHA 3500-Cr B

Boron (as B) mglL APHA 45OO-B-C

J.' Faecal Coliform MPN/l00ml >l 600 APHA 9221-E

34 Total Coliform MPN/l00ml >l 600 APHA 9221-A,B,C

Bioassay Test35 %o Survival APHA 8910 A-C

36

5/
38
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Cerrlral I'ollulion Corrl rol Boa rd
Regional Dircctorate (Central)

"Parivesh Bhauan"
Paryavaran l)arisar, Ii-S, Arera Colony,

EPA llccognised Lab
-l'csl Report : Fresh Water (Physico Chemical

..E/.1A8/06/tR'id; 
"

.-,r,...) i1

fre

Project Name NGT Case No.- 97012024 Test Report No FWt24-25t60

Sample Description lludhi Mai Talab, Ilaigarh Requisition No l0l

23.10.2024Date of sample collection Date 30.10.2024

Datc of sarnple rcccipt 25.10.2024 Type of samplc Grab

Date of analysis 25 .10 .2024 to 30 .10 .2024 Sample coltected by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB,RO Team

S.No. Parameters Unit Result Method

1 Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,212O-B

5 Residual Chlorine mg/L APHA 45OO-CI-B

Dissolved Oxygen mglL APHA 45OO-O-C5

7 pH pH unit 6.97 APHA,45OOH+B

8 Specific Conductivity pmho/cm 14211 APHA 25IO B

9 Suspended Solids mg/L )', APHA 2540 D

10 Total Dissolved Solids mglL 828 APHA 2540 C

mg/Llt Total Solids 8s0 APHA 2540 B

12 Fixed Dissolved Solid mdL APHA 2540 E

l3 COD mglL 32 APHA, 5220 B

14 BOD (3 days,27"C) mglL l4 IS 3025, I993

15 Chloride mg/L 220 APHA,45OO-CLB

t6 Total Alkalinity mg/L t29 APHA 2320-B

17 T. Hardness (as CaCO3) mg/L 400 APHA 2340-C

l8 Ca Hardness (as CaCOr) mglL 314 APHA 3500-Ca-B

l9 Mg Hardness (as CaCO3) mg/L 86 APHA 3500-Mg-B

mglL20 Oil & Grease APHA 5520-D

mgll-21 Total KjehdalNitrogen APHA 4500-Norg-C

Turbidity N.T.U 8.1 APHA,2l30-B.2

z3 Phosphate (as P) mg/L 0.6 r APHA 45OO-P-D

24 Sulphate (as SOa) mg/L 176 APHA 4500-SO4-E

25 Ammo. Nitrogen (as NHr) ntg/L 13.02 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mglL 0.044 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NOr) mglL 0.72 APHA 4500-NO3B

28 Fluoride (as F) mglL 0.0r 6 APHA 45OO-F-T)

29 Sodium (as Na) mg/L APHA 3500-Na-B

ntglL APHA 35OO-K-B30 Potassium (as K)

3l Chromium (as Cr*6) ntg/L APHA 3500-Cr B

32 Boron (as B) mglL APHA 45OO-B-C

33 Faecal Coliform MPN/l00ml >1600 APIIA 9221-Ii,

Total Coliform MPN/l00ml >t 600 APHA 9221-A,B,C34

35 Bioassav Test 7o Survival APHA 89IO A-C

36

3l
q38
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REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARD
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM
DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAMPLE COLLECTED BY
ANALYSED BY
CHECKED BY

WATER ANALYSIS REPORT

o

10 Chloride (asCL)

lo
17

Kirodimalnagar Talab
Pond sample
08.11.2024
48.11.2024
09.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)
Navin Chandra Malviya (Chief Chemist)

21

80

2
?

4
E
J

L

N\
J entist Chief Chemist nal Officer

S.No. Characteristics Unit Results
Temperature oc

Appearance Clear
Odour Threshold No. OL
pH pH Unit 6.89
Specific Conductivity Micro Mhos 548.0

6 Total Solids Mg/L 309.0
7 Dissolved Solids Mg/L 295.0
B Suspended Solids Mg/L 14.0

Phosphate (as POe) I fulg/L 0.26
Mg/L 76.0

1i i Sulphate (as SOr) Mg/L 72.0
12 TotalColiform MPN/100m1 540
13 Dissolved Oxygen (D.O.) Mg/L
14 B.O.D.(3day27"C) Mg/L
15 c.o.D Mg/L 22.0

Total Alkalinrty
Total Hardness

Mg/L 690
191 0

D:\New PC\Patelsir\Minars NGT Repon\Minar water report - 2024.docx
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REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARD
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM
DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAIVIPLE COLLECTED BY

ANALYSED BY

CHECKED BY

WATER ANALYSIS REPORT

12

Bhagwanpura Talab
Pond samble
08.11.2024
08.11.2024
09.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)
Navin Chandra Malviya (Chief Chemist)

-f#{'N#-Jr;SClentist .^'.,$:, nal Officerist

S.No. Characteristics Unit Results
1 Temperature Ul/\ 21,5
I

J,

Appearance
Odour Threshold No.

Clear
OL

4. pH

Specific Conductivity
pH Unit 6.60

q Micro Mhos 614.0
A Total Solids Mg/L 392.0
7 Dissolved Solids Mg/L 381.0
o Suspended Solids Mg/L 11.0

Phosphate (as POa) Mg/L 0.21
10. I ChloriOe (asCL) Ms/L 81.0
11 Sulphate (as SOn)

Total Coliform
MsiL 81.0
MPN/100m1 740

IJ Dissolved Oxygen (D.O.) Mg/L
14 B.O.D.(3day27uC) Mg/L 11.0
15 C.O.D Mg/L 26,0
16 TotalAlkalinity Mg/L 84.0
17 Total Hardness Mg/L '189.0

D:\New PC\Patel sir\Minars NGT ReOort\lvlinar water repon - 2024.docx
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REGIONAL OFFICE

C.G. ENVIRONI\{ENT CONSERVATION BOARI)
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM

DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAMPLE COLLECTED BY

ANALYSED BY
CHECKED BY

WATER ANALYSIS REPORT

I Phos hate
10 Chloride (asCL)

11 Sul hate (as

17

Vijaypur Talab
Pond sample
08.11.2024
08.11.2024
09.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)

Navin Chandra Malviya (Chief Chemist)

7.14

7 4.0

154 0

$,1,
ef C'[emist Regional Officerchi

S.No Characteristics Unit Results
1 Temperature oc 22
2. Appearance Clear
3 Odour Threshold No OL
4 pH pH Unit

5 Specific Conductivity Micro Mhos 581 0
6 Total Solids r MgtL 276.0
7 Dissolved Sollds , Mg/L 268.0
8. ! Suspended Solids Mg/L 140

Mg/L 032
MglL 69.0
Mgi L

12 Total Coliform MPN/100m1 920
Dissolved Oxygen (D.O.) Mg/L

14 B.O.D.(3day27oC) MgiL 7.0
15 C.O.D Mg/L 19.0
16 TotalAlkalinity Mg/L 74.0

Total Hardness Mg/L

D:\New PC\Patel sir\Minars NGT Report\Minar water report - 2024.docx
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REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARD
T.V. TOWER ROAD, RAIGARH

SAMPLE COLLETED FROM
DESCRIPTION OF SAMPLE
DATE OF COLLECTION
DATE OF RECEIVED
DATE OF ANALYSIS
SAMPLE COLLECTED BY

ANALYSED BY
CHECKED BY

WATER ANALYSIS REPORT

14

16

17

Manjhapara Talab
Pond Sample
08.11.2024
08.11.2024
09.11.2024
CPCB Representative
Satish Patel (Jr. Scientist) & Rameshwar Bandewar (S.S.A.)
Navrn Chandra Malviya (Chief Chemist)

Results

a

?

6.
1

M (r{.i,
chief clLm nal OfficerJr ist

S.No. Characteristics Unit
1 Temperature oc

21
Appearance
Odour

Clear
Threshold No OL

4 pH pH Unit 7.22
q Specific Conductivity Micro Mhos 1263.0

Total Solids Mg/L 800.0
Dissolved Solids Mg/L 788.0

8 Suspended Solids MgiL 120
I Phosphate (as POo) MgiL 0.51
10. Chloride (asCL) Mg/L 168 0
11 Sulphate (as SOa) Mg/L 112.0
12. Total Coliform ttlPrultOOmt 810
13. Dissolved Oxygen (D O ) Mg/L

B.O.D (3day27oC) Mg/L 16.0
15 c.o D Mg/L 390

Total Alkalinity MsiL 102.0
Total Hardness Mg/L 309 0

D:\New PC\Patel sir\Minars NGT Report\Minar water report - 2024.docx
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : Fresh Water (Physico Chemical Paranreter)

f.:Liai lilL,l I i'l (.] il
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F/LAB/06/TR-01.

Project Name NGT Case No.- 97012024 Test Report No. FWt24-25t67

Sample Description Talab Kirodimal Nagar, Raigarh Requisition No. r03

Date of sample collcction 08.t1.2024 Date 20.11.2024

Date of sample receipt 16.11.2024 Type of sample Grab

Date of analysis I 6.1 1 .2024 to 18.1 1.2024 Sample collectcd by Dr. A Chaturvedi, Sh. R Bandewar &
CECB-RO Team

S.No. Parameters Unit Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,212O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO-O-C

7 pH pH unit APHA,45OOH+B
o Specific Conductiviry pmho/cm APHA 2510 B

9 Suspended Solids mglL APHA 2540'I)

l0 Total Dissolved Solids mg/L APHA 2540 C

ll Total solids mg/L APHA 2540 B

12 Fixed Dissolved Solid mg/L APHA 2540 E

COD mg/L APHA, 5220 B

14 BOD (3 days,27oC) mg/L IS 3025, 1993

l5 Chloride mg/L APHA,45OO-CL-B

t6 Total Alkalinity mg/L APHA 2320-8

11 T. Hardness (as CaCOr) mglL APHA 2340-C

t8 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

19 Mg Hardness (as CaCOr) mg/L APHA 3500-Mg-B

20 Oil& Grease ntglL APHA 5520-D

2t Total Kjehdal Nitrogen mglL APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B
23 Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOa) mg/L APHA 4500-S04-E

25 Ammo. Nitrogen (as NH3) mglL 4.8 APHA 4500-NII3-F

26 Nitrite Nitrogen (as NO2) mglL 0.02 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/L 0.44 APHA 4500-NOJB

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mglL APHA 35OO-K-B

3r ^ +6.
unromrum (as Lr ) mglL APHA 3500-Cr B

)Z Boron (as B) mg/L APHA 45OO-B.C

-r -, Faecal Coliform MPN/l00ml 170 APHA 9221-E

34 Total Coliforrn MPN/l00ml APHA 9221-A,B,C

35 Bioassay Test %o Survival APHA 89IO A-C

36

37

38
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Central Pollution Control Board
Regional Directoratc (Cenl ral)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
'l'est Report : Fresh Water (Physico Che mical I'arametcr)
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Projecl Name NGT Case No.- 97012024 Test Report No. FW/24-2st66

Samplc Dcscription
Uper Basti Talab, Bhagr.r,anpur, Jindal
Road, Raigarh

Requisilion No. r03

Date of sample collection 08.11.2024 Datc 20.11.2024

Date of sample receipt 16.11.2024 Type oI samplc Grab

Date of analysis 16.11.2024 to I 8. I 1.2024 Sample collected by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB.RO Team

S.No. Parameters Unit Result Mcthod
I Temperature oc

2 Odour

J Appearance

4 Colour Pt-Co Scale APHA,212O-B

5 Residual Chlorine mg/L APHA 45OO-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O.C

7 pH pH unit APHA,45OOH+B

8 Specific Conductivity pmho/cm APHA 25IO B

9 Suspended Solids mg/L APHA 2540 D

l0 Total Dissolved Solids mg/L APHA 2540 C

l1 Total Solids mglL APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

l3 COD mg/L APHA, 5220 B

t4 BOD (3 days,27oC) mg/L IS 3025, r993

l5 Chloride mglL APHA,45OO-CL-B

16 TotalAlkalinity mg/L APHA 2320-8

l7 T. Hardness (as CaCOr) mg/L APHA 2340-C

18 Ca Hardness (as CaCO3) mglL APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B

20 Oil & Grease mglL APHA 5520-D

21 Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B
23 Phosphate (as P) mglL APHA 45OO-P-D

24 Sulphate (as SOo) mglL APHA 4t00-SO4-E

25 Arnmo. Nitrogen (as NH3) mg/L 5.62 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/L 0.038 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/L 0.s6 APHA 4500-NO3B

28 Fluoride (as F) mg/|, APHA 45OO-F-D

29 Sodium (as Na) mglL APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO-K-B

31 Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B-C

33 Faecal Coliform MPN/l00ml 3s0 APHA 9221-E

34 Total Coliform MPN/l00ml APHA 9221-A,B,C

35 Bioassay Test 7o Survival APHA 89IO A-C

36

37

38
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Ccntral Pollution Control Board
Regional I)irectorate (Central)

"Parivesh Bhau,an"
Paryavaran l)arisar, E-5, Arera Colony, Bhopal

E,PA Recogniscd Lab
Tcst Report : Fresh Water (Physico Chemical Paramcter)
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NGT Case No.- 97012024 Test Report No. FWt24-25/65Project Name

Sample Description Vijaypur Talab (Kund), Raigarh Requisition No. 103

Datc of sample collection 08.11.2024 Date 20.11.2024

Date of sample receipt t6.1.2024 Type of sample Grab

Datc of analvsis l6.l 1.2024 to I 8. I 1.2024 Samplc collected try
Dr. A Chaturvedi, Sh. R Bandewar &
CECB RO Team

S.No. Paramete rs Unit Result Method

I Temperature oc

2 Odour

J Appearance

Colour Pt-Co Scale APHA,212O-B4

5 Residual Chlorine mg/L APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO-O-C

7 pH pH unit APHA,45OOH+B

8 Specific Conductivity pmho/cm APHA 25IO B

9 Suspended Solids mglL APHA 2540 D

l0 Total Dissolved Solids mg/L APHA 2540 C

ll Total Solids mglL APHA 2540 B

Fixed Dissolved Solid mg/L APHA 2540 E12

l3 COD mg/L APHA,5220B
t4 BOD (3 days,27"C) mg/L IS 3025, 1993

l5 Chloride mg/L APHA,45OO-CL-B

APHA 2320.8t6 Total Alkalinity mglL

t7 T. Hardness (as CaCOr) mg/L APHA 2340-C

l8 Ca Hardness (as CaCOr) mg/L APHA 3500-Ca-B

mg/L APHA 3500-Mg-Bt9 Mg Hardness (as CaCO3)

Oil & Grease mg/L APHA 5520-D20

2l Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,213O-B

23 Phosphate (as P) mglL APHA 45OO-P-D

24 Sulphate (as SOa) mglL APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mglL 3.21 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NOr) mglL 0.033 APHA 45OO-NO"-B

ZI Nitrate Nitrogen (as NO3) mglL 0.31 APHA 4500-NO3B

28 Fluoride (as F) mg/L APHA 45OO-F-D

Sodium (as Na) mglL APHA 3500-Na-B29

30 Potassium (as K) mglL APHA 35OO-K-B

3t Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B-C

33 Faecal Coliform IvIPN/IOOMI 210 APHA 9221.Y,

34 Total Coliform MPN/l00ml APHA 9221-A,B,C

35 Bioassay Test 7o Survival API-14 89IO A-C

36

J/

38
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Cenlral l)ollution Control Board
Regional Di reclorate (Central)

"Parivesh Ilhawan"
Paryavaran Parisar, E-5, Arera Colony, llhopal

IiPA Ilecognised Lab
Test lleport : Frcsh Watcr (Physico Chcnrical Paranrctcr)
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Project Name NGT Case No.- 97012024 'I'cst Reporl No. FrNt24-25/64

Sample Description
Midstream of Kelo River, Raigarh at
Chakrapath

Requisition No. 103

Date of sample collection 08.11.2024 Datc 20.n.2024

Date of sample receipt 16.11.2024 Type of sample Grab

Date of analysis 16 .l I .2024 to 18 .1 I .2024 Samplc collccted by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB RO Team

S.No. Parameters Unit Result Method
oc

I Temperature

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O.B

mg/L5 Residual Chlorine APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO-O-C

7 pH pH unit APHA,45OOH+B
o Specific Conductivity ptmho/cm APHA 2510 B

mg/L9 Suspended Solids APHA 2540 D

IO Total Dissolved Solids mglL APHA 2540 C

l1 Total Solids mglL APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

mglL13 COD APHA,5220B
14 BOD (3 days,27oC) mglL rs 3025, 1993

I5 Chloride mglL APHA,45OO-CL-B

l6 TotalAlkalinity mg/L APHA 2320-8
T. Hardness (as CaCO3) mglL1l APHA 2340-C

18 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B

20 Oil & Grease mglL APHA 5520-D

2l Total KjehdalNitrogen mglL APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mglL APHA 45OO-P-D

24 Sulphate (as SOo) mglL APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L 0.24 APHA 4500-NH3-F

Nitrite Nitrogen (as NOr) mg/L26 0.012 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/L 0.053 APHA 4500-NO3B

28 Fluoride (as F) mg/L APHA 45OO-F-D

mglL29 Sodium (as Na) APHA 3500-Na-B

30 Potassium (as K) mglL APHA 35OO-K-B

3l Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mglL APHA 45OO-B-C

Faecal Coliform MPN/l00ml33 63 APHA 9221.8

34 Total Coliform MPN/l00ml APHA 9221-A,B,C

Bioassay Test o% Survival APHA 89IO A-C

36

37
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Central Pollution Control Iloard
Regional Directorate (Ccnt ral)

"P:rrivesh Bhawan"
Paryavaran Parisar, E-5, Arcra Colonl,, Ilhopal

E,l'A llccognised Lab
Test lleport : Fresh \\/atcr (Physico Chenrical Paranrcler)

F/LAB/06lrR-01

I'roject Name NGT Case No- 97012024 'I'est Report No. FWt24-2st63

Sarrple Description Manjhapara Talab, Raigarh Rcquisition No. r03

Date of sample collection 08.11.2024 Date 20.1.2024

Datc of sample receipt 16.11.2024 Type of sample Grab

Date of analysis 1 6.1 1.2024 to 18.1 1.2024 Sample collectcd by
Dr. A Chaturvedi, Sh. R Bandewar &
CECB RO Team

S.No. Parameters Unit Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mgL APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 4500-O-C

7 pH pH unit APHA,45OOH+B

8 Specific Conductivity pmho/cm APHA 25IO B

9 Suspended Solids mg/L APHA 2540 D

t0 Total Dissolved Solids mg/L APHA 2540 C

il Total Solids mg/L APHA 2540 B

12 Fixed Dissolved Solid mglL APHA 2540 E

l3 COD mg/L APHA, 5220 B

14 BOD (3 days,27oC) mg/L IS 3025, 1993

l5 Chloride mg/L APHA,45OO-CL-B

16 TotalAlkalinity mg/L APHA 2320-8

17 T. Hardness (as CaCOr) mglL APHA 2340-C

l8 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCO3) mg/L APHA 3500-Mg-B

20 Oil & Grease mg/L APHA 5520-D

21 Total KjehdalNitrogen rng/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,213O-B

23 Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOo) mg/L APHA 4500-SO4-E

25 Ammo. Nitrogen (as Nltr) mglL 6.6 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/L 0.018 APHA 4500-NO2-B

27 Nitrate Nitrogen (as N03) mg/L 0.s4 APHA 4s00-NO3B

28 Fluoride (as F) mg/1, APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO-K-B

3t Chromium (as Cr*6) mg/L APHA 3500-Cr B

JZ Boron (as B) mg/L APHA 45OO-B-C

33 Faecal Coliform MPNil00ml 920 APITA 9221-E

34 Total Coliform MPN/l00ml APHA 9221-A,B,C

35 Bioassay Test %o Survival APHA 89IO A.C

36

37

38
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Central Pollufion Control Board
Rcgional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colon1,, Bhopal

EPA Recognised Lab
Tcst Report : Fresh Water (Physico Chemical Parametcr)
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Project Name NCT Case No.- 97012024 Test Report No. FW/24-2st62

Sample Description
Kelo River Downstream of Raigarh at
Binchkot

Requisition No. 103

Date of sample colleclion 08.n.2024 Datc 20.11.2024

Date of sample receipt 16.|.2024 Type of sample Grab

Date of analysis 1 6.1 1.2024 to 18.1 I .2024 Sample collected by
Dr. A Chaturvedi. Sh. R Bandewar &
CECB.RO Team

S.No, Parameters Unit Result Method

1 Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2120-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO.O-C

7 pH pH unit APHA,45OOH+B

8 Specific Conductivity pmho/cm APHA 25IO B

9 Suspended Solids mglL APHA 2540 D

10 Total Dissolved Solids mglL APHA 2540 C

1l Total Solids mglL APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

13 COD mglL APHA, 5220 B

t4 BOD (3 days,27oC) mg/L rs 3025, 1993

l5 Chloride mglL APHA,45OO-CL-B

l6 TotalAlkaliniry mglL APIIA 2320-B

t7 T. Hardness (as CaCO3) mglL APHA 2340-C

l8 Ca Hardness (as CaCO3) mglL APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B

20 Oil & Grease mglL APHA 5520-D

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,213O-B

23 Phosphate (as P) mglL APHA 45OO-P-D

24 Sulphate (as SOa) mglL APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L 0.23 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/L 0.016 APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/L 0.055 APHA 4500-NO3B

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO-K-B

3l Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mglL API{A 45OO-B-C

33 Faecal Coliform MPN/l00ml 84 APHA 9221.8

34 Total Coliform MPN/l00ml APHA 9221-A,B,C

35 Bioassay Test 7n Survival APHA 8910 A-C
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